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P A R L I A ^ N T  o f  IN DIA
Saturday, n th  August, 1951

The House met at a Quarter to Eleven
of the Clock.

[M r. Deputy-Speaker in the Chair]
QUESTIONS AND ANSWERS

(No Questions. Part I not published)

10-45 A.M.
PRESENTATION OF THE REPORT

OF THE COMMITTEE ON THE
CONDUCT OF A MEMBER.

Prof. K. T. Shah (Bihar): I b e ? /b
present the Report of the Committee
on the conduct of a Member.

[Placed in Library. See No. IV c(b)
• (106).]

MOTION ON ADDRESS BY THE
PRESIDENT— concluded.

Mr. Deputy-Speaker: The House
wili now proceed with the further
consideration of iiie following motion:

“That the Members of ParUa- 
ment assembled in this Session
are deeply grateful to the Presi
dent for the Address which he has
been pleased to deliver to the
House” .
Several hon. Members are anxious

to speak; it is therefore essential that 
they should observe some time
limit.

Shri R. Vela^dhan (Travancore-
Cochm). Not cne who has moved an
amendment has yet been given a 
iJhance to speak. ‘

Mr. Deputy-Speaker: I will try to
give an opportunity to hon. Members
who have moved' amendments.
219 P.S.Deb.

. ' 374

Shri Syamnandan Sahaya ('Bihar):
i should like before I deal with the
Address of the President to congratu
late the mover Mr. Jaipal Singh who
hails from the same province as I do^ 
namely Bihar. The House will appre
ciate my pleasure in offering him my
congratulation. His selection to move
the motion of thanfcs to the Presiaent
Is also a departure from the normal
procedure followed, because, as he
himself said, he does ,not belong to the
majority party.

Sardar B. S. Man (Pungab)- He
does.

. Shri Syamnandan Sahaya: My hon. 
friend says he does; but I think I can
claim to know Mr. Jaipal Singh’s 

'party affiliations more than Sardar
Bhupendra Singh Man.

Shri Sondhi (Punjab): Who is no
more with us!

Shri Syamnandan Safaaya: In any
case that was what ne said yesterday
and I do think that it is a w»elcome 
departure, for the right to express
words of gratefulness should not lie
only with one -party or set of people.
Ii is the. privilege of the House and
I must say on this occasion the selec-

^tion was rightl> made.
I would also congratulate Mr. Par- 

mar for his selection as the seconder
of the motion moved by Shri Jaipal
Singh and also for the excellejit ad
dress in Hindi which he delivered on
the occasion.

I join the mo\*ers of the motion in. 
thanking the President. But this is
an occasion perhaps the last in the
life of this Parliament to take an
overall picture of what we have been
able to do in this House. While dis-

.cussing the points which* have been
raised in the Address—particularly at
this time—it would not do merely to
indulge in any carping criticism. The
responsibility of this ParMament, in 
my opinion, is no less than that of
the Government or the President,



375 Motion on Address 11 AUGUST 1951 by the President 376

[Shri Syam nand^ Sahaya] 
because while the Government is res
ponsible to Parliament, the Members 
o f  Parliament are responsible to the 
people and th^r have to account for . 
what has been done or what has not 
been done when they go back to their 
(constituencies. I will, therefore, . try 
to take part in these deliberations not 
in a spirit of criticism but in a spirit 
o f, what I may call, self-introspec- 
'tion

On an occasion like this one likes 
to be enthusiastic either in praising 
the Government or denouncing it. It 
is a tact however that we do not feel 
the same amount of enthusiasm or 
fervour in speaking about what we 
have been able to achieve during 
the last four yeafs as we would have 
all liked to feeL There is no denying 
the fact that we were faced with many 

. complications. There is no denying the 
fact that conditions prevailed which 
would have baflled any Government 
in achieving the objective which they 
placed before them, but the fact also 
remains, that we have not ' in any , 
TTieasure been able to achieve what we 
would have liked to on different 
fronts, the food front, or the cloth 
front of even, if I may say so, on the 
Indo-Pakistan front. It is a fact 
whether the Pakistan Government 
accepts it or not—that the Indian C3ov- 
ernment have gone to the farthest li
mits in order to achieve the goodwill 
of that country and the Prime Minis
ter. in my opinion, has in this matter 
been prepared to meet with criticism 
of all and sundry to pursue his policy 
of conciliation to the greatest lengths 
possible. But the. condition today, in 
my cJpinion. is such  ̂that well could 
the Prime Minister repeat.to himself 
what, was once said by an Urdu poet 
and which, with your permission, ,1  
Avill quote here:

^  «  I  ̂  ^  ^
‘ [V a i' Kismat voh hi kahtay Hain 
Bura Ham Buray Sabsey Huyey 
Jinkey Liyay'\

The present position is that in spite 
of the fart th;it all conciliatory at- 
temots have been made by this Gov
ernment......

•RT t  ? '
(Babu Ramnarayan Singh (Bihar):

m a t  does it mean?]
Oiii Sjramnaadaa Sabva : itgsr

t  TnPTRWT W f W?* I

^  *ti3ir
. ^  «(W*ir I (It is very simple Just 

think over it and you /WiU get the 
meaning.)

The present position is that whe
ther we say it or not we feel we are 
on ' the brink of a serious conflict, 
wnatever it may result in. As I* said 
before, it is with no desire of appor
tioning blame that I refer to this 
out certainly with the purpose of find
ing out wnere we have erred that the 
situation ultimately has developed in
to this. I must say candidly that in 
me matter of placing the view-point 
of this country before other countries 
we nave not succeeded as well as we 
would nave utted to.

i f  we look at this Kashmir question 
we will remember that it was alleged 
in the initial stages that the trouble 
started with what was known as 
Kabali invasion. Then it was admit- • 
ted that a certain number of Pakistan 
volunteers had joined that forc». 
Then it was admitted that the P akist^  
regular army was in it. And then it 
was adm itt^ that it was done with 
the full concurrence of the Pakistan 
Government. ,

The Prime Minister (Shri Jawsdiar- 
lal Hehni): Admitted by whom?

Shri Syamnandan Sahaya: By the
Pakistan Government. Of course, by 
tiiem. It will be seen that although 
at the iniUal stages the Pakistan-Gov
ernment disowned all r^ponsibilily 
for the invasion of Kashmir, ultimate
ly they accepted that they had the 
fullest hand in the matter. • Even with 
such flagrant breach of neighbourly 
relation the position today is that 
there is negotiation going on for ar
bitration. Let me repeat again that 
T nm saying this not with any desire 
of apportioning blame, but I am cer
tainly trying to recapitulate what has 
happened and try to find out what in 
the circumstances should be done or 
could have been done. Sir Owen 
Dixon reported to the United Nations 
Organisation that the action of Pakis
tan in Kashmir was against all inter-

• national law and convention. But 
even so today we find that a portion 
of Kashmir is still occupied by the 
Pakistan forces. They may call them 
by the name of ‘Azad Kashmir Gov- 
ernment\ but the facts will remain 
wliat they are. The Kashmiris have 
waited long enough and the initiative 
has rightly now passed into their 
hands. They have rightly decided to 
hold a Constituent Assembly, and I 
think it was time—we do not want to
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pzlecipiliate matters, but we do not 
want to delay them either— I think it 
was time tfaact we ^ t  the world and 
also the Pakistan Government know 
that the decision now lies, not in the 
hands of the U ^ . Arbitrator or Me- 
diatof, but in the hands of the people 
of Kashmir through their Constituent 
Assembly and that once a decision is 
talTPn by that Constituent Assembly 
the Government of. India will not al
low any coercive measures to upset 
that decision of the Constituent As
sembly. It was because of this that 
one of the points that I mentioned in 
my amendment to the Address was 
that it was time that we made some 
declaration, some statement, with re
gard to the attitude of the Govern
ment of India in connection with that 
Constituent Assembly.

11 A.M.

The other qu e^ on  « ^ c h  is of 
very vital impoi-tance today is what 
we are reading everyday, not in the 
newspapers of India, but in extracts 
published in the newspapers of India 

Irom publications and newspapers 
in Pakistan. What do they indicate? 
They indicate every moment a ‘jehad*, 
‘war’ , ‘victory over Delhi’ , ‘the Red 
Port is caning eftc. That is the 
kind of thing that we jye hearing. 
Well, whatever that may mean—sure
ly the Prime Minister knows more 
about it; we are not in possession of 

tacts— but one thing appears to us 
even from what we read and hear, 
that conditions in Pakistan today are 
^uch as have been found hy ‘history 
in all countries which have decided 
to go to war. The question arises 
what are we to do in the chrcumstan- 
ces? The Prime Minister said the 
other day in reply to a question that 
we do not want to be panicky. No 
one would advise him to be so. On 
the other hand I have no doubt he 

will realise, as he mu^t he realising— 
perhaps it may not he time for him 
to say it in the Parliament—that- a 
war in the present day is. not fought 

merely on battle-fronts. War today is 
what is known as total war. There
fore, some instructions, som.e precau

tions, some literature, «om « spread 
of knowledge about the defence o f 
the civilian population in my opinion 
is called for. It may lead to a cer
tain aniount of panic. Perhaps it 
might. But we have to choose bet
ween facing a situation suddenly, not 
keeping the people apprised of what 
may happen, and allowing them to be 
a little panicky for a little while. This 
is the choice that has to be made, 
and I have no doubt the Government

and the Prime Minister will malce 
that choice in good time.

The other thing to which I wanted 
to draw your attention and the attention 
of the House wais|with r^ a rd  to certain 
portions of India still under other 
Governments and countries and known 
as Foreign Settlements. I know the 
Government of India must be doing 
what they possibly can in order to bring • 
them also*within the Indian Union. But 
I thought this was a question which 
should have received consideration 
and attention in the Address of the 
President. I  think it is very unfair 
to Ifidia that places like Goa and 
other places should still remain out
side the Indian Union.

The last thing to which I draw 
the attention of the House and- make 
a particular appeal to the hon. the 
Prime Minister is with regard to 
Hindu Code. We found that ultimate
ly the question of passing of Hindu 
Code found place even in the Presi
dential Address. I suppose the dif
fering yiews on this Code and on its 
enactment in this Parliament must be 
very well knouTi to Members of this 
House and also to the Prime Minis
ter. It cannot be denied that this is 
a very controversial measure, and I 
would appeal to the House as also to 
the Prime Minister not 'to pass it at 
a time when the next Parliament is 
coming into being with duly elected 
representatives who shall have re
ceived the directives of the people on 
this matter as this matter is bound to 
be discussed on public platforms dur
ing the next elections. I would th ^ «- 
*fore appeal to the Government not to 
rush through this measure. I thinlK 
nothing will be lost if we stayed our 
hands in passing this legislation for 
the next few months. A new Parlia
ment will come into being very 
shortly if the elections are to be held 
in January as we do hope and trust 
it will. That will be the right forum—  
the next Parliament with necessaiy 
directions from the people themselves 
for this Code to be passed.

As I said, there are not one but 
manv matters which require atten
tion / The time is limited and there
fore I have tried to-draw the atten
tion of the House and your attention 
to what I consider to be the most im
portant of them.. It does not mean 
that there are not other important 
matters, for instance, thgre is this 
question of the efficiency of Govern- . 
'ment administration. Prom the ex
tracts that we have read so far of the 
report of Mr. Gorwala, it is quite 
clear that the situation deserves m ^  
attention than what it has received
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[Shri Syamnandan Sahaya] 
either at the hands of the Oovernment 
or at the hands of the Members of 
Parliament. If you want to run the 
administration propterly, it is essen
tial that our services and our Govern
ment should be so run that the type 
of report which Mr. Gorwala has

• siibmitted may not be called for. I 
thank you, Sir, for having given me 

, an opportunity to make my submis
sion.

Shri ' Hanumaiithaiya (M ysore): 
Yesterday I felt very glad to listen to 
the speeches of people who do not 
belong to the Congress Party. I heard 
with great interest the speeches made 
by Prof. Ranga and Dr. S. P. Mooker* 
jee and others. The most trouble
some question that is facipg us today 
is of our relation with Pakistan. It 
is agitating the public and the Press 
not only in India but throughout the 
world. In fact, the leading news
papers o f America and England have 
unfortunately taken a wrong view of 
the matter. When things are deve
loping this way, it was very good and 
inagnanimous on the part of Members 
like Dr. ,M ookerjee-and Prof. Ranga 
to place their unstinted co-operation 
and support at the disposal of the 
Leader of the House. That is the 
spirit with which we people of India 
have to work in order to make this 
country survive the wordy onslaught 
that is taking place from Pakistan, 
from England or from America. On 
behalf of the Congress Party and as 
a humble member of it, 1 thank tl^em 
for this co-operation. They have also 
made certain suggestions and it Is 
up to us to consider those suggestions 
with equal spirit of co-operation. 
Every time there is a crisis between 
Pakistan and India somehow it ends 
to our disadvantage, whether it is in 
the matter of exchange of population 
or exodus of population or the pro
perty involved or the propaganda that 
takes place. Here the other day the 
Deputy Minister for External Affairs 
made it clear that in the exodus that 
has taken place, we stand to suffer 
by taking about 80,000 people more 
than Pakistan has done. In every 
crisis, whether it is this year or last 
year or the year before, every time 
this exodus of population results to 
the disadvantage of India. So also 
the property question. I would re
quest the hon. the Leader of the 
House to take a very serious view of 
the matter. Aggression does not on

, ly mean occupation of a few places in 
Kashmir. Aggression means, in a very 
much pointed manner this exodus of 
population. The situation created has 
been very graphically described by 
the Government that the honour an^

safety of the 'minorities in Pakistan 
are not safe. After they have made 
that clear statement, I want the Gov
ernment o f India to recognise that 
this is a form of aggression which, 
ought to be taken serious notice of. 
There is no Us  ̂ going on every time 
pocketing theseVdisadvantages add in
sults. If aggression has to be met by 
defensive measures, here is a case o f 
a kind of aggression which we have 
to take serious notice of. Unfortu
nately we have not so far taken 
serious notice of it. Every time we 
allow it to happen and forget it. This 
glossing over has made Pakistan be
lieve that it can continue, doing this. 
It pays to create a situation like this.

. Every time, they try to completely 
denude Pakistan of Hindus, they 
have succeeded in so doing so far as 
West Pakistan is concerned and 
they are trying to do it In East Pak
istan. Their strategy is succeeding. 
I do not want the Prime * Minister 
who has made up his mind to be firm 
about Peikistan this time, to allow 
this thing to happen again. It is a 
very sad state of affairs that the two 
leading democracies of the world, the 
U.S.A. and th^ U.K. should not know 
where the true principles of demo
cracy are being implemented. ^Here is 
India which does not make a distinc
tion on the ground of caste or reli
gion and gives protection and equal 
opportunity whether they are 
Mohammedans or Hindus or belong
ing to any other community. Pakis
tan' is avowedly a religious state, a 
theocratic State. These two demo
cracies had a little taste of this theo
cratic state in the middle ages. After 
knowing the disadvantages, the inhu
man atrocities that took place under 
the name of this theocratic state, they 
gave it up. They adopted the ideal 
o f a secular state several centuries 
back and in this modern age India is 
merely trying to follow the princi
ples . these two countries have been 
following for centuries, Pakistan is 
now doing what the Middle Age coun
tries were doing. They have created 
such a psychology in this theocratic 
state that no man who does not be
long to what is called the majority 
community feels safe either in regard 
to religion, property or the safety of 
his womenfolk. This ought to have 
been sufficient for these two leading 
democracies to see which way their 
sympathies should lie; but interna
tional politics is clouding their 
minds. They ought to see every case 
on its own merit and judge it. That 
is th6 *way to gain the sympathy and 
the admiration of 35 crpres of people 
In India, Instead, they try to wm an 
advantage over us in the difficulties 

that w e  have been entangled in on
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account of the bigotry of Pakistap. I 
appeal to them tluit it is better in 
their own interests and in the in
terests of the future o f the world, in 
the interests of the peace that has to 
be established in this world that these 
two countries revise their ooinions 
and adopt a correct attitude.

When I speak of aggression I can
not forget that the President's address 
does not mention the very long stand
ing aggression which is defacing the 
Indian territory. I refer to the foreign 

possessions in India-HJie French and 
the 'Portuguese possessions. I would 
l:’ke to bring to the notice o f  this 
House and particularly to the notice 
of the hon. Leader of the House that 
when I was in Paris last year, I took 
some interest in the matter. I con
tacted several members of the French 
N'ational Assembly and the Senate 
and I had talks with them on this 
matter. Nobody is serious about 
handing over these French posses
sions to India and one Member very 
realistically toid me that this question 
is never goin? to be settled by nego
tiations* lor the Cabinets in France 
are so unsteady. They have to be 
continuously thinking o f combi
nations and alliances o f parties to 
make and remake cabinets, which 
may not last .sometimes more than 
15 day^; that in such an atmosphere " 
no party will have the guts to say 
that here is a case of justice and we 
must hand over these possessions to 
India. No party will take that risk 
in this uncertain atmosphere ' of 
French politics. However long our 
Government may wait, however per
suasive the wguments may be on the 
part of our'leader, they will not be 
able to do justice to us. This status 
quo will continue indefinitely and I 
do not know how long. Therefore, it 
»» lime that we revise our policy. It 
is time that we gave up the talk ot 
a plebiscite in those areas. If the 
British quitted India without taking 
a plebiscite it is equally « good argu
ment in the case of France gnd Por
tugal. We should not give a handle 
to these countries, which we did not 
ifive to the biggest Imperial power in 
the world. The first thing that we 
have; to do is to .straightaway dis
claim Jill responsiliility in the matter 
of plebiscite. We must unequivocally 
If'll them that we want these foreign 
DOssessions to be handed idver to 
-India straightaway. What w e.d id  in 
regard to British Imperialism by say
ing ‘Quit India', we have to do
straightaway in the case o f the Por
tuguese and the French. These 
foreign possessions are aggressions, 
'very old. They are stinking In our
jBomils. It is not right that a few

thousands of our countrymen should 
be under this imperialism and slavery 
while the rest of us are fr6e citizens 
o f india. While the rest of us 
are parlicipating, as the President 
said, in the biggest elections that hu
man history has witnessed, these few 
thousands of bur countrymen ougl^t 
to become part and parcel of us. Just 
as we have taken defensive mei^ares 
against Pakistan in the m a^^^ of 

Kashmir, so must we do in ^  case 
of these French possessions. If the 
French and the Portuguese do not 
listen to reason, we may as weU 
adopt the same old method of vindi
cating our rights which every coun
try and every race has done in hu
man history. If actual military ope- 
rauons have to be undertaken later, 
we can send a representation to the 
Security Council that if these two 
countries do not behave, we will have 
to take recourse to armed invasion. 
That is the only way ultimately which 
will solve this problem. We may l5e ' 
hesitant to say so; but that is the 
ultimate truth about it.

In this period of tension, we have 
to pay o u r ' utmost attention to tlve 
food problem. It has been dealt with 
in the Presidential Address and also 
by the Planning Commission. I am 
afraid what they have said in these 
two documents does not go far enough 
and may not be able to meet the situa
tion. I have got a :oncrete sugges
tion to make. All our Grow More 
Food campaigns and all the efforts 
that we have made towards that end 
are diffusive. I want concentrated 
efforts to be made in. order to solve 
this problem. Some time ago, Gov
ernment of India appointed a . Com
mittee to see how far the Malnad or 
the Ghat section of India can be deve
loped. There is a vast stretch of ter
ritory from Cape Comorin to Bomr
bay, called Malnad or Ghat region. In 
the southern part of this region peo
ple grow tapioca. That seems to be 
very good food. Researches have
been made and people who have had 
anything to do with the question have 
oome to the unanimous conclusion 
ihat if we develop this crop, it may 
go a long way in solving our food 
problem. There are in this regmn 
thousands of acres which are lymg 
fallow and which are fit for culti
vation. In this Ghat region ram
is plentiful. We need not have 
recourse to any dam construction 
or river valley projects or expendi
ture of that kind. We have merely 

'to clear the jungle, find out suit
able places and grow tapioca and 
rice. Any amount of money that we 
spend on this effort in this region will 
pay rich dividends.. I would urge the
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[Shri Hanumanthaiya]
Government of India to take this 
question seriously and in a concen
trated form. So far, we have ipent 
crores of rupees diffusively. They do 
not show results: nor is it possible to 
measure the results in terms of food- 
grains. Here is a region which is 
about a thousand miles long and a 
hundred miles wide with thousands 
of acres which can be cultivated with 
rice and tapioca. Only two things 
have to be done. Since it happens to 
be a malarial place, people do not go 
and live there to cultivate the land. 
We must create conditions where the 
people can be made disease-free, that 
is malaria-free, and then we may 

"give them encouragement to settle 
down by building houses, by provid
ing sanitary conditions so that peo
ple may take to agriculture in this re
gion, I f  this region is pro^)erlv de
veloped. I hope and believe that i i  
will solve our food problem. Unfor
tunately, the Planning Commission 
does not make any reference to this 
aspect of the matter. Unfortunately, 
again, the President’s Address does 
not say anything in regard to this 
matter. Government of India had 
appointed the Malnad Development 
Committee and that commitee has 
subhiitted its report, 1 want the Gov
ernment to look into that report and 
reduce jts recommendations to re
suits.

I have only one. point more and I 
have. finished. Several Members have 
given notice of amendments. The dis
tinction between A, B and C States 
ought to go. Any number o f argu
ments have been advanced. There is 
no necessity for us to ar^ue the case, 
^ e  Government of India has made 
it an article of faith to introduce uni
formity in many Governmental fields 
whether it works to our disadvantage 
or not. But, I fail to see why this uni
formity, this equality has been forgot
ten in this respect. Even the. assurance 
that the Government of India gives in 
terms o f the President’s Address is 
half-hearted. They say in the Address. 
*‘We will see that progessively equal 
status is brought about” . This word 
‘progressively’ has got a bad history. 
The Montagu-Chelmsford Reforms, 
you are aware, mentioned progressive 
realisation of self-government. Father 
of the present Leader of the .House 
had a great deal to say on 
the word ‘progressively’ . Several of 
our leaders who laid down their lives 
in the cause of freedom have adverse
ly commented on that word. That 
wor(| has got an odium attached to it. 
Our leader has taken the responsibi
lity to mention that word in the Presi
dent’s Address. I am afraid I cannot

feel enthusiastic or glad about it. Let 
not the Government of India or the 
pe^iple who have got power in their 
hands today, stand on a-pedestal and 
say to the people of Part B and Part 
C States, “ We will see that you will 
come to our status progressively” . That 
is an insult. That goes against the 
self-respect of nearly one-third of the 
population of India. ' 1 want this House 
to take up this problem seriously. 
When all of us are of the opinion that 
we must forge a united front against 
our enemies, when we have to face the 
world as one man under difficult cir
cumstances, I appeal to the Leader of 
the House and to this House that in 
our ranks there should not be that 
sense of injustice gnawing in the 
hearts of mjiny of us. I want this 
word “progressively” to be substituted 
by the word “ at once” . And the Gov
ernment must do this patent justice 
not after the elections, but before the 
elections. I want all the States to have 
complete equality of status, of respon
sibility and of privilege without any 
manner of distinction among them. I 
would again urge for the immediate 
abolition of all these distinctjpns, and 
I want Government to cotne out with 
such a statement on this very day 
when they make a reply on this ques
tion. '

Pandit Kimzm (Uttar Pradesh): 
The question of elections was regard
ed so important by the President that 
that was the first matter to which he 
referred in his Address. I therefore, 
ventured to ask with your consent, 
leave to move an adjournment motion 
yesterday, to draw attention to an im
portant matter in this connection. The 
Civil Supplies Minister of the Uttar 
Pradesh Government, Shri Chandra 
Bhan Gupta has denied, as alleged in 
the letter read out yesterday by Shri 
Kripalani. that he ever gave any as
surance that the su^ar industrialists 
would be nominated as candidates on 
behalf of the Congress in the forth
coming elections; and he has complain
ed that I raised the matter here with
out any previous reference to him. 
Sir, this matter was first referred to 
by Shri Keshava Deva Malaviya, one 
of the ex-ministers of the Uttar Pra  ̂
desh Government in Delhi on the 2nd 
or 3rd August. Subsequently the let
ter was published in ‘*The Rebel*  ̂
which is the organ of a party form er
ly knoWn as the Jana Congress Party. 
And as the allegation was not chal
lenged, it was natural to assume that 
there was some basis for it. Besides, 
as you know, under the rules of this-. 
House, a matter can be reganJed as 
urgent ajyj of definite public in ^ r t -  
tance only if it is brought to the notice* 
of the Hous^ Immediately after an
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hon. Member has become aware of It  
You will thus see, therefore. Sir. that 
I took such precautions as it was pos
sible for an ordinary Member i o  do, 
before tryini? to raise the matter 
in this House. I hope now that both 
for his own sake and in the public 
interest, Shri Chandra Bhan Gupta 
will ask the writer of the letter . to. 
which Shri Kripaiani referred 
yesterday, how he came to associate 
Shri Chandra Bhan’s name with what 
looked • like a deal between him and 
the sugar industrialists.

Our economic problem is one of ur
gent importance and I believe that 
everyone thinks that it should have 
thp first priority amone matters re
quiring the attention of the Govern
ment. . Now, when we consider this 
problem, the question of prices has to 
be considered by us, or rather, it is 
uppermost in our minds whenever we 
think of the economic problem. The 
Finance Minister said sometime ago 
that Government would hold the price 
line. I see. Sir, that the wholesale In
dex price has declined somewhat since 
the end of June 1951. The figures 
available to us show that while In 
June 1951, the wholesale price index 
for cereal was 486, it was 481 on the 
14th July. As regards pulses, the 
wholesale price index was 506 in June 
and the corresponding figure for the 
week ehding 14th July was 498. But 
this is very interesting and I would 
like Government to explain by what 
process they have brought the prices of 
cereals down when they have actually 
raised the price of wheat by Rs. 2 per 
maund and of rice by Rs. 11 per maund. 
Evidently it seems to m.e. the fact of 
this rise has not -been taken into ac
count in computing the figures that I 
have just placed before the House. 
Otherwise i cannot see how the prices 
of wheat and the other cereals could 
have come down at the very time 
when Government made an increase 
in the prices of the most important 
foodgra'ins amongst them. In any case 
in the market, the prices have not 
come down; on the other hand, they 
have gone up. I am not speaking of 
the few favoured towns for which the 
Government of India will continue to 
pive subsidy; T. am speaking of the 
country as a whole. Even if, therefore, 
the figures that. I have cited, take 
count of all the relevant facts, we 
should still bear in mind that the 
consumer is now no better off than he 
was in Ju/ie.

The next most important thing that 
We have to consider in this connection 
is clotk  As I said yesterday the 
Minister of Commerce and Industry

said in the last session that thez« 
would be a glut of dhoties and sarees  ̂
in the market by June; and he said 
yesterday that he had * been able to 
make good his promise. He gave u s  
figures showing 4he production of the 
mills in January 1951 and in June 
1951. We asked him where all the 
increased production had gone; but 
he could give us no satisfactoi^y reply, ‘ 
While dhoties and sarees may be 
available in larger quantities than 
before, there are two important facts 
in this connection that should be 
borne in mind in dealing with the 
matter. One is that it is only the 
finer varieties of dhoties and sarees 
that are available or rather the dho
ties and sarees made of superfincF 
cloth. Those of the coarse and me
dium varieties are not available. The 
second point is-that the prices of the 
dhoties and sarees have not come 
down, partly because dhoties and 
sarees of the m ^iu m  varieties are not 
available and partly because of the 
increase made in the price of cotton.

An hon. Member asked the Com,- 
merce Minister yesterday how it was 
that increased production had not led 
to a decrease in prices. He content
ed himself with the cryptic remark 
that that was another matter alto
gether. It is the most important mat
ter that concerns us but he treated it

a subsidiary question that did not 
require to be dealt with by him. I  
would ask the Prime Minister whe
ther it is his attitude also. He was 
present. at question time yesterday. 
Was he satisfied with the - replies 
given on this question? Does he 
think that the promise given by the 
Government in the last budset ses
sion has been kept in the spirit? If 
not, I ask him to take even one-tentji 
of the interest to the textile question 
that he has taken ih 'the food ques
tion. Unfortunately he look a line 
on the question of food that was not . 
justified by the facts o f the situation. 
Both he and the Food Minister have 
been proved by events to have been 
too optimistic. In fact I think that 
they could have foreseen that .they 
were not in a position to carry out 
the promise that they were making. 
But I do not want to rub in that jTiat- 
ter to the Prime Minister or any 
other member of the Government. I- 
referred to that question on this occa
sion only to ask the Prime Minister 
to divert a portion of his inexhausti
ble energy from the food question to 
the textile question and perhaps in 
this region we shall see results quick
er than we have been able to see in 
the other regions*

The Planning Commission has 
drawn attention to the undesirability
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[P ^ d it  Kunzni] '
tit raising the price of any particular 
commodity without considering the 
effect that it might have on the prices 
o f  other commodities. It was be
cause of this fact that the CJovem- 
ment some years ago appointed a 
board known as the Commodities Pri
ces Board to advise them on ques
tions relating to increase in prices 
after taking a* comprehensive view. 
The Board went out of existence after 
the calamitous decision of the Gov- 

-erhment to follow a policy of decon
trol. The time has however come I 
think-for a similar board to be ap
pointed. I think that the Planning 
Commission’s recommendation on this 
question should receive the serious 
attention of the Government and the 
scheme that was successfully tried by 
them four years ago should be re
vived.

In the end I should like.very b r ie ^  
to refer to the question of Kashmir. 
I congratulate thte Government of 
India on their reply to the Pakistan 
Prime Minister’s last telegram on the 
subject. In conciseness and cogency 
it leaves nothing to be desired. I am 
sure that the Prime Minister knows 
that whatever differences there may 
be on other questions between' the 
Government and sections of the peo
ple they are unanimously behind him 
in this particular matter. '

I wonder why the Pakistan Govern
ment is so excited on the question of 
elections to the Kashmir Constituent 
Assembly. The Government of India 
have told the Security Council that 
the position of the Security Couiicil 
in r e se c t  of this matter will not be 
prejudiced in any way by the deci
sions of the Constituent Assembly of 
Kashmir. This should satisfy the 
Government of Pakistan. Neverthe
less they Cl re accusing the Govern
ment of India of trying to go behind 
the pledges given by them to the 
Security Council. They could not 
have brought a more baseless charge 
against our Government. What will 
be the net effect of the decision of 
the Constituent Assembly of Kashmir? 
The net result will be that the people 
o f Kashmir who have no say in the 
administration o f their own territory 
will be associated in the same way 
with the management of their affairs 
as the people of the other States in 
India are in connection with their own 
affairs. Is this any matter really to 
be anxious about? The anxiety of the 
Pakistan Government can be explain
ed only on the supposition that they 
are afraid that if the people of Kash
mir fittd that they have exactly the 
same rights in Kashmir as the rest of 
the people in India they will stick

firmly to the Indian Union and will 
not allow themselves to be misled by 
propagandist appeals of the Pakistan 
Government. We should aU be very 
glad if the people of Kashmir felt 
to a man that their rights would 
be respected in exactly the same 
way as those of the other people 
of India, and that they would have 
the same constitutional opportunities 
open to them of bringing their griev
ances to the notice of the Government 
and seeking their redress as the other 
people have. I am sure the Govern
ment of India have no intention of 
giving in on this vital point.

While it seems that the Government 
of India have taken adequate stdps to 
pro^ êct Kashmir and the interests of 
India generally in the West against a 
possible aggression from Pakistan, the 
arrangements on our Eastern frontier 
are not as satisfactory as I think they 
should be. I hope that the Govern
ment of India is alive to the import
ance of strengthening aU our fronts 
and not merely the Western front, so 
that no unpleasant surprise of any 
kind may be in store for us in future.

There is only one other matter inai 
I should like to refer in this conr'.eciion 
before I resume my seat. I know, as 
I have no doubt that other hon. Mem
bers dc, that the reduction of our 
Armed JForces on which the Prime 
Minister was so keen has been post
poned for the present. If the times 
were normal I should whole-heartedly 
support thp Prime Mtnister in his de
sire to reduce unproductive expendi
ture and to assure our neighbours that 
we do not wish to maintain our 
strength at a level that could be re
garded- as a menace to their security. 
But the times unfortunately are not 
normal; we do not know when they 
will become normal. It is therefore 
necessary that the reduction of our 
Armed Forces should be postponed not 
merely for two or three months but 
for a much longer time. We should 
wait till we feel that the situation is 
satisfactory and that the reduction 
will not imperil the security of any 
part of our territory. So long as this 
matter is. in doubt, whatever our own 
goodness of heart may be, however 
keen our desire to maintain peace may 
be, we should look at the position rea
listically and taking into account all 
the facts keep ourselves strong enough 
to deal v.;ith emergencies. I hope that 
there will be no war between India 
and Pakistan. The steps already taken 
by the ‘Government of India will, I 
think, deter an intending aggressor 
from embarking on the hazardous ven
ture of attacking India, but the poUU- 
cal forces that have been set, in mo*
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tion by the war propaeranda that is 
being incessantly carried on in Pakis
tan may soon create a situation that 
would pass out of the control of the 
Pakistan Government. Indeed, it seems 
to me that there are political reasons 
ibehind the propaganda that is being 
carried on. If their inability to make 
good the promises made by the Pakis
tan Government to their people drives 
them to take a desperate step we 
should not altogether be surprised. It 

:is easy to excite the passions of the 
.people but very difficult to control 
them. It is therefore doubly necessary 
that we should exercise great caution 
in reducing our Armed Forces. When 
"the apprehensions created by the 
unreasonable attitude of Pakistan have 
subsided and more friendly relations 
prevail between India and Pakistan, 
we shall all be prepared to ^support 
t̂he Government in their desire to 
bring expenditure down. But till then 
we must bear every burden that may 
be necessary for tl'.e protection of 

it)ur soil. .
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IS- -  J  ^  »> ^

^ , - , 0  i i  H  v^!5- i .

r* l)** ‘̂ >^>r' L>*̂  ̂ ‘‘ «'*^

- V  J>«
<£ (j«t is -w /ii .

^  )Ĵ  U»* )i

^  UJ*
UU>, (̂ Tj J i  1  *4t*«. 

iU I—  ^  <~iy» si *i)>

^ tJ U ib  uaJ-U - |tUj )5f

Li>£B)UX^ £  (j,U-.j.Ui> 5)1

-  ^ l a .  U*)

^  j = n ^  r>*®^

5.5 U o f  as o ^  yiy^

O * -  l/  c?=̂  e * “  < -s^ ’

»)

u j y i x M i S  u n l - * ^

^ , 4^  tS .Jit, i , J  Kjlel f*  U*-*^

C ^  iL a . j4 i-»a . ^

^  X  e : '^ } * ^ '

i> ^ U .  U.J i^ J - j  ^  ifi!

*<«+> fi  > **^

j< U  Li, ^  t J ^  -A 

aU, is^ y ca . J)-> ' '-^>*^

i i  ixftla. Ul> .>w o * -  

eylsJ .sr ^»*J3UJ Jt4  uT^.

u a U J  ^  U,li!-)JJ^ J 3  £  
y  O^yl ^  U * ^

H r v  )^ j! tf £ j ^  '^‘̂ i  r f ^

J j*

VjU ^  JJjSj ^  i  L .S

lj:^! ^  >-^  ^

(aggressor) ^^) ‘- ^
oJU. ^  *̂ ’ **̂ 3’ ^

j(^ I***'

,  ‘ i

^  t -iil  W y  cJ*-5 u /

JU3y5-

^  £\ .* -T r-^  )jl



[ ]
-  ^  U i i i  f i . y  ^

iS ^  _̂jĈ  fS a«a*» J  ftJS .
-  ^  <u iA . cJl^l ĵjUUjiJJLto >**A^ '

; - J  fSi ))|
^  ^  ^  4^134 ^ jU  ^

^  ^  Ui L_iJU

Jj*,f ^1 -  ^  U j f 3Lx 6,̂ 2̂  lSJ i

< y ^  ^  ^  ̂ i3Uj*u«> ^

1 * ^  J j ^  la .  ^

Of ̂  ) n ^ r ^

Iji5|)i ^ jU ft \JyS L:iJ2*Ua.

^U . jJU jy ^ ^
^̂ 3 f\j ^  Jr^ »5
^  ^1 ^  (cease fire line)
*; - C=^‘̂  J  J

2 .^ s  f d ^  >*i ^  ^x-.-«iiX> «5 <-i)^

c5^ L i'"  4>*^ LT̂

J  i l j i  ^  '—

U ) ^  i-J)X» J -̂J ^5U X

(challenge)
vS ^ U ĵ  -*̂  U>*

^jiS i  (partial plebiscite)
^  j5 j l̂sO^

cJ^ i;
- ^  1 ^  ^ y

'V
^ J)l3 U i^  ^  -£  L>^

^-u -JV e s^uVi ^  uU>5 

Uft (puppet) ),!
^ )V  L>frV̂ i  ))̂
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* w  i= )--^ ^ j>  A j )  ^
-  a * *  ) ^  i - /  ^  ^  If c jf

)JU J4., iJ  ^ l a .  1^ iX jj*i

'“ ’M u5 '^  1 ^  ’ ® ' - ’ >^ U,“ l ^

>*“ jjf ■ 
i i  ^J>*i^ ^  '~jf3e , j j  ^

l*^ >W yU 1  f *  ^  ^

i j i  cs-iL *  ^  ^ 1  J5I /

ĵ ,Ufc ii ̂  j^fj ■ 
(Constituent Assembly
^  51 - <S I*) )* CJlsaXjl K

)jl S' -  ^  c ) * -^

>ljA*-I ^1 -  )>  ̂ ^

' ^ 5  c r i  »>  ))l -

(Observer) )))><f i! (U.N.O.) - jl
c r i  «j 5>  ̂ X  y*> »  ̂ :̂̂ ' cJ*®

JU*J ^
y  5’̂ “̂ u»^*^

i* ^  ^ i <  - c s V  -  u ,  U

•a- yi- ^  a H - V

Id iJ lv  »15 5U^JJ >51

cS^>* C»* 4 J  (J«f f*

jWws®

j)5 5l<.> P -  V

jft ^C- ^
ljI « x5| K , _ j W l  t r * '

^ c,l u/*) - u*v ^ ^ ^
yi ,U5^5)' ’̂ ‘̂ » * ’

^  <^5^- c>^  L^e-' » '  O ^  *5 

^  Jjfo..* r- i  ^

yii -•>»' a**
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o V  ^  jkU-. - «3U £ fi£ ŷf>
t i  •fir A  u j-< l

-  »® L )*- i :

-  "  L><  ̂ U *^

ys- -  ^  ^  j*S-

' - » K  ^  (•>* v ^ r *

^  f r  s^=^r* ^  L

£  ^  »=-*iUJt

O*^  c '  o * ^  -*=^ ^

£  ,_)*- Wl«> ^

0“^  usV *<̂ 5 i /  5*^*
to ,ia a - ^  })i UK)* -  ejla- .

^  -  ^  u c . ,s,

^jJi c w V

U /  i-jt)* if i j*is- (_rl ^  L

u ^ 3  ^  ^
slj-J i  (League) ^

^ !)  L>*  ̂ cj’^ k  y»- ■« i /

^  f - r  r -  O ' ^  535̂

,=»•

a.)l~ • u**“ uS****

^ 1  ^  IS -^  -  sj*:^ ‘ -̂y*-

^  i : ) ^ '

f ' ■4^5 u5̂

c jy iS iS  K iJ iB
-  ^ u ,

ijojJ! * i .S' v '  “ “ )5 f >+<

j u ; ^  1 -0  (jLja. i j!

jU 3  K o l a o f l .  £  , j W >

«, iS ^  ),u» J  ^

*»5fj L»^| i_Xif ljU i*7

^ ^ 1 > ) ^ 1  I A h i) ij  sS ^  Uy ft)

-  ij**“ ^  O*^

^  <i j t ^ /  < T - « «  •-£,!l

« -^  C ^ U * ^  L>*^ (jll**)****

H- ‘2’JJ ,_5««>f J ) / I A iS tt

iS h  i~t^ O*^ ) * ^  ^)J» Ĵ k*>

- “ »)} 1 ^ ‘̂ i I A

IA 

lj< U5f j!i.t -J ^ J 5  i&j,

-  IS Jl5 Siifi <_£J - f

>* u>*i- i3~-)<> 5)»* £_>i^

t ) * -  ^ I j S

UjÂ J »*> <!f )li“

o * f  >3* ^  *"̂ 3
iijiiu 2 m  ^  c )W *  »} 

i_r4*3 i-)^ »* *J ■ U**

1̂  *3 )3* -  ^

* t i 1  ̂ -s? y - ■ A  l W

(Election)j;>AC4.'I aJ<- 3̂ ^  .

A LJij-Su ‘3 L>*̂  i

¥  «iJ ^e)'3^ t>*5̂ .

ur»3 * -* US ¥> j *

t / i l  >3* L>*"f *3 ■ <* 15*

jl -  c)«!j -  »<! 33'
/  J )  fl»« ^

^*aarf ^ ^ .3  ^ iJ-l )il » (  J  *JiP>

^  J ,  L»s»J i  3 * -^  a

^jissJ^ 1:)^ *******
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[  1
») >« f*  - -a -

V ») -  a * *  ^  ^

JJU  jjf ia --.4a . ^ 4 a a - «-S<l
- 3 > - * X ' - » <

U - i  » -l*
-  A

^  y - » y  1  )2ii5

, »  U , y t ,s

uulij_j.| yfiyi A i»  1

sS a  ^y>) »•>

^  ^ 1 )
. ^ 5  ^  -<s A ’. o*i^
^  J s ^ K i  ^  ^  t r »  J

U »U . UtfJ ^  5,̂  J! b V

^  ^  t r *  * j )>f,
^ 1  i4 i K a U  u = --,te . J

^  t r l », e / y  - ^  o*t'‘ ’ • ^

,jl 4s-s*s=  ̂ i - i i l  cs5<

^  *t< kS-^iSa. » ,

) ,l ^  I* )  W- W-* »5 - * - t !  r5 
4^4*; K (J.I ^  U ) lij. wi=>>*

-  £  o * * '  ‘ ‘^ 5 «  J  J

■ c>*^ J * »  (J *l
»j - - A i ' i  i - i  lj* * ’" 4^1“  *3 y  

, ia.5) _̂)*l iSaILh **!*  o**>

J .4 ^  uJ3 1 . ^  l iX - j*  <_0 

- 2 ' ^  )*  O * ^  i l j f  j I J e f L j  £  

. jib iS j  u>3) i jJ

. ^  *) 1  ) t * ^  >T-^ ^

u n ^  c5>~5^ »* L S ^ ) h  • ^ )

U )i4  *) a * *  ^  >«)•»<>•» o *^

- i ^ - »» ^  y*i o *^
yk i_S3 »a 4 , isJ U *+ 4 b

l»t*j ») ‘-t>
<»fjf .»l̂  yai (Refugees) 

! > •  - i i  v ~ *  ^

» l  ijr*^  )A J  Ml

*} o **“
-  »• ^ * + ’ «»Wi u )y^  4^

l i J '— *+*ie ij*® c ? %  »3

sS lSj U<*- 5J& I—C> .

^  ^  i f c  ^U- », ,,I

• ^  ^  IJla. V  *>f5' -iJ I

c T i^  ^  i  ^
liuJl^ i_£« v ^  ■

i_£j i.la . j4>

t jy i .  ») ^  i=<lj ;_*«I -  UC~ )*>

1^1 H>I JJ  (J»l -  L>*® ■»?»*

>5^1 •*» » *{ 1̂  I
. ^ u c . ^ , 1  ^  ,}I ^  H y^ y

^  4; (a Ĵ

£ a ^  £  l5*>  u?<

U*l jjl L>*® <*) >* »>
,ia.tj t_£il iLa*i ^

liJ j K , i  y».

ii-3 ) iS jl  > i i  -  I? *ta*»

i^)*~)>' ->l -  c>̂ l • >>! lf*dt

^U -JU , ,,l l*iJl ^  K ^ U ^ r ’ ^  

«s- »*> l W  i -
«) l»3 W) i » *  Ji»- ))l



i  xy^ j  L»^*^ ^

ig i ^  5M  ^  ^  « w »)

<_£if t t a « i  ») }« j ))f. f  tfd^-

W  -  i  < w  K e y r r -  

J “  i  u»*»^  ^  > * * ^  c W

L Sel tS 1*5 f  J ^

,_5S-J(J ^  ),V. X  

cwLi - f) ^  )U ^  » l  >J

(Indian - a
JL-JK yj. i  (Union 

fV * . i»ii> ^  (j>4t6J (J“l ^

y i^
jl* Ii|  K i W  , ,}  iU <  J j t ^ l

^

,/*M  . . A ' - f  y j-  cf*̂
^U3 ,_jfifcJ * ! - * »  ^  »J >}t

<Houae) if ^yoaJU jj| l;iJ)
-  <s < h ^  H  c /  i->*̂

^  < la ^  iŜ utj ^  IJ*}**

l J » W  u>=>- -£ -  uS^>*

-«-?< l t I t /  lT5** .(->“•
^  ^  i  u i U

^  ^  v f  WS ^  J - * » -

L»̂<»«̂ J  jS iJs- <li
vT  1*  ̂ » l -  ?

t ,U t t

^  uwW i . 1 ^  ^

« j W  *) l«|J ? 4j4*> ^ C .  «^»*-.
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ji.1 fS j i

lyt li-AiJiP

^ f 3  J } ^ J J i  Syc UsJ t U t i

i-»“  c J ^ «  o * ^  l t I  J)>^

-  - i  t>*V “ “ ») -*  u /

(JJ)*̂  J  ■ *̂'»* U>'"*<X ̂
5,1 -  ^  V ~»V < J=>- t /

» l  ^  J

< " r *  l t > i

J i- l- i  L )*- "> *  i 

i .  u«^> ^  ^  ^

*  L ^  £ }> ^  ^
^  0>+ ’* t5>* Lsy \s**

«is»S „l l>aU»

L>*^  ^  ^  (.Kli . ,—  ^  v ~ -  *}

u S ^

i -  ^iU -iV j i  «:il- X  ^^5*3 

>)l |jl«f ^  uuLfiia. A  fij*  

J. J ! 1  o n f l  <s tr* i-

, CtI ^  unW'iii-

^  t / ’l '  J  0*i^  1-^*^  <-*̂
itS ^  (check) <_i^

, _ ^  iSjIfj « - .!>  i .  

jJLIj ^  JU 4 ^  »} t_£j V f  jJ

^  i . ) jS  ^

*s  f »  U * -

^  i  u “l -  l)**

o » ^ j »  i :  c i  « j  -  a  ^



ISJlUUi* ») ))f ,_)** L S t j i  J * *
^  jjl »} 

l)**  l)*V  -̂ *5 l3*^  >-S*

e><4J -  i i  ^  (►'*3 K

i S ^ I  iJ 1 ^  ^  <T-^

h a ^  ) -  ») y  W -*  )«V, vl}=i-

-  «*i.. ^

1  r '^  e r f

.»W5lv* ^  4ii» ^

t fS  ^ 1  ft i )*̂  '-^<!' e r f  »*

J l )  <L)» l j * -  * -^  ^  iJ»*’

rt u K *  »} ^  ei^liUts;,

^  jj,Vs-Jb ji! » l  i i I jW W  >4« 

>*-*^' l t I '-^>^ -jl  W 

u « : fu -  c i'^  ^

f> i j  f  o '* }  55*

^  t ' ’ * - ’ *' v !  f« ^  r^

|.,4B1 ^  i  (Session) 
y» £  (Interiifi journey)

O*^  » '  '  ^  w’’^5

V '  ^  UJ* ^

^
.  ^  i .  v i  »=i-

^  wi,l> ^  ‘- ^  1-̂ ’^

,-a a . ^ r ’5‘  ̂ i  ‘‘ A* W «

i-JM ^ t_£j% W i.>^ >4

« a a 5  *-̂ 41 ^  i j - l  ) i i » y  l t *  «s

.  ijjB  lj j -p i«» CmW »!>*•

^ 1  ^ U  o * *  < - ' ^

. ^  K r*5
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»J - S  i :  > * ^  ^

<- (> » -  f *  i5^ u)’^ -^ ^

* - ^  L>** lS*1^
-  ^  Sa. ,a  |»Xa. il*U -* If i .j«a -

u/*^ -  >)**^ lT *

f *  ^  uJ** t W  ^  i J * "  ^  ■

^ ( 5  » £ «  ^  Cl— —

i -t i  ^  ^  l i ’^ *  'S? 5J>^

u j : i f » ,  1^ * i .U - K  u j* A iu  ^  ^

J J i J i  » l  fl-^> 

i ^ y  i

jS v l  X  ‘=-5)

- ^ t a .  Ui«»i

l^yi ti. ^  A. ))j^
(Unproduc- ^ 5 ,^ ^  ti tS ^  

»,W U ^  ^ tive)
^  uJlBa.1 ^  ual> ,^ 3 »-

W > .  K

iS £  J I46. I j * . ),! i  * < > »  f*  

i } ^  K o > ^  u)* !-»^l5 > * * ^

f* -  ^  ^  ^  5»l»} *S

/  £ o ^ i > ^  A ^ ) ) !

v !  - lJ** 5*<  ̂ l/  5 * ^ '-^ *  

^ U - 5 ^  v * j j  ^  j * i

^  ») O * ^  O*^ ̂
tjyi 1_0* a,)!- -  t«3 ii-3} u,

ty» U yj. 4  ^ V j

^ r - ^  ^

^  c i ^  ^  £ H  u>t< -



-  ^  ^  O+t* ^

^  u * ! V '  f" '-^>^

>) *S ^  u jr ')'^  )5*

J » j  W  j) i  ^  v M i  O * ^

U3)*^ L .'*^

j j ia .a .  ^  >«i ■

^  u n ^  -  

)»J» i  -  -=»’  1^ ^

L ^  u>* *»’ '

» t  j - iV ) > )  >«̂

iX»a. ^  ))l ^  u5’ **

v l  -  *s **“ () U5»^

iJ v-=>- L ? * ? ^  ■A < "r* l t I  

e i  l|j 1 ^  f

,S iJ v " ^  ■ ^  ks— )>̂  c)7  ̂ 5)̂  ^

^  V —  L>*-

»5loJl <m »* -  ^  i i  

l-j|i5L«j J u . ,l:j. iS

0 .1  !J ^^U-5. ,}l )^i«> ^  U ^

_ ^ - v  t v )  l i - * -

^  iJ J J  i  5^ii. Wi

l i  ŷSp ^ 1  55I JS 

^  5 ^  J ) J .  c ) ' - ^

' I jj u > j, ^ tjJ  ^  -  <£ c T ^  

u S  U*^f^ ^

^ 1  ^ J  u '^ -o*^

J  c?=3" r̂  ^
^ i >  liL Mi fS y)l jj! )*  eji W '

«^J3 l » «  J , - l  »5 1̂  ^

i_r-^ i i  ^  J  JJ  X

>*  ̂ or)*- ujH* <i cT*- l/" - ' '^
^  5i\A»> eS ») >}l -  4  ^J'-^

219 PSD
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Jr»> - { } ^  f X i .^  J iyiS

s  y^i -  ‘S v W f  »*

-  »*  J i  i>> ^  tr-l

“ ^ 5  L>*“  ^ ^ - t i  o ^ )  *J
^ . U  i  u;)

i s . ' ! ,^  i  o jjij*  o'*^>

i^ uyijyflj ») i ;

j j  -  ^  xtS 55! ^I.»%.

^ ^  t^lyyaj tJ jltK  ^  V  i.1^

« , is-Jla.

‘*-5j Lr> Ĵ CJ> -  a * *  1̂ ’^>
iS ^  ^ , i  f j W  

1^  ^ .' vi.U U j ^

j_^'yJK JA.-!^ *i i  c)l -  ■»* .
W I National Conference)

j*<5- _5i ^  v ~ *  'H '

J ‘  ti)'̂

^  ^ U j iS U <- J j .  <tSi

>=»UJlj ^ i l  ,3 -  >r.!IU 1*  ̂ » l  i

;5 j> 5 ^  J S "  »* >!i

-  |_^  U ^J <- *̂

i  u n 'l

^  ^  ‘ ŷ- ^
y  ^  '5 "T-=?- *^=!^

^ ^ , 1 ,  lJ  J  <S W U*t>

5$ tr> ■

^u;t '-'S) ^  J

^ J ,  ^1 ^ V -  X  t:>̂

^  C!» ^

■ -  gJyJ U  J5̂ «il  ̂ J - *

1951 by the President 406
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[  L v  ]

c,u-.v»J*

*J L>** ^  i  c>  ̂ >J>

ŷiWt (civil) tV  >*’< *̂*1 ■
■ i M v i  c '  * 0 * *  1  ̂>)'* O*^
,j| i j l i .  £  ^fitXiSfU L S tk  ^

. ^  U >V  J  -  i  L » » ^  ‘" A

>•* ly» -  ^  X  •»•»- U*l 

L>** 0*1-' i  iU JI • -W «

^  L»* L>*̂

(section) gjAC*- i_J|>!
|.Uj ujI ^  ^  ^ U

* i  ^  ^
• v - » "  Ji *}

■ 0 * i^  O * '  - r ’i- -  L>*e

u * ^  >5̂  l)*^  i-r*»-
^  ^1 »^l<} ^  » t̂<5

-  S  * -4 « > -  ^  i  ^1 „ l

u ^ ,u « ; ) K

^ U - y U »  c X i l ^  /,U * ^

«} »* ^  -î
*5 L?*+  ̂ ^  ~ ^

M fi ^  ^ li'* ^
^  «a>J U i ’ -  J  U3^ )J ^  W

< lT*' ^ )’-**>^ *3 i*

) i  Jr"*  LT=̂ - ^  u *  ^

iî - ‘=■5̂ *’
£  L»^)->l c)l f*  t r l ” *s

i  )jt< ja- '-j*a-

u iU  /jL ji v£,Jj j5

fjU* -  r yb « lv

^ ,U  ^  iJ ^  ^  J ^ l

K  H  c ) ' ^ ' 4  »^ tr»
uutj JrfI -  ^ 3 j.> >4 W

- ‘-*-»)l )!»• |«)5 ^ -*
c5̂ >» O *^
i_i<( j*> tS ^  J>aS/> |,Lj> ^  J5f

•£ i j j*  ^IJ-jAXJi

U ujI K » l

«-»J-9 i s j j  tJ.1 t - * - » j l  « )  )S )>

- i ^* (J»*^ |Ĵ »̂  ^ Û«.),>H> 
J* *J U»la. ^  ^  i j . f

lJ*-*
J  ^  ^  j l j f

u>*- o*** ■ l̂ H* “ ’̂»»^
- uy,j^ u>^ J  (man power)
i. »> <  L jjW ,_yW }i v i c'
-  . i  < "»)-» ^  ‘ s -t*

T/}
^  ^ ^ „yi J  ^  i.

t)*- t̂  ur*‘'~l uŜ ‘ c W
c’-*̂  • o i^  ‘»'̂

»5 >  (f i.»M 4

V '  »j J .^ -W  ^  u>«->^cif

v‘  *5 "  Ij»* c>*^ >*

u^l!») »t r ^ l  •«=■
li-J j |1̂  <*-■«< “ )i li)f i

5 /  ),S -  W  i;iW  ftSXi

^  tU'jw. S (Grow more food)
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i_rJ
^  ,}f ^  

u*>
^  J  L>**

-lJ>* |A« ^  <-»>!»

l>>* *<! ^  v t  y  ! >*^

uS»J-* -i- U*  ̂ •^'’  ̂ i j  »*
O*^ tiy^  ^ a .u >  ,2>)5

^  r**^ ‘-^  v~^
^  ^ J  ^  ) i  u>*-3 ‘ -^ 1

U ») .jtrf} 4S *')' ,J**^ t)*** * -^

^*3J-» ^  ^  ^  j j J  )jl

(pure ,,*4
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(English translation of the above 

speech)
Maiilana Masuodi (Jammu and 

Kashmir): 1 have stood up to support 
the motion of thanks on the Presi
dent’s Address. From the spirit which 
inspires this address I am glad to note 
that a Hrm attitude has been taken 
especially with regard to the Kfishmir 
issue and the t tea ts  held out by 
Pakistan in that connection. It is a 
truth that the existence of Pakistan, 
which is quite a big State at present, 
is due neither to any great sacrifice 
nor to any heroic expolits. If you 
were to consider the whole of its his
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tory, its genesis, you will find that its 
existence is based on threats, only 
threats and nothingf but threats. Pak
istan came into being as a result of 
threats; it means to subsist with the 
help ‘ of threats. If its neighbours, in 
particular India, were to yield to its 
threats, there would be no end to 
trouble. Pakistan is presenting the 
Kashmir issue to the world in a high
ly exaggerated form. However, the 
facet of that question which it pre
sents to the outside world is quite 
different from the propaganda it 
broadcasts for. home consumption. Be
fore the rest of the world it pleads 
that forty lakhs of helpless people are 
suffermg persecution at the hands of 
oppressors and that their liberation is 
the concern solely of Pakistan. When, 
however, it address its own people on 
the question of Kashmir, it says to 
them, “ Without Kashmir you cannot 
survive; if Kashmir does not come in. 
Pakistan would be faced with 
extinction.” There is truth neither in 
the first statement nor in the second. 
The reality is that the present leader
ship of Pakistan and the party there 
in power have become extremely un
popular in that country on account of 
their selfish aims and wrong politics.

Tbose who have some time had 
an opportunity of visiting any of the 
cities of Pakistan are in a position to 
tell us that the most unpopular Gov
ernment in existence at the present 
time is the League Government ol 
Pakistan. Sitting here, at such a long 
distance, if you can draw any conclu
sion from the frequently occurring con
spiracies in the Pakistan army, the 
condition of their people and the slo
gans of the various parties there, it is 
going to be this that the party in po
wer is holding its sway only with , the 
help of intrigues and cunning and not 
by dint of service to the people or on 
the score of any kind of poptilarity. 
What greater proof of their unpopula
rity could there be than this that even 
after a lapse of five years they have 
not had the courage.to give their peo
ple anything like a constitution. The 
reason is that what they want to lay 
before them is not what they promised 
in their slogans, while what the peo-

■ pie want apparently does not suit 
them. Thus such an essential thing 
as a Constitution is being put off for 
an indefinite period on one pretext or 
the other. Their attitude is the same 
with regard to any other matter, and 
today Kashmir offers them the only 
slogan with which they are frantically 
trying to keep their party from totter
ing. Whenever people raise their head 
and want to establish a better Gk)vem' 
ment ot their choice and liking after 
ousting the present unpopular party 
these pesple immediately raise the

Kashmir bogey and declare that if they 
took any such step it would jeopardise 
their stand on Kashmir. On the oUier 
hand, the support of foreign powers 
is being canvassed in the name of 
Kashmir. It is said peace would be 
endangered if Pakistan does not get 
Kashmir. There are imperialist powers 
which have always been opposing the 
progress of Asia and which cannot, 
even now, bear to see the  rise of a re
surgent Asia. Pakistan is exploiting 
these powers in the name of Kashmir. 
This is a ddtible game that is being 
played in Pakistan. And, their modiLS 
operendi in aU this is based on threats 
and threats only. They thought IJiings 
would turn out injuuch 'the same way 
as they did'last time, before the parti
tion of India, whep they gave threats—  
threats of massacre and bloodshed, 
threats of rioting—saying that if the 
demand for Pakistan was not accepte4, 
streams of blood would flow in the 
country. The Congress conceded the 
demand under duress. But, would the 
extent of bloodshed, ruin and carnage 
have been greater than it was had the 
partition not been accepted? Since 
this was not foreseen and their threat 
worked on the last occasion they think 
they can go on using threats to realise 
their further plans. And so, when, as we 
have the satisfaction to note, the Gov
ernment of India, realizing their, duty, 
acted firmly, in the face of a fresh in
vasion of Kashmir, and sent their de
fence forces to places twenty miles this 
side of the border before their threats 
could take a practical shape, the result 
was that the threats remained mere 
empty threats. When those who were 
showing the clenched first saw that the 
fists might be answered with kicks, 
they were pretty soon disillusioned. I 
congratulate the Government’ of India 
on their present attitude. I would like 
this attitude to be adopted always. 
This attitude should be adopted not 
only with regard to the Kashmir issue 
but also with regard to the questions . 
of East Bengal and all other matters 
in dispute between Pakistan and India , 
which are awaiting settlement.

My hon. friend, Dr. Mookerjee, said 
one .or two things in his yesterday^s 
speech to which I must lend my sup
port. He said that when on the one hand 
we declare that an invasion of any 
part of Kashmir would be considered 
an invasion ct India itself, we should 
also consider the occuption of any part 
of Kashmir as the occuption of India 
itself. This is a commendable propo
sition. I want to remind the Govern
ment of India that at the time the 
Indian liberation forces landed in 
Kashmir, the Hon’ble Prime Minister 
while speaking at BaramuUa,, on the 
n th  November, 1947, prom i^d to the 
people of that place that the Govern-
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ment of' India would not rest till' they 
liberate every inch of the Kashmir 
soil from the hold of the aggressors,
I just want to remind you that about 
one-third of the Jammu, and Kashmir 
State territory and about one-fourth 
of its population, which undoubtedly 
belong to India, are still in the hands 
o f the usurpers and aggressors. The 
people of Kashmir have decided that 
Kashmir is a part of India. What else 
can we decide? The history of this 
country shows that Kashmir has formed 
a part of this country from antiquity. 
Now, that an attempt is being made to 
cut it away from India, it becomes our 

. first and foremost duty to resist any 
such attempt. You should know that the 
condition of the people living on the 
other side of the ' cease-fire line, is 
worse than that of serfs. Not only are 
those persons, who are unfortunately 
called non-Muslims, being forded to 
live the life of abject slavery but even 
those called Muslims are being meted 
out the same kind of treatmej it. I offer 
a challenge today that if things are to 
be decided by means of partial plebis
cite let us have the decision of these 
people also who live on the other side 
of the cease-fire line. I shall be pre
pared to accept that decision provided 
"Pakistan withdraws her forces, both 
regular and irregular, from that area: 
After that their votes alone should be 
taken. Wlhatever decision they give 
in this connection would be acceptable 
to us. We know that 95 per cent, of 
the votes of the people on the other 
side of the cease-fire line are with us. 
And so far as this side of the cease
fire line is concerned the position is 
that we have repeatedly challenged 
Pakistan and her supporters to come 
into the field and contest the elections 
to the Constituent Assembly which are 
about to be conducted. There is an 
open field for them. They can put up 
their own candidates and fight it* out 
in any constituency they like. Let the 
services of the present U.N.O. Obser- 

'vers be utilised for watching the whole 
thing, to see if any undue influence 
might be exercised by the National 
Conference against their adversaries. 
After all, undue influence is not some
thing that can in any way be conceal
ed. For exercising undue influence, 
one has to take the help of the army 
or the police or use arms. Come and 
see if any undue influence is at aU be
ing exercised. You can easily judge 
whether or not the elections to the 
Constituent Assembly are being con
ducted with any kind of pressure. But 
they ha\^e.not the guts t» accept the 
challenge because they know in their 
heart of hearts that* the muslims are 
cent per cent, with Sheikh Abdulla. As 
for the non-Muslims, they would never 
lo —not UU eternity—anything which

would help the cause of Pakistan,—  
country where there is, for them, nei
ther any safety of life, nor of property, 
nar of honour— a country which is a 
fiiur not only on the fair name of Islam 
but of the entire humanity. In this 
latter part of the twentieth century 
there is no Government in any part o f 
the world where a person is unable to 
keep his life, honour and property safe 
because of his religious beliefs. As a 
Muslim I must admit with a sense o f 
shame that these things are happen
ing there at this time. It is the per
verted leadership of the Muslim Lea
gue that has brought shame upon eight 
crore people of Pakistan—^people wha 
profess Islam as their faith, people 
who cannot all be bad, for, after all,. 
there must be good men among them. 
But today, because of the misdeeds o f 
their leaders, their honour has come 
to be, tarnished.

In any case, as 1 was submitting^ 
we have declared that the elections 
to the Constituent Assembly would 
even now be Completely impartiaL 
It so happens that about eighteen 
lakh people are participating in it. 
It is a strange coincidence that 
just as in India about eighteen crore 
people are going to the polls, so in
Kashmir about eighteen lakh people 

" are going to cast their votes. In this 
way, about eighteen lakh people are 
going to participate in these elections. 
After all, it would be a big affair, n ow  
far can anyone keep it concealed or 
covered? As for my hon. friend, Dr. 
Graham— whatever view -of his assign
ment might be taken in Karachi and 
Muzaflarabad—he seems to be moving 
about in Delhi and Srinagar as an
uninvited guest. If he cannot accom
plish anything else— and he would of 
course not accomplish anything— l̂et 
him at least be in Srinagar during the 
coming elections. This course is open 
to him—for he has been allowed this 
privilege even though the Kashmiris 
did not want it. Let him come and 
see things with his own eyes. If the
U.N.O. attaches any importance to the
will of the people of Kashmir and if 
at â l its claim, that the will of the 
people of Kashmir alonfe, is the decid
ing factor is based on truth and is not 
just make-believe he can go back 
and submit a useful report. In this 
way he would be serving the U.N.O. 
in the right jnanner and could tell 
them which way the people of Kash
mir are inclined.

Dr. Kunzru asks why Pakistan is 
afraid of the Kashmir Constituent 

. Assembly when the Government o f  
India have repeatedly assumed them 
that the decision of the Constituent 
Assembly of Kashmir would not in any 
way prejudice and ,baf the decisions
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of the UJi.O. I would like to remove 
his anxieties about this matter and 
tell him why Pakistan is feeling ner
vous. This declaration of the Govern
ment of India is not imknown to 
Pakistan. They know, however, what 
the real position is. The only possi
ble results of the plebiscite for which - 
they are raising such a hue and cry, 
are not unkown to them and hence 
they would not allow this plebiscite to 
take a practical shape. They . know, 
the plebiscite* v/culd not be held until 
and unless all the occupied areas of 
Kashmir are liberated. It cannot 
materialise until and unless all those 
people of Kashmir who cire roaming 
about as homeless wanderers in Rawal
pindi and other places, are rehabilitat
ed in their original homes. The ple
biscite cannot be held until and unless 
all those refugees, who haVe been up
rooted from the so-called Azad Kash
mir, where they were robbed of every
thing they possessed, and are now 
spread all over the country from Delhi 
to Jammu and* Srinagar, are taken 
back to and rehabilitated in their ori
ginal homes. They know that the 
plebiscite cannot be held unless and 
until the northern areas and the se- 
called “ Azad Kashmir” territory come 
under the Government of Kashmir, Un
til such conditions are created the ple
biscite cannot be held. They under
stand all these things fully. Thus they 
realize that there would be and can be 
no plebiscite. Now the only thing 
that would count would be the deci
sion and that the type of plebiscite that 
is being convened there and for which 
elections are being held. In due course, 
a time would come when the U.N.O. 
and the whole world would have to 
face the fact that India and Pakistan 
have not been able to arrive at a d ^ i- 
sion and that the type of plebiscite that 
was intended to be held there is no 
longer possible. But. then, the deci
sion of the people of Kashmir would be 
there. After all, could thrat decision 
ba  ignored altogether? T his.d^ision 

‘ is not going to be a routine affair. It 
would be nothing of that kind. It is 
not that the people of Kashmir have 
just had a fancy to convene a Consti
tuent Assembly as a kind of social 
function and to hold elections for the 
purpose. It is under Article 370 of the 
Indian Constitution that Kashmir has 
been given the right to convene a 
Constituent Assembly and take its 
decisions.

So the decisions of the Assembly 
which would be convened, according 
to the Indian ConsUtution, would 
enjoy the support and approval 

. of the whole of India in general 
and of this House In particular. Do 
you think that the decisions of Kash-

n: j-, which will have the support and 
approval oT this House and of the 
Constitution of this great country, will 
be Ignored by the world? Do you 
think our Pakistani friends, even in 
their insanity, are unable to under
stand ■ even that much? Can’t they 
imagine how important are the deci
sions of this Constituent Assembly go
ing to be? Dr. Kunzru need not, there
fore, have any anxiety on that score. 
The Pakistanis might well be worried 
about it, their anxiety is justified. In 
fact, their worries are bound to in
crease. That is why they moved their 
armies into Poonch area at this stage 
so as to foil the Constituent Assembly 
plans. And it was to make the Consti
tuent Assembly a failure that they 
began to hold out tlireats of Jehad. 
They did lots of other things— both 
open and clandestine. But aU their 
machinations failed. They incited the 
people of Pakistan to a high pitch and 
tried to play with their sentiments. I 
have no doubt that had they not been 
checked, they would certainly have 
done some mischief by now, because 
we know that Pakistan is not alone in 
its mischief-making. There are other 
powers encouraging it. Some one is 
patting it on the back. They share its 
ambitions. These matters are not- the 
concern of Kashmir and India alone 
but have a bearing on the whole of 
Asia: But when it realised that for
every single blow two would be re
turned, it kept back.

In any case, I offer my congratula
tions to the Government of India for 
all the sacrifices made by them and 
machinasitions failed. They incited the 
more that the coming elections in 
Kashmir would be completely fair 
and impartial. If Pakistan and the 
UJ^.O. prople deliberately choose not 
to appreciate their importance and are 
not prepared to come arid see them in 
progress, I should at least expect my 
friends in this House to come over, 
while the session is on, and watch 

' them for the sake of diversion. Let 
me assure you that you are bound to 
notice some of its good features which 
would be of satisfaction to you.

As for an invasion being made or a 
war being launched by Pakistan 
against Kashmir or against any other 
part of India, I think it is out of the 
question, the possibility of such a 
thing is ruled out by now. Some pe(^ 
pie think that possibly there is still 
some lurking dani?er of that 
But so far, as we, the people of Kash
mir, are concerned, we know well, 
being in close proximity to them, that 
the possibility of a war has receded. 
There is no suxih danger any more.
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But of course, that does not mean * 
that we can afford to sit and relax.
I am in full accord with Dr. Kunzru 
that the one time proposed reduction 
o f the armed forces would have been 
a very faulty step and that kind of 
thnigs must be put off if not for 
good, at least for a considerably long 
time.

With regard to the armed forces,
Dr. Kunzru has observed that the ex
penditure on them is unproductive. 
Here I differ. From the experience 
that we have of the Indian Army— 
and I think no other part of the coun
try has that experience of the Indian 
Army which the people of Kashmir 
have— we feel that India may well be 
proud of her Army and her armymen. 
You may just visualize the time and 
the situation when the Indian armed 
forces arrived in Kashmir. The whole 
country, from one end to the other, 
was in the grip' of a hysteria. Lost of 
well-educated people had also suc
cumbed to that hysteria; they had not 
been able to resist the malady. This 
was one aspect of the matter. On the 
other hand our army had to pass 
through the territory of the Punjab 
which .was a veritable inferno, boil
ing over with communal passions.' 
Think again what type of people the 
raiders were. They were the same 
people who had looted the hearths and 
homes of many an armyman of ours. 
Take, for instance, the case of those 
o f our soldiers whose homes were situ
ated in the districts of Rawalpindi and 
Gujranwala, on. the very route of the 
raiders. Again, these armies reach
ed Kashmir at a time when it was so 
very difficult to distinguish a friend 
ifrom a foe, particularly when all were 
equally good Muslims by outward ap
pearance. You may also imagine what 
i t  was for a body of Hindus to face a 
body of Muslims four years ago. A 
Hindu then thought that the mere 
fact that a person was a Muslim made 
him his enemy and similarly a Mus
lim regarded a person as his enemy 
if only he happened to be a Hindu. 
Such were the times when these ar
mies arrived in, Kashmir. All that 
they were reminded of was that they 
were 'there with the blessings and the 
permission of Gandhiji. JThey were 
further reminded that they were there 
to prove the truth of the prmciple to 
which Gandhiji had dedicated all his 
life. That principle was to put an 
end to the Hindu-Mifelim differences. 
ITiey were called upon to vindicate 
that principle. They were told . that 
they were theie to eradicate the virus 
of communalism. Further they went 
Ifcere with Uie memories of their 
wounded kith and kin stiU fresh in

their hearts and the scenes of the loot
ing of their properties, their hearth's 
and homes, stiU fresh before their 
eyes. These were the circumstances 
prevaiUng at the time of their arrival 
In Kashmir. They were not at all 
aware of the communal situation in 
Kashmir itself at that time. They did 
not know what Sheikh Abdulah and 
the National Conference stood for. 
They came to know about all these 
things only afterwards. On the first 
day of their arrival there they were 
absolutely ignorant of the kind o f'peo
ple they were gc ing to deal with and 
of the situation prevailing there." 
These were the circumstances then 
prevailing and such was the territory 
through which these soldiers had to 
pass before they reached Kashmir. 
Having got there they discharged their 
obligations in an exemplary manner 
What did they find on arrival there? 
They - found that the supply of salt, 
which came from Rawaljpindi. alone, 
had been stopped by Pakistan and 
that both men and cattle were suffer
ing on that account. The soldiers of the 
Indian Army did not hesitate to share 
the salt from their own rations with 
them. This is a small but tj^ical 
example of the conduct of the Indian 
Army.

I must say-that the virtues that I 
find in the officers and men of the 
Indian Army are not commonly to be 
seen among the civil population. To
day you are crying against the black- 
marketers and the corrupt officials, 
that is, people who are nol prepared to 
make the leas:t sacrifice or undergo 
the least inconvenience for the saKe 
of their country or to help it in a diffi
cult time. Under these circumstances,
I think the soldiers are the only sec
tion of the public—the only element—  
who ma.v be deemed to be free from 
all those corrupt tendencies which we 
attribute to the other people. These 
are the people who are above all com
munal prejudice, dishonesty or greed. 
They are the men who entertain the 
utmost affection for their country _and 
their countrymen. I am, therefore, 
looking forward to the day when every 
adult Indian would become a soldier. 
He would not become a soldier to at
tack or loot anybody. No such thing; 
for that is opposed to the fundamen
tal principle which the Father of the 
Nation adopted-to win freedom for us. 
When we act contrary to the princi
ples which the Father of the Nation 
taught us to follow it would lead to 
the ruin of India, our country. It is 
not our principle that all of us should 
enrol ourselves as soldiers and invade 
Pakistan, China, Burma or any other 
country. The qualities and charac
teristics that a jis ing  nation must pos
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sess and which we long to see in every  
Indian, so that India may hold her 
head high in the comity of Nations, 
are found at present in our armymen 
alone. That explains why I want to 
see every Indian a soldier. We need 
not reduce the size- of our army. We 
have great need of manpower today. 
You need a large number of men to
day to promote agriculture as also for 
the various trades and industries. I 
fail to see why we should not put our 
armymen to work in these spheres. 
There is before us the problem of 
spreading literacy ' throupfhout the 
country. If we entrust this task to 
the army. I assure you, they would 
accomplish it in a very befitting man
ner and would make all our people 
literate In a very short time. Similarly 
they would provide a speedy solution 
for our food problem. Taking this 
opportunity I send my hearty greetings 
to my brethren of the army, in 
particular those who are at present 
engaged in guarding the Northern and 
Western frontiers of this country. As 
I was submitting, the one thing that I 
liked in the hon. Dottor’s speech and 
to which I lend my support is that 
we should not rest so long as a single 
inch of the soil of Kashmir remains 
in the hands of the enemy and that 
we must take steps to put an end to 
the occupation by the enemy which 
is nothing but pure aggression.

There is one thing more in his speech 
which I have liked. Although I am 
left with very little time, yet with your 
permission, Sir, I should like to men
tion it. He has observed that -ever 
since the Partition Pakistan has adopt
ed a peculiar attitude and has been 
taking undue advantage of the situa
tion by perpetrating the worst kind of 
atrocities on its" minorities. What is 
the result? Howsoever anxious the 
Government of India and the respon
sible sections of its population might 
be to preserve peace in the country, 
the minorities here are bound to have 
a feeling of insecurity and nervous
ness. Pakistan utilizes such a situa
tion to her advantage both inside and 
outside of that country. This affords 
them a splendid opportunity to malign 
India and at* the same time to throw 
out its own minorities. No serious 
thought has yet been given to the 
problem as to how ,we might make 
Pakistan desist from such nefarious 
activities. If we were to take the 
stand that we would turn out four 
crores of Muslims if one crore Q.f Hin
dus were turned out from Pakistan, 
this would riot only be against human 
oonsctoce ajid the Indian Constitu
tion but would even fail to deter Pak
istan from the coyrse of action it is

at present following, for, from the 
very beginning, they have held the 
view which was once expressed by Mr, 
Jinnah when he was questioned as to 
what would be  the fate of the Mus
lims left in India as a result of the 
Partition of the country. He had 
then stated, with an air of noncha
lance, that he would not mind sacri
ficing four crores of his co-religionists 
for the sake of the other six crores. 
To them this is a closed chapter now 
and they have washed their hands of 
it. Naturally, therefore, the four cro
res of Muslims in India cannot have 
any hopes from the successors of the 
late Mr Jinnah. They in Pakistan are 
quite clear in their mind that they 
have to turn out one crore of Hindus 
living within their domain and to  usurp 
their lands, properties and belongings 
of all kinds. They have no concern 
for the four crores of Muslims living 
in India. They do not care whether 
they live or die and are prepared to 
leave them to their fate. Thus, we 
cannot suggest such a thing to them 
as this would be no remedy. The hon. 
Doctor has suggested a commendable 
remedy when he says that they might 
turn out as many people as they like, 
but let them at the same time cede 
to us land as should be sufficient to 
rehabilitate them. 1 think the propo
sal deserves serious thought. Let them 
then turn out as many Hindus as they 
like— and even Muslims— b̂ut let them 
also cede sufficient land for them. 
Could that be possible, I assure you 
that not a single Bengali Hindu would 
be allowed to migrate from Eâ t̂ 
Bengal and Mr. Liaquat Ali himself 
would implore them to remain where

* they are, for otherwise Pakistan would, 
have to cede a proportionate area for 
their rehabilitation. Things are, how
ever, just the other way at present and 
our Pakistani friends are terribly 
anxious to drive them out in order 
thereby to grab their lands and other 
properties. I hope the hon. Doctor’s 
suggestion would receive due conside
ration as it provides a good solution 
to the problem of the minorities.

I wonder why so much hue and cry 
is being raised and the threat held 
out that failing a solution of the Kash
mir dispute, the peace of the worlc|» 
would be jeopardised. What is the 
reason? Kashmir, after all, is not 
such a big country as to imperil the 
peace of-the whole world. Only forty 
lacs of people Kve there. As many as 
a crore of persons are being turned 
out from Pakistan which might have 
its repercussions on the four crores of 
people living in India. "Hqw is it that 
the ruin of these five or six crores of 
human beings would not harm world 
peace in anyway but that a few lacs
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[Maulana Masuodi] 
o f Kashniiris can be the cause o f such 
a world catastropiie ? It is, therefor^, 
time the Government of India acted 
with firmness in bringing this matter 
to the world’s notice.

Sir, I am sorry to have taken so 
much time. I thank you and close.

Shri Frank Anthony (Madhya
Pradesh); After the very eloquent 
and movmg speech of the hon. the 
previous speaker...

Shri Syamnandan Sa^ya: Did you 
understand what he said?
. Shri Frank Anthony: Yes, Sir. I
understood it very well and I was 
almost tempted to address the House 
in Urdu.

^hri Syamnandan Sahaya: Then
speak in Urdu. ‘

Shri Frank Anthony: But the
subject that 1 am going to deal with 
will perhaps come as something like 
an anticlimax. I must apologize that 
I was not in my seat yesterday when 
the amendment which stands in my 
name was called. In his address to 
this House the President referred to 
the fact that the rise in prices in 
recent months is a matter which is 
causing grave concern to his Govern
ment. I believe’ that this perhaps is
one of the most vital problems which 
faces our Government and the country 
and it is because of that that I gave 
notice of an amendment—I hope the 
hon. Finance Minister will listen to me. 
Sir—which regrets, 1 am sorry my 
amendment regrets, that despite the 
rise in prices contrary to the expecta
tions of Government, Government has 
not seen fit to revalue the Rupee. I 
am not going to pretend to speak as 
an expert and because of that 1 
venture to hope that this House will 
listen to my opinions as a layman and 
] hope an informed layman, with a 
certain amoimt of respect. I might 
mention that I have not been influenc
ed by the statement of previou.*; 
Finance Ministers. I have been 
influenced more by the evidence of 
my own eyes and I have been influenc
ed most by the evidence of my own 
pocket, I may assure the hon. 
Finance Minister that I have the very 
greatest respect for- him. I give him 
not only the r e je c t  but even the awe 
which a layman like myself is suppos* 
ed ’ to show to an expert Uke him. No 
one except an ignoramus will suggest 
that this problem of the exchange 
value of the Rupee with all its atten- 

» dant complexities is an easy problem. 
The hon. Finance Minister in replying 
to me may say that there is always a 
danger of a layman like myself trying 
to oversimplify a matter like this or

to dogmatize, but I would say that 
this danger to which not only laymen 
are prey, is a danger to which some
times even hon. Finance Ministers and* 
even Reserve Banks succumb.

Unfortunately I was not able to be- 
I>resent during the debate on the 
Demands for Grants but when I read 
that debate, I found that in replying, 
to it the hon. Finance Minister said 
that at the moment Government felt 
that it would not be in the interests ot 
the country to revalue the Rupee. 
My attention was particularly attract
ed to the phrase *at the moment’. 
From that phrase, I believe, 1 am 
right in assuming that this problem 
has been constantly before the 
Government and of the hon. Finance 
Minister. It is, as I have said, a 
very vital problem and I would ask 
the hon. Finance Minister whether 
while at that moment in April 
Government did not consider it neces
sary or advisable to revalue the 
Rupee, whether at this moment or at 
some moment in the near future 
Government considers it necessary to 
revalue the Rupee. Another question 
which I would like to ask the hon. 
Finance Minister is this. Does 
Goveminent consider that the 
measures which it has adopted are 
the only measures necessary to comb
at inflation? So far as I can make 
out, one of Government’s main planks 
in its policy to hold internal prices 
is through export duties. No one 
will deny that export duties up to a 
point can hold internal prices, but I 
have said advisedly only up to a point. 
To my mind as a lajrman, there are 
two dangers with regard to export 
duties. The first is this: That
Gk)vernment may become bemused 
with or hypnotized by export duties. 
Export duties constitute a 'convenient 
conduit through which Government 
can conveniently drain revenue into 
a needy exchequer. I believe that 
the Finance Minister calculates that 

'through his export duties the ex- 
ch«iuer will gain to the extent of 
something between 50 and 60 crores. 
Because it represents such convenient 
conduit for bringing in this additional 
revenue, there is a real danger that 
Government may be inclined to over
work export duties for the sake ol 
export duties rather than for the sake 
of holding internal prices. When I  
read the journals and writings by 
Economists and specialists, the other 
more cogent argument which is 
adduced against export duties as an 
effective remedy to fight the rise m 
cost of living is this that export 
duties, in fact, have very little in
fluence on the cost of living index.
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Someone has calculated that these 
export duties only affect about 5 per 
cent, of the items which comprise the 
cosi of living content.

Perhaps, another main plank in 
Government’s policy is bberalised 
miports. Here, again, no one denies 
that liberalised imports can, up to a . 
certain extent, help to resist llie rise 
m the cost of living. But, people 
are not certain whether liberalised 
imports constitute a deliberate act of 
Government policy or whether it is 
something' which is only temporary
or something which is adventitious.
Even here, it is argued’ that a liberal
ised import policy allied with a
revalued rupee will be much more 
effective in fighting the rising cost of 
living than a liberalised import policy 
with a devalued rupee. That should 
be axiomatic, because with a devalued 
rupee, we are paying more for our 
Imports and the rise in price in terms 
of rupees gives an impetus to the cost 
of living index. '

I believe that the hon. Finance 
Minister implied, if he did not ex
pressly take the stand, that Govern
ment would, because of a devalued 
rupee, hold its balance of payment 
position. r think that is the stand 
which the Finance Minister took and 
I believe that is Government’s main 
argument in not re-valuing the rupee 
that it is with a devalued rupee that 
they will be able to hold the balance 
of payment position. .

Shri B. Das (Orissa): Nobody knows 
what the Government is thinking!

Shri Frank Anthony: I will not go 
to the same extent as my hon. friend . 
who says that nobody knows what the 
Government thinks.

But, I think the hon. Finance 
Minister gave it as his estimate or 
perhaps it was the estimate of 
the Reserve Bank that with a 15 per 
cent, revaluation of the rupee, Govern
ment anticipated a 50 crore deficit in 
the balance of payment position and 
that with a 30 per cent, revaluation 
of the rupee, Government caluculated 
that there would be a deficit of 135 
crores in thfc balance of payment 
position. I will confess that I am 
not in a position to call these estimates 
in question. But, I have read figures 
published by estimable journals; I 
have read statements and articles on 
Government’s estimates. People who 
know say categorically that these 
estimates are completely untenable. 
They want to know how Government 
arrived at these estimates. Econo

mists and specialists tell us that 
according to them with a devalued 
rupee, Government wiU not be able to 
hold the balance of j>ayment position, 
that it is only with a revalued rupee- 
that Grovemment wiU be able to hold 
the balance of payments position. 
They say that with your devalued 
rupee,— and they give figures—not- 
on.y will you not be able to hold the 
balance of payment position, but that 
you may expect about 100 crore of pay
ment position, but that you say except 
about a 100 crore deficit in the balance 
oi payments position. On the other 
hand, they maintain,— and I would 
like the hon. Finance Minister too tell, 
us whether what they maintain is 
wrong,—that with a revalued rupee, 
we will be able to hold the balance o f ' 
payment position, and more than that 
we will perhaps have a favourable- 
balance.

Now, the hon. Finance Minister, will 
say, “Oh, you have forgotten the losses 
that wiU occur with a revalued rupee” . 
In the articles which I have referred 
to, this loss is conceded. It is estimated 
that the loss from the imports afid seal
ing down of tariff would be about 12. 
crores. It is conceded that Govern
ment wiU lose, with a revalued rui)ee, 
about 20 to 25 crores on export duty: 
that is a total of 30 to 40 crores. It  

,is argued against this conceded losŝ . 
of 30 ro 40 crores, that this loss will 
not only be made up, but wiU be. 
more than made up by reduced ex
penditure on our colossal and growing 
food imports, by reduced expenditure 
on importing the needs and equipment 
for the armed' forces, and by reduced 
expenditure on the whole range of 
imports. They say that this loss of : 
30 to 40 crores will be made uff very 
completely.

One of the most cogent arguments^ 
which I have come across in favour of 
immediate revaluation is this. Govern
ment maintains that it could hold its. 
balance of payment position with a 
devalued rupee. Some people say 
that Government is not maintaining 
the balance of payment position; 
others say that if it has been done 
for a few months, Government is 
holding the external position very 
precariously and that Government’s 
estimates will be falsified by events, 
and that Gk)vemment’s estimate that, 
it can hold the position is due to the 
fact that there is a false and artificial 
estimate of our export position. On 
the other hand, they contend, and I 
agree with them as. a layman, that. 
Government with a devalued rupee is- 
utterly impotent to hol4 our internar: 
position. While not pointing a figure;.
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[Shri Frank Anthony] 
at the Government, they say that 
they appreciate the complexities of 
the position and that no one can 
attempt to. forecast things with any  ̂
precision. But we are not fortified 
in our faith in Government forecasts 
by what has happened in the past. I 
for one am reminded not of what the 
present Finance Minister said, but by 
what one of his predecessors assured 
us 2  ̂ years ago. I think Dr. Matthai 
told this House blandly that Govern
ment expects to hold the general index^ 
figure, and hoped to bring it down to' 
350. What has happened to that 
forecast, we know. Today, the 
general index figuie stands above 450.
My hon. friend Pandit Kiinzru has 
pointed to the fact that the general 
index figure has gone up steadily. I 
think since October, 1950 it has gone 
up by about 50 points. Since March 
of this year, if I remember aright, it 
has gone up by 17 points. That is 
the figure I have got. Unless the 
JIastern Economist is not to be 
relied upon since March, it has gone 
up by 17 points. The general 
index figure for March given in 
the Eastern Economist was 438.6 
and 456.3 is the figure given for June. 
According to my calculation, since 
March, the general index figure has 
gone by about 17 points. My hon. . 
friend at my back, who is an expert 
while I am not, reminds me that 
since April, the figure has fallen, I 
think it may have fallen by a few 
decimal points or as the “Statesman” 
has announced, it has fallen by 2.5. 
Will the Government argue from this 
that whereas the general cost of living 
index ĵas gone up by 17 points since 
March, because there has been a drop 
of a few decimal points, that is an 
indication that the index is on the 
downward trend?

The Minister of Finance (Shri C. D. 
Deshmukh); It is so.

Shri Frank Anthony: I hope so. 
But, as a layman I think that this is 
not a permanent or reliable trend. I 
feel that this is a temporary trend 
induced by a lull in the fighting in 
Korea and by the expectation of an 
early Cease-fire ih Korea. Yesterday, 
as I was going out of the House, I 
was talking to one of the Members 
o f  the House and I told him about 
Government forecasts. He said 
Government forecasts have been 
characterised in a very illuminating 
way by a quip which says there are 
only two sets of incorrigible optimists 
tn Delhi: the meteorologists who tore
-cast. drops of rain for Delhi and 
Members on the Treasury Benches 

-w ^  forecast drops in the cost of ̂  
living. But, perhaps, the most cogent

argument to my mind is that while 
we concede the difficulty of the posi
tion and we concede that this is a 
problem about which no one 
make any precise forecast, yet, in this 
field of vast uncertainty, there is one 
thing that Government can be comp
letely certain about, and it is this: 
that international conditions today, 
and more so in the coming future, 
are not only going to give an impetus, 
but they are going to give a wildly 
inflationary impetus to ihe cost of 
living in this country. With the 
world embarked on a mad re
armaments race, with America com
mitted to the expenditure of 140 billion 
dollars in two years on armaments, 

,w ith England breaking her economic 
back in competing in this armaments 
race, with France and other countries 
feverishly stock-piling—we do not 
know whether India is also stock
piling—we can be certain of one thing, 
that we are in for an intensified and 
savagely intensified inflation; and the 
only way in which you can resist this 
inflation even partially is by revalu
ing the rupee. And, Sir, because of 
Government’s inability to control the 
cost of living, what do we see to-day? 
We see the emergence of a new and 
powerful inflationary factor operating 
in India. I am referring to the 
agitation in industrial labour, I am 
against the threatened strike by 
railwaymen; but a great deal can be 
said to justify the demand of industrial 
labour for increased dearness 
allowance. With the increase ih the 
cost of living, an unchecked increase. 
Government ultimately will not be 
able to deny this demand which is 
largely justified. ' Already the demand 
has been met to a microscopic extent 
and it has involved the Government 
in expenditure to the extent of eight 
crores— another inflationary impetus 
to the cost of living. We do not 
know whether industrial labour will 
be satisfied with this crumb. This 
I say, is the direct result of the fact 
that we have not adopted the only 
measure which people feel, to some 
extent, will offer resistance to the rise 
in the cost of living.

I end on this, that it is felt that if 
we delay in revaluing the rupee we 
will lose the benefits of revaluation. I 
was reading some^ reports recently 
about European countries and these 
reports seem to recommend an appre
ciation of the currencies of these 
European countries as a measure to 
combat inflation. And it is argued, 
and I believe argued validly, that 
when this recommendation for the 
appreciation of European currencies 
is effected and we also revalue, we 
win lose the definite benefits which 
we would gain if we had revalued
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earlier or if we revalue t ^ a y .  
Because of this. I wpuld ask the 
JHnarice Minister to elaborate this 
position as to whether Government 
still feel or rather whether do not 
agree with those who feel that the 
time to revalue the rupee has not 
only arrived but is long overdue.
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t, ^  ^  ^  I, w  ^ ^  
fqrd qq̂ T̂ r̂  q ^  ^ -

f w  I ^

^ ?̂nT SFRW T|qt I arrq ^  
q^ ^  ^  f% ^ 5W
% q ^  I 3TR q̂  ̂  cRt# % ̂
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qqffv STTSf ^  <iq*î «c qq qqq f̂ raFTT 
fqartfrfe^Ctheoritical) ^  | ̂ m\ 

(practical) q^ t̂̂ fT t  i 
^  q q  ̂ qq ^hw^ ^(F inance 
Bill) %  ̂q>ir qr f^ -

^  ^  ^  TO ®R#

#  mf+wPT % ^  t ’ 
qk^ % ^  ^
 ̂ srrsr ^  qrfv̂ tnq % f̂ Rft 

^  f ^  % ^  ^  qrrq ^ ĥ "n^
q>T yqi  ̂  ̂ I f̂ RTTT 'jjd 3fVr
qr ^  ^  ^
p r  t  I fm 5Tt^q?irq(prodiiction)
ftq^ W  ^ ^ > f t q # t i

^  ^  f3TT
 ̂ % q̂RT ^  qq 3F̂ Mr fqiqi

xSTT̂  ̂ I F̂T5?̂
I ^  q̂  (challenge) %



433 Motion s>n Address 11 AUGUST 1951 by the President ‘ 34

^  ^  t  ^  ^  sftSWT

|3tt t  J ^  ^  I ,
(washing)^

4  I 'TT ^  ^  ^  ^  ^

^  1 1  ^  ^  ^  ^  w r f^
5T ^  % 5pF?t^ (cultivator) 
^  ^  mf^R ^  ^  'TR f  3t1t ^  ^  
^  t  I fkroiros-
4 ^  (instruction) ^

I  ^  ^ 3fh: 5T ^  iTO 
1-1 ^  f¥ €H f ^  f ^ 5 t  t

^  ^  3 T K f^  ^  f ^
3T^ ^  3TRlft ^  f^wd) t  f ^  % 

^  ^  t  • ^ 
^  ^  t  TTff 3TPn

^ ^  *T»'»5+i
(contract system ) tt 

^  I ^  ^  ^ 3nfl“ ^  %

^  5T§r t  ^  ^  ^  ^
I ^  ^

STK fW  % m  ^  I  3fk
% TRT 3̂TT̂  ^  ^  % W IT

t  • ^  ^  ft^TT ^ r f ^
%  ^  ^  WTT t  ^

fiRT#5r tr^ irfhrr ^

Vo ^  ?R  ^  I 3n^
^  w r r  ^  I  ^

ift Yo ^  TR ^ r  ^  t  ‘ ^  ^  
^iO«l % 3TPT T̂PT 

^  f% ^  ^t*lT I ^PT ^

"»ft I  I 3TT  ̂ ^  ^  ^  ^

Ro  WTT t  ^  ^  t  * ^
^i^rnT W IT  ^  ^

^loT ^ ^  ^  %■ SPT̂ T

3 p r ^  % -H^ri 3TT3 ^  ^*n'

^   ̂ ^  W  2pt 3n^ %
% \\e WTT f w  «TT ^  ^  ^

3TT  ̂  ̂o o WTT ft" ^  t  ^

#  ̂  ^  ^  f̂»PT ^%*IT ?

#  ^o ^  ^  «li<̂ Hl t  I 
W  ^  ^  ^  ^  3r»T|JT

^  ^  ^  r̂nT*TT <ftX ^  5̂T ^
^  % r̂riTT

^  I 3|H jt̂ jT ^

^  ^iTt-
(agriculturist) % f̂ yof 

3T»# a O i  ^  ^Ptf “̂ ^15 ^
?rrP!» 3tt^

f t  4% ^  T̂T̂ TPTir ?R t#  % ^  

^  ^  ^  ?T arrt 3ft?: ^?r 

?IT| % ^  ^  flR* ^  I

^  W  % dT 3f#  ^Wt 3 fk  ^  HT^^*T

Tfft ^  I

^ T  it̂ FTF ^  ^ I T̂T̂ T-
^  iTf 31^ I  %  ^  ^

^  Pi*M^ ^nf^ tift^  PutiH, 
^  ^  ^  I ,  f̂ T̂T̂ T 3|Ŷ

^  r̂r̂ TT % ^  ^  ar^Frr #  

SlT^RrT ^  I P̂flY ^  ^

^  ^T^y  ̂ t# ^  ^  >II«Ĵ H ^̂ RTT 
% ^TTW I

(English translation of the above 
speech)

Saikh Mohiaddin (Bihar); Sir, I 
thank you for the opportunity affordect 
to me to participate in the present 
debate. It is true that Shri Sidhva 
remarked in his speech that the 
speeches of certain Members here 
were election speeches. But I do 
not believe it, because our country
men do not do anj'thing without 
first giving it their utmost thought 
and consideration. Therefore if a 
true patriot examines the speeches, 
wherein the hon. Members have 
criticized the Government, in the 
light of their achievements, I am con
fident that he would never think them 
to be election speeches but, on the 
other hand, would consider-them after 
piving due regard to all t^at has been 
done. ”
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. [Saikh Mohiuddin]
Sir, it is my opinion and the opinion 

o f the country at large that what has 
been achieved by our Government du
ring the last four years would never 
be acl^eved by any nation anywhere 
in the world—not even by ^ e r i c a ,  
England or France. The U.S^.R., 
which is today regarded as one of the 
foremost powers, also took a long time 
in its advancement and progress. But  ̂
what has been achieved by our Gov
ernment during the last four years 
despite tremendous difficulties is be
fore the world today and I hope coun
tries all over the world and our own 
country w ill alter giving due rep rd  
to the circumstances, appreciate it.

I feel that the President’s addr^s 
was not a mere address but it ^  
lias placed the programme of the Gch 
vernment before us and it is a thing 
w h i^  should infuse spirit mto us for 

. the forthcoming elections. 
dress contains broad outlines 
the Government has done so ^
the same time the future 
of the Government has also been put 
before the people. Hence it is a thing - 
that should lend spirit for the coining 
elections.

I hope all the difficulties and

rmadTea^s^J^“  ^

Prime Minister.

i s l U l h e r l  '^IlT^be^no^ne^fn t S  , 
country who does not

; ° r i r « o n ^ -  —

policy alone is sound but our home po
L y  too is so good that all ^-ommunities 
whether Hindu. Muslim Sikh or 
Christian, are happy 
Fvprvbodv in the country is pleasea

r o 5 r ^ c o i i d i ^ f e d " Y n d ° " ^ »

have iull faith an the policy of t ^  
Government and they will a iw ^ s 
stand by it. The foreign and home 
DOlicies of. our country p e  
that everybody, irrespective of the 
narty attachme^s, would support the 
Government. One can find from the 
statements of leaders appearing m the 
newspapers that they aU support The 
foreign policy of the Government. 
The five crore Muslims of this country, 
who regard it as their own mother

land. are supporting this policy and 
are always with the Government. 
They say that,they are ever prepared 
TO maKe any amount of sacrifice when 
it is called for. The one example o f 
it before the- House is of Kashmir. 
Just as Kashmir is ready on the 
western front, in the like manner 
Muslims of Bihar are well prepared 
iin the eastern front to meet any 
threat from Pakistan. I am fully 
confident that Muslims of India, who 
have already chosen it as their own 
country, have full faith in the Govern
ment and they are and will always 
be prepared to give unstinted support 
to it and sacrifice everything, their 
lives and belongings, for the cause of 
their motherland. ,

Sir, it is not that only our foreign 
and home policies are soimd but the 
efforts and progress that are being 
made to solve the food problem of the 
country are before the world and they 
are an example to be followed. Last 
year there was a commotion in the 
world that the food problem in India 
was so acute that she would not be 
able to survive long, but even in the 
fate of those difficulties our G bvep - 
ment saved the country from famine 
and braved the problem of food. 
This year also’ when all round the 
world fears and doubts were being 
expressed that India would not sur
vive, that there was' no food and no 
money in India, our Government, 
under the trying circumstances, stood 
UD to  the situation and fiaced the 
oroblem boldly. This will be record
ed in the history of the world as a 
great achievement. There are no
grounds today to believe that any one 
would die because of the non
availability of food in India. It can 
now be emphatically said that deaths 
due to starvation will not occur in 
this country. But we do not see
anything that may assure us that
agriculture is , being improved and 
more attention is being paid to the 
food problem in this country. Of- 
course, there is progress in the field 
of agriculture but not to the extent 
it should have been, bedause even 
today the actions of the Government 
are more theoretical than practical. 
While discussing the Finance Bill 
last year, we told the House that' 
there were certain areas in the country 
which were in no way inferior to 
those of Pakistan for purposes of 
intp crrowinfi and we can proudly 
claim before the House even today 
that so far as the production of jute 
isi concerned we can compete with any 
Dart of East Pakistan. The produc
tion of jute, as compared with previous 
years, has gone up by fifty per cent.
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this year. Not only production has 
gone up but its c\jltivation too has in
creased. The President’s Address 
only says that the production of jute 
is expected to be more but we trust, 
that it can be said with a challenge 
that the production of jute has been 
more. Jute is ready, it has only to 
be washed. But. there is x\p fear that 
any damage would be done to jute on 
that account. Now. for three or 
four weeks past, on account .o f the 
failure of rains, the cultivators have 
not been able to wash the jute and 
they are drying it. But tHe 
agriculture Department has neither 
instructed them that they should not 
do it nor have they giyen any help 
to them. Taccavi loans are given 
to a group of cultivators jointly and 
a farmer gets it only if he tills his 
own soil. But in India a vast 
majority consists of those who do not 
have their own lands but cultivate on 
a contract system. Their crops are 
ready but they have not got money at 
present to provide bread for their 
families. They go to rich persons 
and business men for money and take 
it from them on credit. I would like 
to inform you that the jrate of Patwa 
is G5 rupees but these businessmen 
give loans to the cultivator for a 
month or fifteen cfays on the condi
tion that he would sell it to them at 
the rate of forty rupees per mauhd. 
The poor peasant has tc sell it for 
40 rupees a maimd when the market 
price is 65 rupees a maxmd. Similar 
is the case with paddy. The price of 
paddy in the open market is upto 20 
or 25 rupees. When cultivators go 
to these people for money, they are 
told that they will have to sell their 
paddy in the month of Aghan at the 
rate of eight rupees a maund in ex
change for the loans they are given. 
They are getting a mere hundred 
rupees for a commodity which should 
have fetched them no less than 250 
rupees at the current price. One can
not imagine how would they be able 
to null on for the whole year. 
Ninety per cent, of the people in our 
country are poor. So, the cultivator 
would spend all that money which he 
is able to get by Aghan and then he 
would necessarily have to beg from 
the Government. But the Govern- 
«\ent cannot solve this problem unless 
it enacts some will-conceived legisla
tion with regard to agriculture so that 
the peasant and the labourer may not 
have to hand over their hard-earned 
money to the rich people which resort 
to improper methods, «nd  mav be saved 
from this tjTje of loans. This would 
lead to progress and -advancement in
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the States,and also to the solution of 
the food problem.

That is all I have to say. I parti
cularly submit that the Government 
should find out ways and means so that 
the condition of the peasants who are 
extremely poor and who are known as 
Kisans and mazdoors, may be improved 
Only then the coxmtry can hope to 
progress otherwise'the problem of food 
would ever remain a problem. '

The House then adjourned for Lunch 
m  Half Past Two of the Clock,

The House reassembled after Lunch 
at Hals Past Tvx) of the Clock,

[Shrimati Durga^ai in the Chair}
Mr. Chairmaii: Dr. Ram Subhag 

Singh . *
Before the hon. Member proceeds 

to speak I would like to ask the 
permission of the House to reduce the 
time-limit to seven minutes. A lar^e 
number of Members want to speak; 
there is a big list nere, and if Members 
will be willing to accommodate the 
other Members also to have their say 
then I think it would be convenient 
for many people to be able to express 
their views. I hope the House is 
agreeable to that rule?

Shri C. D. Deshmnkh: l\$adam, does 
that apply to Ministers? I cannot 
deal with all the" matters raised within 
seven minutes and I think what I 
have got to say is worth listening to.

Mr. Chairman; May I know wha^ 
time the hon. Finance Minister wants?

Shri C. D. Deshmnkh: I want * al
least half an hour. After all people 
cannot make statements which go to 
the very root of our economic policy 
and expect me to give a reply within 
seven minutes.

Mr. Chairman: Normally I would 
like to make the rule equally applic
able to both Members and Ministers, 
but anyhow I would mal^e an excep
tion in the case of the Finance Minister ' 
who ha.s to reply to a large number of 
points that have beeii raised by 
Members, Hon. Members are aware 
that the Prime Minister will be 
making his reply at 4 o'clock. Before 
that the Finance Minister wants half 
an hour. So the time available is 
short; therefore, I hope my suggestion 
would meet with the approval of ,the 
House and that hon. Members would 
not grudge if they are asked to finish 
their speech within se v ^  minutes.
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eytj I_ijf ^  iff!

^  Ui^
C>i, ,3 ^  J  ^  U U  ^ y ,

>*1̂  ^ U)^ <* ^
^  U K  li) <&K K ^  U! 

Equality ^ ^.JX.
4  ^  U ,* t i  .

* ^ )  V  e)f L^*" <S>tt J f i  fi- 

^  ^  ^  ^  UU*. 1^0 

4 13U l*J ,&K ttJ, ts J  ^  Jtiyt 

*y»* (practice) ,>6c<h
• • ^ l a .

IGiani G. S. Musaflr (Punjab); I 
-want to submit just this, with your 
permission, that Members who get the 
opportunity to speak first are able to 
get good time but those who are called 
upon to speak later in the day have 
their time cut down. This is not 
proper. There should be equality 
here. It ^ways happens that those 
wJno speak in the beginning are given 
enough time while the time of those 
Tvho speak latar is cut down. This 
should not be the practice.]

Mr. Chairman: I would like to tell 
lion. Members that the blame should : 
not be laid on the Chair because if 
the fifteen minute limit that is imposed 
by the Chair is strictly observed ^  the 
Members certainly more Members 
would have been able to speak; but 
hon. Members have seen that some 
go on for half an hour and some for 
much more than that They have 
cut down the time of the other hon. 
Members. Therefore I wish that 

' all the hon. Members would strictly 
adhere to the time-limit imposed by 
the Chair.

Pandit Thakur Das BhargaTa 
(Punjab): May I suggest that the 
seven minute limit should not be
fixed? A smaller number will ^  
able to speak but at least they will 
be able to speak fully—the period of 
seven minutes is nothing for a senous 
speech. .

Mr. Chairman: Dr. Ram Subhag
Singh.

D r /Bam Subhag SiMgh (Bihar):
because of the short time at my dis

posal I shall confine myself only to 
Indo-Pakistan_ relations which have 

' made v'ery significant or rather danger
ous ' developments in recent months. 
From top down the line Pakistani 
leaders and their supporters are day 
m and day out making bellicose 
utterances against, India’ and carrying 
bn ceaseless propaganda against our 
country. They' have got mastery 
over distorting facts and in their 
zeal to create greater interest in war 
with India some of the Pakistani 

.leaders have started talking about com
ing to Panipat; So, it was verj' 
natural for our President to give* a 
broad hint to Pakistan’s frenzy in his 
inaugural Address to this House, and 
express fer\^ent hope that this tense 
situation will pass away.

Since its inception about four years 
ago Pakistan has* been pursuing a 
hostile policy towards India. It has 
always been trying to weaken and 
defmne India abroad by carrying on 
all sorts of p/opaganda. Nearer 
horne Pakistan raped and occupied a 
portion of Kashmir; the pity was that 
the Government of India accepted that 
position, at least temporarily, hy  
negotiating a cease-fire with Pakistan 
when our brave soldiers were advanc
ing on the heels of the enemies.* 
Pakistan utilised that opportunity to 
consolidate her position and today she 
has consoHdated her power so weU 
that the average Pakistani is talking 
about conauering India, they charac
terise our Prime Minister as a puny 
wrestler who can be easily trampled 
aown in a moment’s time by their so 

. called mighty Prime Minister, Mr. 
Ijiaquat Ali Khan.

In the East, the policy pursued by 
Pakistan is constantly increasing our 
trouble to rehabilitate the refugees 
driven out from East Bengal. Last 
year when the situation reached a 
br<^aking-point Pakistan got a much- 
needed respite through the Nehru- 
Liaquat Pact, whirh she. subsequ^t- 
ly never honoured in full. Recently 
that agreement has been thrown over
board by Pakistan and tens of 
thousands of innocent men. women, 
and children are daily b e in g  d ri^ n  
out of their hearths and homes in East 
Benffal. In the situation U seems 
©roner that we could well have sttick 
♦n fhe demand of Sardar Patel that 
Pakistan should give at least a fair 
share of its East Bengal terntopr to 
India or to f.ho<=̂  refugees so that they 
mav be rehabilitated. Even now it 
should be the dutv of the Government 
of India and of all the Indians to g ^  
a fair share of Pakistani territory 
delivered to those -efugees.
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Shri Jawaharlal Nehru: May I ask
how this IS to be done?

Dr. Ram Subhag Singh: This could 
be clone through any internationally 
recognised method- Pakistan has 

-been saying to the world that India _ 
has occupied - a portion of Kashmir 
by forcible means; similarly we can 
tell the world that Pakistan is forcibly 
sending' out of her territory these 
Pakistani citizens even though they are 
ready to live there as peaceful law- 
abiding citizens. Well, if this is not 
possible, at least we should try to do 
something which may ameliorate ^he 
troubles of those refugees.

It is obvious that the policy pursued 
by Pakistan is constantly endangering 
the safety and security of our eastern 
and western frontiers— and even the 
.whole country as such. Even then 
this' aggressive policy of Pakistan is 
finding favour in an influential section 
of the Anglo-American Press. The 
situation is dangerous and demands 
that we woric on two fronts: firstly, 
we should strengthen our defensive 
position; secondly, we should try to 
remove the misunderstanding created 
in foreign countries by some of the 
Anglo-American newspapers. In 
regard to my first point I want 'to 
congratulate our Prime Minister and 
say that the preparedness and alert
ness shown by his Government have 
been very laudable. And for these 
the Nehru Government deserves due 
thanks. However, even for this 
alertness heaps of criticisms are being 
levelled against our Prime MinistCT 
in foreign countries, particularly in 
Britain and America who have thein- 
selves .embarked upon a gigantic 
rearmament programme under the 
North Atlantic Treaty Organisation. 
It would be very absurd for those who 
are themselves trying to raise a 
defensive wall against possible aggres
sion to criticise us when we are trying 
to do the same thing. We should 
therefore frankly declare to the world, 
especially to the Anglo-American world, 
that if their N.A.T.O. and all its 
rearmament programmes are right, our 
defensive alertness is equally, if not 
more, above reproach. *

Coming to my second point, I tWnk 
that our foreign propaganda machine
ry is quite ineffective in meeting 
Pakistani propaganda. It should be 
our duty to make our foreign pn^ 
paganda machinery quite alert and 
effective. All Indians living abroad, 
particularly students, should be taken 
into confidence by our foreign missions. 
So that ovtr case may be presented 
before the world with a concerted 
voice saying that the part of Kashmir

which has been occupied by Pakistan 
srtouid oe torthwith returned to India 
«iiid tlie reiugees who have been driven 
out of East Bengal should be given the 
just share, oi tneir Pakistani territory. 
Besides, we should tell Pakistan that 
all these demands shouid be met with
in a reasonable time-limit, say, within 
SIX months. Otherwise, the Govern
ment of India wcruld feei compelled to 
use any recognised international 
method.

These demands could be effectively 
put forward oniy by a strong India. 
1, therefore, wish our Goverimient to 
be a little more firm and organise and 
jgather sufficient strength to meet the 
i^akistani challenge and give a hard 
lesson to Pakistani war-mongers who 
have denied freectom even to that 
great peace-loving statesman, Khan 
Abdul Ghaftar Khan, whose people are 
out to break Pakistani shackles and 
make Pakhtoonistan a free and indepeU' 
dent State. '

Shri C. D. Del^hmukii: I. propose to 
deal with only two subjects—prices 
and devaluation. That means that 
I shall not be able to deal with the 
general charge which Acharya Ranga 
(An Hon. Member: Acharya Banga?) 
has flung at Government that Govern
ment have lost grip of the economic 
situation,

BSr. Chairman: May i  interrupt him 
for a minute? I wish to inform the 
House that the hon. the Prime Minister 
has kindly agreed to give up half aa 
hour of his time.

Shri Jawaharlal Nehru: What I have 
suggested was that the House might 
sit till 5.30 P.M.

Mr. Chairman: Yes, the Finance 
Minister may proceed.  ̂ '

, Shri C. D. Deshmukh: In regard i o . 
prices, we started with a peculiar 
handicap as a result of- the war and 
the monetary policies followed for 
prosecuting the war, and that handi
cap was aggravated by action on our 
part which now in retrospect appews 
to have been Ul-advised, namely, de  ̂
control. As a result of de-control m 
1948, we lost nearly 100 points on toe 
index, that is to say, from 280 the 
index went up to somewhere about 
380, which is a very large increase 
indeed. Then the other point of view 
that we should have at the back ot 
our minds is the world point of view, 
that is to say, we should compare our? 
selves with what has happened els^ 
where, although as I have frequently 
said there is no room for cqmplaoencj
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i f  we appear to be, in a somewhat 
better light than some of the other 
countries in the world. I am quot
ing figures which were given by the 
Chancellor of the Exchequer of the 
United Kingdom m the British Parlia
ment about three or four weeks ^ o .
In the eleven months from June last 
year to May this year, the retail priw  
index rose in Ireland by 5 per cent.;
U, K. by 9 per cent.; U ^ A . by 9 per 
cent; Italy by 10 per cent.; Denmark 
and Canada by 11 per cent.; Belgiimi 
by 13 per cent, and France or more 
Btrictly Paris by 21 per ^ n t. Figures 
for Australia and New Zealand were 
not available, but from June to Decem
ber last year, that is to say for abK>ut 
half the period only, the rise in* New 
Zealand prices was 6 per cent, and in 
Australia 9 per cent. We have no'com- 
parable retail price index, but our 
nearest index is the cost of Uving index 
which has risen in Bombay for the 
same period by 7 per cent, and by some
what less in other places. So, apart 
from our initial handicap, I do not 
think that there is any reason to be 
despondent in regard to the price 
situation. Pandit Kunzru seemed 
almost disappointed to find that prices 
were showing a small m eas^e of 
decline, anti he was almost mchned 
to doubt whether the figures were 
correct. I can assure him that ^ e  
figures are correct and that the parti
cular index to which he drew atten
tion is based both on free m pket 
prices as well as prices of r^ o p e d  
articles in certain areas. I ,  Relieve 
he is a member • of the Ad Hoc 
Devaluation Comml-tee and I have 
a recollection that we circulated a 
paper in regard to the composition of 
the wholesale price index. If he . 
has not received it, I shall very 
glad to send him a copy. That paper 
explains very fully how the wholes^e 
price index is composed. In this 
matter of prices, I do not wish to t ^ e  
credit overmuch for any results that 
may be apparent, but by the same 
token we do not desire to be censured 
for any failures because prices are a 
complex phenomenon. . 1̂®-
determined not only by past history to 
which I have alluded, but they are 
also influenced by outside factors as 
well as by what we do or we fail to 
do Our case is that to the extent 
to which we can control matters (a) 
we have diagnosed the problem; (W 

» believe we are applying the concert 
remedies; and (c) we expect that ii 
other things remain equal our 
measures should be attended with 
some success. We do not claim to 
be prophets and we do not wish to 
be so foolish as to try and prognosti
cate the course of prices and indeed

that situation was more or less con
ceded by Mr. Anthony when he asked 
what would happen if the attempts at 
peace on the Korean front did not 
succeed. Now, Madam, the answer 
to that is that to that extent prices 
will be affected and there will be very 
little that Government would be able 
to do about it. Some of these 

. measures are short-term ones ^ d  some 
of these are long-term ones which 
would take some time to fructify and 
some are almost continuous measures, 
and it is by a combination of all these 
that we hope that we shall be able to 
hold the price line.

Questions were asked in regard to 
cloth. The point that my colleague 
was trying to make clear was that 
cloth prices are not immediately affwt- 
ed by availability, because cloth is a 
controlled article and the prices of 
cloth are fixed in accordance with a 
formula which has been recommended 
by the Tariff Board. It reflects large
ly the price and therefore the avail
ability of cotton. As regards avail
ability itself, it is true that the 
percentage of coarse and medium cloth 
is not as much as it should have been. 
In 1949, coarse and medium cloth 
accounted for 74 per cent, and fine and 
superfine for 26 per cent., but in that

* year cotton was available. In 195C, the 
percentage of coarse and medium cloto 
was 62 and fine and superfine was 38. 
This year, unfortunately, so far it is 
below 195C. But we expect that our 
own cotton production this year would 
be much better than it was last year 
and if our anticipations are reahsed 
then I should imagine that there would 
be a steady improvement from October 

‘ in the first percentage, namely the per
centage of coarse and medium cloth.

As regards production itself, the 
average production of cloth in 1947 
was 313 million yards per month, in
1948 it was 359—that was our bumi^r 

. yeaF—in 1949 it was 325 and in 1950, 
305. Since the inception of energetic 
measures taken by my colleague  ̂for 
the last four months, the figures have

* been March 338, April 348, June 355 
and July 353. I think we are gradu
ally getting nearer the zenith of 
average monthly production in 1948.

Lastly, coming to dhotis and saris, 
here is a statement which shows the 
packing of dhotis and saris d u m g 

.the first six months of 1951. Th® 
figures are in bales. January: dhotis^ 
9,179, saris 7 ,326 ; Febm ary: d ^ tis
1 2 ,006, Saris 1 2 ,000* March: dhotis
21.000, saris 15,006; April: dhotis
48.000, saHs 28 000; May : dhotis 52, 
saris 284)00; June: dhotts 57,000 and 
saris 25,000. Therefore, there Is no 
reason why every man in India should 
not have his dhotis.
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My colleague says that I should 
explain why prices have not come 
down. I have already explained it. 
Because it is a controlled article, the 
influence of the free market prices 
does not immediately affect the prices 
o f the controlled article.

Pandit Kunzru: If prices were not 
lowered and dhotis were not available, 
what was the use of the glut in the 
market?

Shil C. D. Deshmukh: I never said 
that dhotis are not available; when 
dhotis are produced they are available.

Pandit Kunzru: I mean availability 
to. the consumers.

Shri C. D. Deshmukh: I could go 
on indefinitely on the subject of prices, 
but in accordance with your injunc
tion, I must exercise a certain amount 
©f restraint. I believe what I have 
said clears Government of any charge 
of complete failure to hold the prie« 
line and indeed I think the indications 
are that a certain amount of success 
is attending their efforts.

Shri Hussain Imam (Bihar): Is it a 
fact that more than two months pro
duction has been exported already?

Shri C. D. Deshmukh; It is not 
correct

Now ♦ let me come to the other 
subject, namely, revaluation. Here, 
I think before I get down to the details 
I ought to make some reference to the 
philosophy of revaluation. The first 
statement I would like to make is that 
the general structure of par value 
which was, established in September
1949 has been well maintained and 
that structure was devised in consulta
tion with the International* Monetary 
■Fund. Then there are two remedies 
which sometimes are hastily suggested 
by people in ordet to counter infla
tionary price levels. One is fluctua
tion of rates and the other is apprecia
tion of currency. Now a large 
number of important factors prevail 
in relation to this. The first is that 
no country should assume that by 
changing the value of its owti currency 
the prices of international commodities 
in its own currency will be changed to 
a corresponding extent, unless that 
country happens to be completely in
significant in international trade.

Prof, Ransra (Madras): That applied 
to us in 1949!

ShH C. D. Deshmukh: I do not
propose to give in to these interfup- 
tions. The second point is that there

is always danger of such action 
turning out to be competitive. The 
world suffered at one time from com
petitive depreciation and it is quite 

► likely that once the race is started, it 
will also suffer from competitive appre
ciation.

The third factor that one has to 
bear in mind is the state of the 
balance of payments, that is to say, 
how strong is one’s balance of payment 
and what possibifity there is of main
taining it without any artificial 
restrictions. Now on the imjwrt side 
that means that either a great outlay 
for imports would have to be incurred 
or restrictions would have to be in
tensified, if currency is appreciated. 
If that is not done there might be cir
cumvention. At the same time th^ e 
is a possibility that internal securities 
will still remain and J f they remain 
the profit will go t o to e  importer and 
not to the consumer. Then on the 
export side the effects of revaluation 
require very careful consideration and 
no one would be entitled to count on 
the continuance of a* sellers’ market 
Another disadvantage is that frequent 
changes ifi currency are apt to pro
m o^  a peculiar kind of speculation 
which precipitates nations into undesir
ed results. That is to say if some 
opinion is expressed that there is going 
to be depreciation, speculation starts 
and even if the factors do not justify 
such a course the country is apt to be 
piished into depreciation by the v ^  
weight and volume of the speculative 
transactions. The general conclusion, 
Madam, is that benefits from apprecia
tion are likely to be transitory and 
can, easily ))e exaggerated and in any. 
case that is no substitute for firm fiscal 
and credit policies or other domestic 
measures.

Prof. Ranga: Not until we get 
some inspiration from England, or 

'Am erica! In 1949 what did they do? 
The same factors were present then.

Shri C. D. Deshmukh: I think I 
should take note of this interruption. 
Now that I am on the subject of ex
ports, if we were to appreciate 
unilaterally today we will suffer far 
more than if the rest of our competi
tors were to appreciate at the same 
time. Therefore, we will be putting 
ourselves in a disadvantageous posi
tion. Generally speaking, therefore, 
problems of this kind require inter- 
naiicnal co-operation and not predatory 
policies which might succeed only for 
a time, and for a time only. Every 
country must rely primarily on 
measures which will combat inflation
ary pressures and externally on inter
national co-operation exercised through
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special institutions, in this particular ‘ 
case the International Monetary Fund,

3 p.>i. '
The second remedy, namely fluctu

ating rates, is worse than the disease.
The difference between that kind of 
thing and a considered change in par 
value is like the. difference between 
matrimony and companioned marriage. 
And it would be vefy. wrong to go on 
trying experiments with your currency. 
Indeed, so far as the community’s 
Welfare is concerned, it will be far 
more wrong than if we were to make 
experiments in matrimony! '

Madam, these are the general con- 
Biderations. 1 do not know how much • 
more time I have got. *

Mr. Chairman: Five minutes.
Shri C. D. Deshmukh: Then there

were certain special points made by 
Mr. Anthony to whom, by. the way, I 
may give the assurance that I have 
very great respect for the lay man. It 
is the lay man who has to determine 
the policy of the country finally, and 
if the so-called expert fgiils to carry 
conviction to the lay man then go to 
the lay man. Theirefore I give full 
consideration to any matter that is 
brought forward by the lay man.

The first statement that Mr. 
Anthony made was that export duties 
have no effect on the cost of living. I 
think it is ah extraordinary statement.
In the case of export duties on com
modities like cotton, cotton textiles.

 ̂ black pepper etc. they have prevented 
an undue rise in the prices of the 
comrpodities. That is the direct 
effect. And apart from the direct 
effect .on the internal prices, the export 
duties are intended to reduce the 
money incomes of the exporters and 
tend tp reduce the pressure of the 
money supply on the available con
sumption goods, thereby helping to 
check the inflationary pressure with 
the hi^h export prices. That is really 
the more inmortant function of export 
du+iec in the context of the present 
inflation. ,

Then he said that liberalised imports' 
-with the revalued rupee will arrest' 
the cost of living. This contains the 
fallacy that imports . get liberalised 
when the ruiDtee is revalued. SuA  
estimates as I have been able to make 
show that a' revalued runee will bring 
about a reduction of export earnings 
â nd therefore there will be nothing to 
buy the additional imports with. We 
Shall be driven to placing restrictions

on imports. Therefore that particular 
result is not likely to follow.

That leads me on, by implication, 
to the point that certain specialists 
have expressed the view that the 
revalued rupee will improve the 
balance of payments. Mr. Anthony 
can convey it from me to the experts 
that it will have precisely the opposite 
effect—that just as depreciation helped 
us to restore our balance of payments, 
appreciation of our currenci’̂ will tend 
towards its deterioration. *

Then a statement was made that the 
recent fall in wholesale prices is 
temporary. As I have said, it is 
not my intention to prognosticate. It 
may prove to be so if the international 
situation indicates a change.  ̂ But, 
as I said, if other things remain equal, 
there is no reason why we should not 
maintain the progress, subject to 
certain limitations. One such limita
tion was explained in the. Address, and 
that is food prices which is, so to 
speak, the king-pin of our price struc
ture. The trouble is that we grow 
things much better than the foreigner. 
Therefore, by the time the grain is 
imported * at free market price into . 
the country it costs very much more. 
Therefore, to issue it to the rationed 
population at the same price as before 
requires larger and Jarger subsidies. 
vAs has been explained, we have al
ready raised the subsidies from Rs. 23 
crores to Rs. 46 crores. And that, I 
may point out, has come out of the 
export duty. Therefore, we are using 
the export duties as far as possible 
towards Irejjlucing. the internal prices, 
and we are achieving the same result 
by a far less dangerous way than by 
the appreciation of our currency.

There was some reference made to 
the Report of the Economic Commis
sion of Europe recommending ah 
appreciation of European currencies as 
an anti-inflationary measure. The 
only comment that' T wish to make on 
that is that the Governments of 
several European countries to our 
knowledge have oppos^  this recom
mendation

Madam-, I have done.'
Shri Brajeshwar Prasad (Bihar): 

rose—
Shri B. Das: Madam, on a point of 

information. Can a private Member 
-come to the front Treasury Bench and 
eddress the House?

Mr. dhudrmaji: T would like the 
hoh. Member to go back to his seat 
and address the House.
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Shri Brajeshwar Prasad: I rise to 
accord my whole-hearted support to 
the motion of thanks moved by my 
Ijon. friend Mr. Jaipal Singh. But at 
the same time I would like to record 
my own reactions to the Address deli
vered by the President of the Indian 
Republic.,

The President m his Address says 
tha.t “we are determined to avoid war 
unless it is thrust upon us*’. I do not 
think that Pakistan is in a position to 
thrust war upon us, because it is a 
weaker nation than India. The Anglo- 
American powers will not like to drive 
India into the arms of China and 
Russia. Pakistan is faced with 
numerous difficulties at home. The 
threat of Pakhtvoonistan, the threat of 
Communism,' the danger of army revolt 
have sapped the inner vitality of the 
State. There are serious differences 
in Pakistan over Pakistan’s foreign 
policy. There is internal hostility 
aiid' bitterness between one province 
and another.

Shri Frank Anthony: That is why 
they seek outside adventure.

* Shri Brajeshwar Prasad: When it 
lacks vitality it will not court war 
with a nation like India which is 
thousand times stronger than Pakistan.

But we are confronted today not 
with a struggle between India and 
Pakistan. There are Powers standing 
behind Pakistan. It is quite possible 
that at their instigation Pakistan may* 
enter into a state of war with India. 
But I do not think that even her 
friends will advise Pakistan to go to 
war with India unless certain condi
tions have been fulfilled. In my 
mind there are four Conditions which 
must be fulfilled before Pakistan can 
go to war with India. The political 
arid military experts of England and 
America must come to the conclusion 
that it is no longer possible to bring 
India round to their views, that they 
cannot coerce India to follow the 
Anglo-American line and that the 
present regime can be liquidated only 
with the help of Anglo-American guns. 
If that is the conclusion of the 
political and military experts of 
England and America, then and then 
only there will be war between India 
and Pakistan,. There are three other- 
cbnditic-ns which must be fulfilled. 
That the political and military experts 
of En<|land aiid America must come to 
the conclusion that war is inevitable 
in 1̂ 51 or 1952. that in the event of , 
•uch a -war India is goings to remain

neutral and that such neutrality w ill 
seriously jeopardize and hamper the: 
Anglo-American military plans . in  
Asia. .

If these conditions are fulfilled then 
there w l l  be war between India and 
Pakistan. What are our prospects if 
such a war breaks out. Can India 
fight single-handed England plu& 
America pltLs Pakistan? I am clear 
in my own mind that if we venture to 
fight against Pakistan single-handed,, 
we will be defeated. What is the, 
plan of the Anglo-American experts? 
What do they want’  They want to 
set up a puppet regime which wilL 
unequivocally give a guarantee that 
in the event of a ^obal war betweea 
America and Russia, we shall be on 
the side . of the Anglo-American 
powers. There are enough traitors in 
this country who will be prepared to 
give such a guarantee: If you want
to protect this regime, if you want to 
protect secularism in this country, i£ 
you want to protect 'democracy, not ia  
the sense of Pariicunentarism which I 
oppose and if you want to protect real 
democracy then we must support the 
present regime and the present Prime 
Minister. I believe Jn the principle—  
one Fuhrer and one party. L believe 
that Pandit Nehru is our Fuhrer—our 
leader. He is indispensable. What 
will happen to this country, if w e 
enter into alliance with China and 
Russia There are two methods by 
which we can tackle the problem o f 
Pakistan—by the method of war 
and by the methbd o f peace. I f  
Pakistan invades, we shall put up a  
fight and we shall wm in the end* 
But there is another method b y  
which we can bring round-Pakistan to 
our view. I am convinced that i f  
we enter into friendship and alliance 
with China and Russia, there will be  
no war. It will also consolidate the 
Nehru regime. We shall be able there
by to emancipate Pakist^  from the 
clutches of the Anglo-American powers. 
The minorities in Eastern Pakistan 
will also be protected. It will integ
rate Kashmir with India. All these 
beneficial results will accrue if we 
enter into a. pact of friendship, alliance 
and mutual assistance with China and 
Russia. It must be a permanent
alliance It cannot be anything but 
permanent. Madam, there is a fear 
in our mindb that if we -enter into 
alliance with China and Russia, our 
internal set-Up will be seriously
jeopardized. England, France and
Germany at one time or another did 
enter into military arrangements with 
Russia but that did not' constitute any 
threat either to British democracy o r - 
French Parliamentarism or to the
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German way of life. There is abso
lutely no danger that any foreign 
ideology can dominate over our minds. 
Madam, am I to fin i^  now? I think it 
is not fair that the Members who are 
asked to speak in the end shw ld be 
asked to curtail their speephes. It is not 
our fault if some Members have 
sx>oken beyond their allotted time. It 
is very difficult to ^ucidate all points ' 
within seven minutes. But if it is 
your final ruling, that I must close my 
speech, I have nothing to say.

Col. B. H. Zaidi (Uttar Pradesh): 
With the advent of freedom many of 
our countrymen were naturally hoping 
that we would see vhe building of a 
new heaven and a new earth. As tho'se 
hopes have not been fulfilled, as , 
corruption, inefficiency, rising cost ol 
living continue, there is a feeling of 
frustration and depression m the 

. country. It is all very well to sit 
back in one’s chair and put the whole 
blame at the door of the Government. 
One is inclined to forget the difficulties 
which attached to the birth of our 
freedom, the division of the country, 
the refugee problem, the loss of the 
raw - materials which now belong to 
Pakistan *and the corruption which the 
Great War gave rise to. But one thing 
we often forget and it is this that our 
Government is not composed of auto
crats and dictators, that we are try
ing to build up for a democracy, that 
a people get the Government they 
deserve and if we are not mindful of 
our responsibilities, if we are not pro
perly vigilant, if we do not exercise 
a complete dislike and intolerance of 
corruption in the country, it is no u ^  
expecting the Government to create 
something wonderful. They are not 
magicians; they must have the back
ing of the people. It is the people 
who have to play their part and ^  
conscious of their responsibihties; In 
these circumstances, Madam, I wish 
to add my humble tribute to those 
in this House who have congratulated 
our revered Prime Minister ^and his 
Government for , all that ^̂ êy have 
done for the country since we attained 
freedom. I in my own mind have 
been assailed by many doubts and 
misgivings. Can my people work m 
a spirit of umty, sinking their 
differences, having honest differen
ces, but sink them when the lyjur 
demands it? I s  our country not 
giving proof of terrible factions, cor- 
niption in the various political parties, 
disappointment in the leaders and in 
the democracj’ not playing its part 
properly? Are we not divided hori
zontally, vertically and diagonally in 
every possible way? I am happy to

say today that* good sometimes comes
* out of evil and something has 
happened recently which is a good 
improvement— a tremendous hope for* 
the future. We have seen that in 
the face of a common danger the 
people have forgotten their differences. 
Various political parties, people be-

• longing to different communities, to 
different provinces are all today 
speaking with one voice and they are 
today behind the Prime Minister ^ d  
his Government in doing everything 
possible to ensure the freedom and 
the strength of our ,own mother 
country. If this unity, if this 
enthusiasm for our motherland had 
come about accompanied by a war 
fever, a sort of panic, a sort of 
sabre-rattling and lose talk of war, 

then, I certainly would not be happy 
or congratulate my people. But, I 
say, Madam, that not only Is , the 
whole country standing solidly today 
and we see the spectacle of Maulana 
Sayeed speaking with the same voice as 
our hon. friend Dr. Syama Prasad 
Mookerjee, people from one corner of 
the country to the other speaking with 

one voice, and being infused with 
one spirit of enthusiasm, but there is 

' complete calmness all over the- 
country. There is complete absence . 
of panic. We are neither talking taU 
nor threatening war, nor showing 
fists in answer to threats from out
side. Does this not augur well for 
the future? Does it not show that, 
apart from our leaders and apart 
from our Prime Minister and our 
Government, we as a people seem to 
have got much more of political 
maturity than even we suspected till 
yesterday. At least I must frankly 
confess that I never thought for a 
moment that in an hour of danger, 
our people would give proof of such 
determination and capacity to work 
unitedly, and give proof of wonderful 
calmness of spirit and be completely 

self-possessed as we are today. Look 
at what is happening across the 
border. Read their papers, listen to 
their radio and then take stock of the 
situation in India. I must say it fills 
one with great optimism. Perhaps
we have been unduly pessimistic.
You hear everywhere people bewailing 
about corruption, lack of progress, 
and lack of wonderful results 
that we were expecting. But 
I feel that our people have raUied 
round. The way they have stood 
together and the way they have given 
proof of their silent determination
and their complete lack of fear or
panic or undue excitement shows that 
we are a people possessing balance, 
political maturity apd commonsense 
and can face any danger with proper 
self-confidence.
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Prof. K. T. Shah (Bihar): I have no 
desire to waste the time of the House 
in a chorus of protest against the 
reduction of time, short as it origin
ally was. Members who have taken 
the trouble to table amendments' are 
not in a position to commend their 
amendments to the House by giving 
proper reasons. I am afraid within 
the time allotted, it is impossible for 
me to develop the theme at all oroperly 
with any hope of being fair to those 

 ̂ being criticised, any more than being 
' fair to myself. It is not right that we 

should make vague generalisations by 
way of finding fault and pointing out 
the difficulties when we are not able 
to put down the reasons,. such as, st 
any rate, they appeaf to us for giving 
point to those points of criticism.

Shri Kamath (Madhya Pradesh):
* Let us sit till 6 o'clock. .

* Prof. K. T, Shah: However, without 
abusing the patience of the House I 
will try briefly to place before the 
House the two main points on which 
I have tabled amendments. One is 
with regard to lack of preparation in 
regard to civil defence.

Speak Jig foi ipvself, I think that 
arrangements for civil defence are 
matters only of prudence and not 
necessarily either a challenge to any
body or a provocation. Those, of 
course, who are inAined to take 
provocation will find provocation on 
*ny small thing that we may do to set 
our house in order. It is part of 
wisdom, and I put it, part of sheer 
prudence and self-help to see that, 
should an unfortunate situation arise, 
we sho^d, at any rate, not be reduced 
to panic and unnecessary disruption 
and dislocation in . our national ecour 
omy. These are days when the whole 
world is living, so to say, bn its nerves. 
At a time like this, a slightest thing 
may touch off a conflagration when it 
would not be possible to make, any 

. preparation, which we neglect when 
we know we still have the time. One 

. of the greatest handicaps that England 
was facing just before the last war 
was that it had no preparation .at all 
to meet a possible contingency which 
was threatening and filling the horizon 
in 1938 and 1939. Yet, when the occa
sion came, at the risk of being very 
much maligned, the then Prime 
Minister got a small reprieve for six 
months or a year within which Eng
land was able to make preparations. I 
suggest that we in this country have 
great centres of industry and popula
tion which, whatever '  may be the 
ultimate result of a possible* conflict, 
would suffer and could suffer very 

rnore easily and the entire life 
o f the community may be affect^  
unless we have proper preparation as

a normal part of oyr economy. I am 
not thinking so much, lest I be 
misunderstood, of merely warlike 
preparations by way of deffence. I 
am thinking merely of the maintenance 
of the morale and discipline x)f the 
people, who ought to know to stand 
up and do their work, no m atter^hat 
the hardships of the moment may be. 
It must not be forgotten that in the 
iast 150 years or so, this country has 
not had any occasion such as th6 
European cpuntries have had of inva
sion and devastation on a scale that 
France went through twice or thrice 
in 50 or 60 years. Because we are not 
accustomed to all these things, it would 
be unfair to expect our people to live 
merely on words, however brave they 
may be and neglect the mere physical 
aids, if you like, mere supports by 
which they can, in case of trial, in the 
event of an emergency, even without 
outside help, be able to maintain their 
position. I suggest that it is not a 
matter, and I repeat that, of preparing 
against a possible war. I would 
recommend this as a matter of normal 
organisation in this country where 
every individual, capable of doing any 
work, should be made to do it and 
should be accustomed fn discijpline to 
do that work. I am afraid we are too 
much inclined to find fault rather than 
do our own bif; that perhaps should be 
corrected by starting even now methods 
by which people can learn the art of 
self-discipline and working in concert. 
Years ago, when the system of educa
tion in this country was proposed to 
be changed by the Father of the Nation,
I had the honour to suggest certain 
methods of organisation from childhood 
onwards, so that the entire population 
may be disciplined and be in their 
position at any emergency. At that 
time, we were not thinking of ahy war 
or anything as we apprehend today. 
Even then, he was good enough to 
welcome my suggestion to organise 
from childhood upwards and to see 
that the entire man and woman power 
of the country is readily available, 
mobilised, not always—^why should 
yqu so assume— f̂or the purpose of any 
offence against anybody or for military 
purposes, but for doing our own work 
properly. 1 think there is an article 
in our Constitution which provides 
that not only should everybody be given 
suitable work, but that they should also 
be made available for conscription, 
for social service and social duties. I 
suggest from that point of view that 
the time has arrived, this is merely an 
excuse, when we might be able to 
organise our population, teach them  ̂
habits of discipline and methods of 
working together to a definite point * 
and definite aim, when. God forbid, , 
should an emergency like what we 
apprehend arise, we sht>uld not be
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found wanting. Born, as I have been, 
a jam, and bred a pacifist, I am, of 
course, not a w ^ like person and there
fore cannot say any brave words. But, 
I trust that even people like me mâ  ̂
not be found wanting should a crisis 
reaDy occur, and may not be leaving 

merely praising 
-lu by words and notaomg the deed when it comes to thai 

I do not wish to boast. Madam; I do 
not wish to utter any big words. But 
this much I will say. There is hardly 
anyone who will support more heartily 
than I do, should, in the cause of 
justice and necessity for the defence 
of the motherland, the Prime Minister 
ask us to back him 3ubstantially by 
deeds and not by words only.

* T?u Doint in my amendment
Which also . would like to commend 
to the House in a few words' is with 
regard to the shortage of food supply 
to this country. I am one of those. 
Madam, who have never been con- 
vmced that under the circumstances 
in which we live, we could really 
attein .withm a very short time self
sufficiency in the way we were advised. 

-I thoupht^that perhaps I was mistaken 
and better information might have 
guided our leaders to proclaim and also 
insist UDon it. But it appears now 
teat wiser counsels or at any rate, 
reflection has come to their rescue, and 

evidence even in the 
official circles of doubts being felt with 
re p rd  to the possibility in the near 
future. Y>f attaining self-sufficiency in 
the matter of food.

I have mentioned this point not 
really to emphasise the shortage or 
otherwise t)f food. My object is really 
a larger one namely, a remark in the 
R esidents Address to the approaching 
abolition of zamindary in this country. 
I entirely welcome and support that 
idea. But I cannot help saying that 
unless this abolition of zamindary is 
followed up with a wholesale re
organisation of the land systems of the 
country, unless the methods and the 
patterns of land-holdings and the 
working of ^nd are radically altered, 
imless you - make the landownership 
different from what it is and substitute an entirely different form, Tam  afraid 
the problem of our food supply and of 
the supply of our raw materials will 
not be solved. The question is not so 
much of individuals. The question is 
really one of complete re-conditioning 
^ d  reorganising the land system of 
this country and the primary' pro

'  duction in this country.
Last time when I had occasion to 

. speak on this point, I think it was at 
the time of the amendment to the 
Constitution, I was accused of being

a mere chamber idealist— I forget the 
exact words— and therefore not in 
touch with the practical difficulties of . 
life, I admit the defect in myself, I 
recognise it and thank those who point 
it out to me and I trust I will also 
improve somewhat in that respect. But 
still I cannot conceal'from  myself and 
froiji this House the fact that unless 
and until this depleted land, whose very 
substantial portions have been cut off, 
whose very productive portions have 
been taken away, but ’ whose popula
tion, nevertheless, is increasing in the 
same* if not greater measure and where 
immigration is taking place in' "such 
large numbers, in such a land, unless 
you take radical steps to deal with 
this matter of land reorganisation, you 
are not going to solve this problem. 
That is the only way in which you 
really can succeed in achieving the 
results yt)u aim at. Unless we do that,
I am afraid our plans will remain 
paper plans.

1 am deliberately avoiding the sub
ject of planning and the Planning 
Commission. I do not propose to make 
any remarks on that subject now.

One analogy I would like to give—■ 
that of China. China also was a deficit 
country some few years back. That 
deficit has now been wiped out. I 
admit that the nxethods adopted iti 
China may not always be commendable 
to other countries. But still, even if 
we stick to our faith in democracy,
even if we seek to carry out our plans 
on the democratic basis, there is such 
a thing as firm determination to 
achieve certain things, unswerving
resolve to see that certain things are 
done, at any cost, whether o f popular
ity or otherwise. Unless and until we
make up our mind to do that, I am  ̂
afraid we will still be talking while 
the situation runs beyond us.

These were the two points which I 
wished to make in this House a n d ........

Shri Kamath: May I request
Madam, that we may have the benefit 
of hearing from Shri Biswas, who is 
here in the House, a first-hand account 
of the latest situation in East Pakis
tan?

Some Hon. Members rose—
Mr. Chairman: I do not see why

so many hon. Members should' get up 
when a Member i§ speaking.

Shri Kamath ; Shri Biswas is liappily 
present hert- to-day and we may get 
a first-hand account of the latest 
situation in East Pakistan. It will-be 
useful. ’ ' ♦

Mr. ChiUnnaB: vl will consult the 
Prime Minister. Shri T. N, ^ n gh .
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Shri Nazirnddin Ahmad (West Ben
gal) : 'Several amendments have been 
taken as moved, but they have not 

,been actually moved. When moved, 
they must be moved with a few words 
in support. We have not really moved 
them. Have we got any locus standil 
If we have none, we may be plainly 
told so and we may retire.

Mr. Chairman : The suggestions are 
borne in mind. Shri T. N. Singh.

Shri T. N. Singh (Uttar Pradesh) ; 
Madam, we have.......

Shri R. K. Chaudhori rose—
Mr. Chairman : There is not much

time for interruptions. I think the 
same point is sought to be made out 
by Mr. Chaudhuri. Mr. T. N. Singh 
will continue.

Shri T. N. Singh; Four years have
almost elapsed since we attained 
independence and the second anniver
sary of the new Republic will shortly 
be celebrated by us. In this period 
we have had to pass through a series 
of crises, one crisis following upon the 
heels of another. It may be that we 
have not succeeded in solving all of 
them completely. But in a large 
measure we have succeeded. '

At the beginning, with Partition we 
had an avalanche of refugees who 
poured into this unfortunate -country 
of ours. -

Mr. ChiUrman: I hear on my left
a running commentary which makes 
me imable to hear what the hon. 
Member is speaking.

Shri T. N. Singh: Resettling and
rehabilitating of the large mass 
humanity that poured into our country 
might have submergied any nation. 
Yet we survived that crisis. We were 
able to resettle a very large majority 
of them in a record time and we are 
on the way to solve the problem almost 
finally now. .

Similarly there was the decrease in 
production. After the war almost all 
the industries were in a very bad way. 
Their machines were not working with 
full efficiency. There was also discon
tent among labour. But we were able 
to improve the position and increase 
production. There have been less 
number of strikes and less labour days 
were lost.

' All these crises have come and we 
have weathered them and I think there

• Is no need for anyone of us to be 
ashamed of ^hat we. have achieved 
so far. It may be that more could have 
Jbeen achieved. Yes, that is possible.

We had to enforce controls and 
rationing in order that all should 
share in the privations and inconve
niences. We have grumbled at the 
discomforts and criticised this or that 
restriction. We found fault also. But 
on the whole our population stolidly 
went on suffering all the inconveniences 
and privations, so that the nation may 
live. And what is more, we were able 
to export larger quantities of. certain 
things and also import foodgrains and 
meet the food shortage. We might have 
criticised and grumbled, but' this 
should not be mistaken as anything in 
the nature of condemning or censuring 
our Government. The very fact that 
whenever our leader goes to a place 
and wherever he goes, lakhs and lakhs 
of people gather and give him ovation 
is a fact. Sir, that should open the 
eyes of anyone who indulges in cheap 
criticism.

During this period of four years, 
Kashmir was invaded. But we drove 
back the tribes and the Piakistani troops 
and we were able to liberate a large 
part of the territory which was illegally 
taken po^ession of by the Pakistan 
troops and, the tribesmen.

But we seem to have become 
accustomed to so many recurring crises 
that we do not seem to realise that we- 
are to-day faced with a much greater 
crisis— t̂he crisis which hangs over us 
the threat of war from Pakistan. 
And our economic difficulties, the food 
shortage and other obstacles are yet 
there. I feel that this year in the life 
of our republic is going to be the most 
di£Rcult and we dre going to face a t 3 ^  
of crisis which we have seldom faced 
in the past. That being so I thought 
that Members of Parliament will show 
a certain appreciation of the economy 
and political crisis, and that there will 
be a united voice. *

It was really a pleasure to hear
Dr. Mookerjee. who parted company'
from us in such sad circumstances, 
come forward and give his support t- 
the Government. But I was very much; 
pained to find that Acharya Kripalani, 
at whose feet I had the pleasure to 
study and at whose call I joined the 
non-cooperation movement in 1921,
should have thought fit to descend ta 
such a level in criticising the Congress 
and its ministries. This is not the time 
to indulge in that. I was, told by one 
of my old professors of thfe same insti
tution where the Acharya was teaching 
that when there is partition between 
brothers they become bitter enemies. 
That seems to have happened in his 
case. I wish very much that he could 
have maintained a certain level. .

What was his complaint? That he 
got 20 gallons for travelling 300 miles
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in Gorakhpur. May I know if  20 
gallons of petrol are inadequate for 
a  car ioum ey of 300 miles. Another 
complaint was that a certain dak 
bungalow was not made available to 
him. In the Congress movement for - 
thirty years many of us have suffered 
and we never thought then about dak 
bungalows or worried about them.
I am really pained at the points niade 
by my revered, professor Acharya 
Kripalani in his attempt to run down 
the Congress.

Similarly he made a complaint about 
-a certain circular which another 
person quite unconnected with the 
person whom he was accusing had 
written to his brother mill-owners. It 
was said the Minister had given the 
assurance that persons of known popu
larity and known integrity will also be 
considered for candidature in the elec
tions. Only recently the Congress had 

^ iven  the directive that men who are 
not even Congressmen, if considered 
fit< will be considered for selection as 
candidates. If so, what was wrong 
with the Minister’s alleged assurance? 
Even so, his complaint was that no 
denial was made by the Minister. 
There are papers like the Blitz and a 
smaller edition of it the Rebel which 
seldom a sensible person reads pub
lished some report on the 4th August. 
Now the Rebel is a type of paper which 
deals in scandals and .1 do not even 
know whether it is even published 
regularly. Can anyone expect that the 
very next day the party charged should 
come forth ^ith a denial? Today in 
the papers there is a denial from the 
Minister concerned. He frankly says 
that there was no deal whatsoever.

' Unfortunately in the course of his 
speech Acharya Kripalani referred to 
bloodshed, if this sort of thing 
continues. I want to know whether in 
this country today there is any restric
tion on freedom of speech? Who has 
been prevented from expressing his 
views or trying to convert others? I 
ask them, is it right to utter such a 
threat that such and such things will 
occur, particularly at this time of 
<nrisis? A politician of the eminence of 
Acharya Kripalani carries on his 
shoulders the burden or responsibility 
>of running a new organisation and a 
new party and he should set up 
healthy traditions and not indulge in 
vilMflcation campaign. It is very 
'essential that we should close up our 
ranks and see that we meet the 
common danger that threatens our • 
nation instead of airing this or that 
grievance or indulge in maligning 
propaganda. That is the spirit which 
will win us through the crisis.

Shri D. S, Seth (Uttar Pradesh): The 
amendment, I have moved refers to 
the report of the Planning Commission. 
Before I express my views on it I 
would, with your permission, likfe to* 
lodge my strong protest with the Gov
ernment. and the Chairman of the 
Planning Commission to the effect that 
the report of the Planning Commission 
was made available to a certain politi
cal party before it actually was avail
able to the Members of this House or 
to any other political party in the 
country. And this is not the first 
instance of its kind. Before this I am 
aware, the report of the Sugar Enquiry 
Committee was also available to the 
Press first before the Members of this 
House could have access to it. I would 
therefore like to draw the attention of 
the Government and the leader of the 
House to the effect that all political 
parties in the country should be 
treated on equal footing and the privi
leges and rights of the Members of this 
House should be duly respected.

Now, as regards the report of the 
Planning Commission our Rashtrapati 
was good enough to throw some light 
on its activities. There is no doubt 
that after the hard labour of a year or 
so the Planning Commission has been 
able to produce a heavy and bulky 
volume. If f(?r no other reason on this 
ground alone, the members of the 
Commission deserve our hearty thanks 
and those of the country too.

Besides, there is a school of thought 
in the country which believes that 
even under the j)resent socio-economic 
structure of society it is possible to 
raise the standard of living of the 
masses sufficiently high, bring about 
appreciable improvement in their 
economic conditions and thus make the 
people get rid of the sufferings and 
hardships of generations. To all such 
people I say the report is excellent and 
leaves nothing to be desired. But 
fortunately or unfortunately there is 
another school of thought to which I 
have the honour to belong -and which 
feels strongly that in the present socio
economic structure where the Society 
is divided on economic bases between 
the two camps of the exploiter and the 
exploited it is just impossible to raise 
the standard of living of the masses, 
make ^ y  real improvement in their 
economic condition and make them get 
rid of the sufferings and hardships of 
generations. How is it possible that in 
a society in which a handful of 
capitalists and feudalists not only 
exploit the labour of people but grab 
and devour the earnings and the 
wealth produced by thckusands— n̂ay 

. lacs and crores of Kisans and Mazdoors 
we can substantially raise the standard



461 Motion on Address U AUGUST 1951 by the J^esident 462

of living of the masses. I submit 
therefore that the Planning Commis
sion should so plan the economy of the 
counti^r that there is economic equality 
among the people and the exploiter 
class is totally eliminated so that there 
is a classless society in this country 
in which every able-bodied adult woiits 
and contributes his full might to pro
duce. Unless the Planning Commission 
plans in that direction its objective 
will not be achieved.

Even in the |>r6sent structure of so
ciety the Planning Commission has-not 
given any indication ■ as to how its pro
posals and recommendations are to be 
implemented. Perhaps they want to 
leave the things to the services, to the 
bureaucracy. If that is so, I am afraid 
they will meet with nothing but 
disappointment in the end.

I would therefore suggest to Govern
ment that they should draw the atten
tion of the Planning Commission to 
these things and ask them to plan in 
such a way as to bring about a classless 
society for which Father of the Nation 
devoted his life and to which our 
Rashtrapati drew our attention in his 
first Address to the Members of this 
House. I hope the CJovemment will 
give serious consideration to my sug
gestion and ask the members of the 
Pla’uiing Commission to devote their 
energy to so t)lan things as to create, 
in the real sense of the term, a class
less society and help to raise the 
standard of living of the masses to a 
substantially high degree enabling them 
to get rid of the suffering and hardship 
which has been their lot for genera
tions to|;ether.

Sardar B. S. Man (Punjab): I con
gratulate the Government for securing 
the services of a powerful speaker tor 
advocating its cause. But I have get 
every sympathy for my friend, Mr. 
Jaipal Singh in his difficult 'jo b  of re
conciling his strong independent cri
ticism along with admiration of the 
Government, though in an apologetic 
way. And that reminds me of the 
saying, “ He who excuses himself 
accuses him self’ .

Shri Kamatli: He is a good acrobat.
Sardar B. S. Man: He has paid very 

high tributes to the personality of the 
Prime Minister. T h ou g h 'I  am net 
given to singing praises In the pre
sence of somebody, in this case I assure 
him that so far as his personality is 
concerned all of us who differ with 
his policies join in every word of tri
bute that was paid to him. He is one 
of the most lovable personalities in

India, but that does not mean that we 
should not criticise his policies especi
ally in regard to a topic on which I 
have moved an amendment, that is the 
question of Indo-Pakistan relations and 
the solution thereof. Incidentally, this 
is exactly the topig which my hon^ 
friend, Mr. Jaipal Singh has left out. 
If he had talked about it perhaps there 
would not have been any need for m e 
to move an amendment as follows:

“ but regret to note that Govern
ment have not taken adequate mea
sures, civil as well as military, to 
deal firmly and effectively with the 
aggressive designs o f Pakistan par
ticularly as regards its intentions 
regarding Kashmir, East Bengal 
Hindus and evacuee property.”

When I rise to speak on thu? amend* 
ment, I do not mean to create any 
scare or panic. In fact, the morale o f 
the people is excellent; and our inten
tions are definitely peaceful. The pre
sence of the Prime Minister at the helm 
of affairs is in itself a sufficient proof 
that we have no aggressive iesigns to
wards any other country. Of course^ 
that should not mean that our peaceful 
intentions should lead us to inertia, 
that we should not take steps from a 
purely military point of view. Mere 
movement of troops towards the fron
tiers does not take us very far though 
on the face of it perhaps it could be 
taken as a sign of our preparedness. 
But when we compare the relative con
ditions in the two countries then only 
will we be able to see that our prepa
redness is lagging far behind. Nor 
should we be complacent in our alti
tude simply because of the vastness 
of our country and its resources or of 
the bigness of our Budget. In the pre
sent economic conditions these advan
tages that we have had, have now been 
reduced to a very great degree.

Pakistan’s general conception of poli
cy from' the very beginning h&s been 
aggression. In fact, Pakistan took its 
birth on the foundation of aggression, 
feveryday we say that if there .be any 
aggressive step- towards- India we will 
take very strong measures. But to 
me. Madam, it looks as though not a 
day passes without refugees being 
driven out of their homes in East Ben- 
bal, or women being dishonoured. To 
me it seems not a day passes without 
Pakistan indulging in acts of aggres
sion. It is because the Prime Minister 
has got an exceedingly large amount 
of patience so far as Pakistan is con
cerned that we are withholding our 
step. The very design of Pakistan from 
its inception has been to squeeze out 
the minorities as it has done in the
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Punjab, the N.W.F, Province and Sind; 
now It IS doing it in East Bengal. We 
warned then and we are warning again 
that It IS the settled policy of Pakistan 
to send* out refugees in waves, in a re
g ra ted  and preqieditated manner so 
that as we go on absorbing each wave 
oi these unfortunate people a fresh 
wave is sent thereby making it not too 
prominent and trying to avoid mis
understanding in the sphere of inter
national politics. In fact, even the 
eviction of the minorities is of suffi
cient importance for us to bring it be
fore the world at large and this in it
self would be a first class cause for us. 
Even so we are holding our hand. The 
choice before the minorities in East 
Bengal is conversion or annihilation 
or migration, unless we are in a posi
tion to stem this threat of aggression 
on the part of Pakistan.

As regards the military strength of 
Pakistan, in the very first telegram 
that our Prime Minister sent to the 
Pakistan Prime Minister he has stated 
that information goes that continued 
and intensive effprts have been made 
to increase the armed forces of Pakis
tan which have been largely massed on 
Indian frontiers. In addition, from the 
papers circulated to us and from the 
White Paper we see that a very inten
sive and astonishing campaign for 
jehad has been going on not Only in 
the newspapers and on the part of or
dinary people or emotional poets but 
that such responsible leaders as the 
Prime Minister o f Pakistan, the JFcr- 

^ign Minister of Pakistan, Mr. Abdur 
Rab Nishtar, the Governor of West 
Punjab, and Mr. Abdul Qaynm. the 
Premier of the Froqtier Province have 
been indulging in this campaign.- I 
may tell you that intensive recruitment 
is also going on in Pakistan, Civil 
defence organisations are springing up, 
training in air raid precaution is being 
given to civilian population, and mili
tary training is being given to 
civilians so as to absorb them in fhe 
military in the eventuality of »  war.
As compared with these things, has 
anything been happening . on our 
side? We ar^ gloating over the fact 
that we are very very peaceful, that we 
are not panicky. Well, if we are not 
panicky the credit should go to the 
people; we cannot give the credit to 
the Government on this point. So far 
as Pakistan Air Force is concerned— 
(Interruption.)

Mi. Chairmaa: >May I inform the hon, * 
Member ihat his time is up? I am 
iiot able to give the warning, because 
t̂he beir has gone out of order.

4 P.M.
Sardar B. S. Man: Allow me just
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few minutes to finish my speech. When 
we have moved amendments and those 
amendments are allowed to be criticis
ed by others and are also finally thrown 
out without giving the movers a chance 
to defend their amendments, it is in
deed a hard plight. At least give us 
a few more minutes.

Mr. Chairman: -The hon. Member has * 
already taken ten minutes.
_ Sardar B. S. Man: I shall conclude 
m a mmute or so. So far as the Pakis- 
t ^  Air Force is concerned, these are 
the figures. As you know, the Pak Air 
Force is manned by British and Polish 
officers. They have purchased in 1949
24 Tempest Fighters and they have 
gone on increasing their strength. In 
1950 they have purchased dO ^Fury 
Fighters, 10 Bristol Freighters and b‘ 
Halifax Bombers. This year 24 F ury. 
Fighters and 10 Bristol Freighters have 
already been purchased and more are 
on their way. They are steadily in
creasing their strength, and we are In
dulging in demoblisation. We ha^e 
demobilised 55,000 people. We have 
not even reached the target that we set 
for ourselves three years ago for Air 
Force. Pakistan is ^ving free licences 
to people in border areas whereas we 
are demonstrating to the world our 
peaceful intentions by withdrawing all 
licences from border people. Since my 
time is up, I . only wish to conclude by 
saying that although our peaceful 
intentions are there, although our 
morale is excellent, we should not treat 
this as an argument for justifying 
inertia on the’ part of our leaders. If 
we do so, in some eventuality we may 
have to face a catastrophic position.

Shii R. K. C!liaiidhiiri (Assam): It is 
in order to give a chance to Represen
tatives of an inarticulate province like 
Assam that the hon. the Prime Minis
ter was pleased to extend the time. I 
hope you will give me a chance.

Mr. Chairman: When I v/as giving 
opportunities to representatives of 
various provinces, I was told that I 
should call the movers of the amend
ments. When I have started calling 
the movers of the* amendments, I am 
asked that representation should be 
given to various provinces. 1 think 
it is better for the Chair to regulate 
the debate. ,

Shri Eesava Rao (Madras): I thank 
you very much for giving me this op
portunity. fibn. Members have already 
spoken for two days on Indo-Pak re
lations. When I think of the Indo- 
Pak relations, I am* reminded of a 
proverb: When a widow weeps, if you 
try to console her, die tries to weep 
more. likewise, the more we talk of
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peace and no-war the more noise Pakis
tan makes about jehad and war. From 
the White Paper recently circulated *to

it is clear that Pakistan is trying • 
to conduct a regular and wild propa
ganda about India. In other countries, 
they never care to study the situation 
properly. They think that Pakistan is 
right. This leads me to think that 
our foreign . propaganda machinery is 
weak. I do not want it to lake cudgels 
against Pakistan. But for years toge
ther it has been weak and even the 
Prime Minister recently admitted that 
it ' is in the organisational stage. I 
think it is high time we organise our 
fareign propaganda machinery and 
that Pak propaganda is effectively 
counteracted.

’ I next turn to the food situation. I 
had the opportunity to see some .of the. 
villages in my district. As there is no 
rural rationing, people are suffering for 
want of foodgrains- Government is 
not allowing transport of foodgrains 
from surplus to deficit districts; nor is 
it able to supply the twelve ounce ra
tion to them regularly. Recently, an 
order was issued that not more than 
four ounces of rice should be issued. 
This is really serious. All these months 
we have been under the impression 
that only Bihar was famine-stricken 
and needed our help, but at present the 
same conditions prevail in Madras also. 
The Madras Government is regularly 
sending requests to the Central Food 
Minister but I am sorry to say that 
he has turned a deaf ear to them. 
Everyday the Madras Government is 
asking for more *food, particularly more 
rice. Of course, the Central Govern-, 
ment is giving some wheat, but what 

. is the use of supplying wheat to people 
who are not accustomed to eatinff 
wheat? They do not know how to cook 
wheat properly. They simply break 
it into pieces and cook it like rice. 
Therefore, I see no use in supplying 
wheat to-areas where Pf>P]® 
know how to cook wheat. The Food 
Minister should entertain these requests 
and see that rice that is going to other 
provinces is diverted to rice  ̂eating 
States Uke Madras and Bengal.

Yesterday, my hon. friend^ Prof. 
Ranga referred to controls. He said 
that controls w ere. not being propwly 
enforced. I hold a di<Terent view. 
Controls are intended to help 
at large. I wish my hon. friend 
Ranga can answer this question: Has 
he ever asked his co-kisans to part with 
their foodgrains at the Government 
rate? I support t h e s e  contro!*^ Ijecause 
iinless some form of control is main

tained* people in towns and cities, es* 
pecially labourers, will not get any
thing to eat. ‘

The President has said in his Address 
that prices have been rising every day 
and Government servants are asking 
for more dearness allowance and pay.
I think that it is a genuine request. 
People who are m ost affected by the 
risiftg prices are the middle classes and 
the Government servants. It is higb  ̂
time that we think of raising their 
dearness allowance or giving some 
other concession. If in these days of 
economic stringency it-.is not possible 
to 'increase the dearness allowance, I 
would request the hon. the Home Minis
ter to consider the question of reviving 
the P.T.O. concession to Government 
servants. Many Government servants, 
especially in the Central <Jovernment 
in New Delhi, come from variou«5 pro
vinces. They have to -go to their 
homes at least once in a year. When 
they want to go for a holiday for fif
teen days or one month, they have to 
spend at least two months salary to
wards the train fare and other ex
penses. I think the revival of the 
P.T.O. concession will be of some help 
to the low-paid Government servants.

I am about to conclude. Madam. 
The President has informed us that 
he has appointed a Commissioner for 
the Scheduled Castes, Scheduled Tribes 
and • BackTJî ard Classes. The person 
chosen is a very fine gentleman who 
has done a lot for these people. I 
fully appreciate the work done so far 
lor these people in the States as well 
as the Centre.

• One more thing I have to mention. 
The Central Government was spending 
about Rs. 15 lakhs towards scholar -̂ 
ships for these people. Recently they 
have cut this amount by Rs. 40,000. 
On account of this I think about one 
hundred to two hundred students will* 
go without scholarships. I only re^ 
quest the Government to re\ave the 
cut and see that the fuU amount is 
given towards the scholarships.

^  f  I ^  i f r f

4  ^  r̂raft ^  ^  5 ^
^  t  ^  t ;  ^  t

I* I ^  sftr ^
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(English translation of the above 
speech)

Shrimati Uma Nehru (Uttar Pra
desh): Madam Chairman, I have to 
congratulate the Government for the 
sound way they are working. There 
prevails a great discontentment out
side. Wherever one goes, the wail ol 
scarcity of food and cloth is heard. 
Such and many other odds are facing 
them. I am aware of the situation, 
but I realize the difficulties of the CJov- 
ernment and I cannot refrain from 
congratulating them for the manner in 
which they have been dealing with the 
situation. •

I heard a number of speeches, but the 
speech of Acharya Kripalani was a 
very regrettable one. However, I 
know if I were in his place, I would 

‘ also have said the same things. 
Wherever he goes, the* police shadows 
him. Maybe the police follows him 
for his protection. But, as you know, 
in spite of the Congress administration 
for these four years we still feel a 
sort of repulsion for the police which 
is our jDwn now. It is evident, there
fore, that wherever Acharyaji went, 
wherever he delivered his speech, he 
had to suffer that inconvenience. But 
on behalf of the Government, I have 
to say that that might have been done 
for his protection.
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[Shrimati Uma Nehru]
Now, the first thing towards w^hich 

oul* attention has been drawn in the 
Presidential address is the forthcoming 
elections. When I read in his speech 
about elections, my attention is drawn 
to the present ‘ conditions obtaining in 
the country and towards bur strained 
relations with Pakistan. Such is the 
situation in which we have to carry 
out the elections. The . President has 
also mentioned in’ his address what 

. type- of representatives should the 
people choose. He has expressed the 
wish that sincere and honest people 
should be elected, and for sending such 
people the first essential requisite is 
that there should be unity in the 
country, and unanimity of opinion, so 
that the representatives elected may be 
persons of integrity and honesty, true' 
patriots holding,lofty social and politi
cal ideals. This very big and signifi
cant question of elections is before us.

S® far as the question of Kashmir is 
coQjGerfted o u r  friend from Kashmir 
related t o  y o u  the conditions there.
I  greet my friend with **Kashmir 
Zindabad^\ I suppose we have rightly 
entrusted the matter of Kashmir into 
the hands of our Prime Mi^’ster and 
w e must repose full faith in him. A 
friend of ours just now said that 
Pakistan has acquired jet planes, dive; 
bomhers and cither kinds of aeroplanes 
for  use in Kashmir. I want to tell him 
that we should not be worried 9ver it. 
There is no rqom for doubt in the 

-sound and peaceful way in which our 
‘ Prime Minister is deaUng with these 

-troubles and we have full confidence m 
him. But our peacefulness does by 
no mean indicate our incompetency; 
for the man who is peaceful is more 
wise and prudent- Pakistan is a trifle. 
You can very well imagine the childish 
frivolity of the Pakistan Prime Minis
ter, Mr. Liaquat Ali Khan, standing on 
the roof of some out-house, probably 
on the roof of the kitchen, with his 
Begum by his side and extending his 
clenched fist. Why should that worry 
us? I am sure we must leave ;  the 
matter of Pakistan to our Prime Minis
ter. Moreover, our country has mili
tary forces and a Commander-m-Chief. 
Why should then we take their work in 
onr own hands? We have to pm pur 
faith on them and work like disciplin
ed soldiers. When the occasion to do 
something arises we shall have * our 
test and we must be ready for that. 
W e need not be unnecessarily panic- 
stricken by such things^as t ^ t  they 
have aeroplanes, that they have tnis, 
fiiat they have that. That would mere
ly  be wasting our time. We should not 
be troubled on that account because 
OUT Prime Minister is a very capable 
man and he will properly deal with . 
the affair. .

Lastly, we have the question of the 
Hindu Code Bill. 1 congratulate the 
House that we saw the day when our. 
President declared that the Hindu Code. 
Bill would be passed during the 
current session. Our friend Shrl 
Syamanandan Sahaya said that we 
should not hurry it through and since 
our own term was closing, it s'lpuld be 
left to be dealt with during the next 
session. But I have to tell him that a 
gQod job should always be done quickly. 
So I am confident that when the Bill 
is taken up, the House Will, in spite of 
the differing opinions, that there will 
be, pass it unanimously. ,

Now for the national planning. 
Without going into the details of na
tional planning I would confine myself 
to the observation that women must 
also have a hand in the work of 
national re-construction for it is tney 
wno manage things inside the house 
and also outside it. They shall work 
in all directions. I am sure» that as
pect would also be considered. Wita 
that I have also to say that there are 
lakhs of women who could not be en
rolled as voters due to their folly; but 
it was also due to the ignorance and 
carelessness of men who did not give 
out the names of their women. But 
now I am receiving letters and tele
grams from these women and I have 
advised them to continue the agitation. 
I have only to say that if their names 
are enrolled now> so much the better, 
but that if that does not happen I 
Should not be worried because their 
agitation would set things right.

Shri ioachim Alva (Bombay): I may 
be forgiven for narrating a personal 
incident to this House. Sometime in 
July 194S, I landed for a few minutes 
at the Karachi airport on my way to 
Prague for the great Sokol festival 
there. One of the airport officials 

‘ pointed out to m^ four planes. It was 
then one o’clock past midnight! Those 

. four planes belonged to Sydney Cotton. 
I was told that those four planes would 
go to Hyderabad (India) and return 
before dawn! I do not know whether 
the objects or the plans hikve been 
changed, whether Laik Ali Wazir sahib 
who ran away from Hyderabad has 
been planning and planning a hund
redfold, whether those planes have 
multiplied hundredfold and whether 
the reports that at a time of great 
international tension, Britain has been 
supplying planes to Pakistan is correct. 
It behoves us to see in what state we 
stand. There is one golden sentence 
in the speech of the hpn, the President; 
“We are determined to avoid war. 
unless it is thrust upon us.”  Compare 
this with what the Prime Minister of 
Pakistan said: “ One course is to
pursue the mat+e»* in the Security
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Council; the second course I would not 
tell you ”

About a year and a half ago tne 
Pakistan Prime Minister landed-in Delhi 
on a Palm Sunday, a very auspicious 
day according to the Christian Calen
dar to meet the Prime Minister of 
India when the two parts of our con
tinent were bitterly opposed to each 
other—when the great Bengal minori
ties suffered, when the descendants of 
those great leaders from, the time of 
Rabindranath Tagore, Deshbandhu Das, 
Netaji Subhas Chandra Bose, all of 
them, suffered. They are all still 
suffering and we have a moral obligation 
towards the minorities of East Bengal. 
Such was' the auspicious time of 
landing of Liaquat Ali Khan in 
Delhi in April 1950 and now these 
t>lanes have increased a hundred
fold! And perhaps they are planning 
»a lightning war, a lightning war which 
may damage Bombay, the nerve- 
centre of industrial India, and also 
Delhi and thus terrorize our people. 
But our morale is very high. The 
morale of our people is as high as u 
was when our young men mounted the 
gallows for the cause. of freedom of 
our country, wn^n the illiterate and 
unknown villagers of Chimur and 
Asthi rose and fought against the 
ravages of the British and brought us 
freedom. There is universal support 
in the matter of a united policy from 
Dr. Syama Prasad Mookerjee to the 
Prime Minister, and we will be render
ing a true account of ourselves if and 
when the time of peril to our security 
comes.

There is one point I would like to 
urge upon the House, and it is this, 
whether the hon. the Home Minister 
wjU not have sooner or later to consi
der an important issue of our security.
I do not know whether the fiouse re- . 
members that Field-Marshal Auchin- 
leck came to Bombay in about 1949 or
1950 as one of the directors of a big 
bank, one of the five big banks 
Britain. For the purpose of business 
contracts Auchinleck went about India 

' and he may have also been in Delhi. He 
ftiight have returned to England, but 
"he went over to his headquarters, that 
is Pakistan and has now made his ex it 
The vital point is whether it is pertinent 
and right in the interests of the security 
of this country that foreigners who 
cQme to India through Bombay with 
business connections should . go to 
Pakistan with hostile purposes; whether 
«  is not right and 'meet, in view of 
tiiis incident, that they should be 
P^?v®^ted from landing in India and 
n ^  aUowed to land at Bombay or any 
other port in India if their object is

Pakistan, on a mission of hostility to 
India!

Our defences are not merely physical; 
though our defences physically are 
grand. Our army is in first-class 
mettle. Whether Christians, Muslims 
or Hindus or Parsis the men of ouj: 
Defence forces are ready to shed their 
blood in their country’s cause. When 
Brigadier Usman sacrificed his life in 
Kashmir I was in London and I found 
that not a word was said about it in 
the British press, though our Prime 
Minister and the whole Cabifiet went 
on the streets of Delhi to honour this 
great national hero. Later on I saw 
the news in my own paper in London« 
This is the attitude of the foreign 
press, whereas when a . third-class 
soldier with fourth-class decoration 
sometimes dies in a western country, 
the news at once gets through the 
wires of the world. When this great 
national hero shed his blood in Kashmir 
and when our Prime Minister and other 
Ministers, went in the streets of Delhi 
to honour him, not one line appeared 
in the British press! Now the “London 
Times” and the “Manchester ‘Gurdian” 
suggest that we shall have the U.N. 
troops on our borders, that in the 
event of any quarrel they shall come in 
and so on—as if we are not satisfied 
with our subjugation for over a hund
red years under them!

We shall not be merely satisfied with 
physical defences.. We possess real 
moral defences. Our moral defences 
are that we have the highest form of a 
secular State. Which part of the 
world has gqt such a form of secular
ism? Is it there in anyone of the 
Christian countries where ChMst is 
enthroned but Christian principles have 
been flung into the dust-bin? 
Catholics are most influential in the 
United States, but not one Catholic has 
been put up for election of the U.S.A. 
Vice-^residentship, or not one Catholic 
has ueen ever elected for the Presi
dentship. No Catholic can be Lord 
Chancellor or Prime Minister ol 
England. And if a Catholic is born 
in Sweden he has to register his birth 
in a Protestant church, so also at the 
time of his marriage. We have no sudi 
restrictions here. We have the highest 
idealism of Mahatma Gandhi which has 
been handed down to his heir, our 
President, our ex-Governor-Geheral and 
other Hindu leaders who have looked 
upon Christians, Muslims and others 
with utmost attention and kindness. 
Which Government, I ask, have put an 
item on the expenditure bill that right 
here the Jumma Masjid should be re
paired at a cost of Rs. 2 lakhs? How 
many Hindus have not contributed 
from time immemorial towards the
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building of mosques and churches etc. 
with timber and other building 
materials? This is our toleration. 
But across the border in Pakistan lift 
the veil and you will see the sword 
drawn and many*places of religious 
interest trampled upon.
- This is a grave moment in our 
history. We cannot trifle with it. As 
r said, the hon. President has said that 
we shall be ready for war if it is thrust 
upon us and we shall not run ^way 
from it. The psychology and the ideo
logy that pervaded our land in the 
past hundred years culminated in the 
partition of our land. Other people’s 
hand was in it. But for the secret 
moral and physical intervgtition of 
other people, I mean of Britain, we 
would nevw have been divided. They 
wanted to cut up and divide India 
and then pompously declare “Now, you 
live in Peace!”  Thereafter the second 
stage came. They pitched one party 
against the other and said “ Settle your 
quarrel” . Hence the Kashmir problem 
came in. If the Kashmir problem is 
settled, there will be a c'^rridor pro
blem, and problems ad infinitum of 
that nature. Time has come when the 
Government has a serious and solemn 
obligation to discharge. We shall be 
embedded in the principles of 
Mahatma Gandhi. The day that the 
principles-of a secular State are put in 
the dust-bin we shall cease to be a 
great people. The man y/ho stands 
alone with a high prestige of Inoral 
fervour or who does not look for easy 
advantages, that man and that country 
which he adorns with his * leadership 
has the greatest chance. So let no one 
say India is friendless and she will 
have to fight lonely battles.

I find there has been no reference to 
Goa and Pondicherry in the President’s 
Address. Our problem is not com
pletely solved until the Foreign Settle
ments on our land have been wiped 
off. We know how our young men 
were recently ill-treated in> Brussells 
and Paris—forty or fifty young men 
were bundled away— and we allow our 
young men to be ill-treated in this 
manner ^  this year of 1951. Why 
then allow Goa and Pondicherry to be 
ih^lien hands? .

Sbri Naziniddin Ahmad: On a point 
of order. I respectfully raise a consti
tutional point of order. The point is 
that I have submitted an amendment 
to the Resolution. There are many 
others who have done so. I would like 

. to know whether a Member who has 
been taken as having moved an amend
ment is entitled to speak upon it or 
not. • I submit that it is meaningless to 
move an amendment without any 
words in support. I therefore want to -

know whether I have a right or not. 
If I have no right, then of course I sit 
down and know what to do. But if I . 

-have a right I should be given, an 
opportunity. There could be no right 
imless an opportunity for the exercise 
of that right is given. I ask for your 
ruling in this matter.

Mr. Chairman: I think it is no point 
of order, much less a constitutional 
point of order. -It is our experience in 
the House that many movers of amend
ments, though they are entitled to 
speak, need not necessarily speak, be
cause it may be that hundreds of 
amendments would have been given 
notice of, and it is neither possible nor 
desirable that, every mover of amend-

• ment should be given a chance or 
could be given a chance. Therefore I 
do not think there is any point of 
order.

...le  hon. the Prime Minister.
Shri Jawahairl̂ l Nehru: During these 

two days of this debate many hon. 
Members have spoken and touched 
upon a large number of points. On 
the whole they had been good enough 
to express themselves in kind words 
about a large part of our Government’s 
policy and more especially the foreign 
policy of this country. Much has been 
said about which I would myself like 
to say something in reply; much has 
been said which has rather embarrass
ed me more especially when it was 
obviously meant to be Icind to me but 
which struck me as something as the 
very opposite of it like the hon. the 
speaker who spoke last. So I • think 
perhaps it would be better for me not 
to cover a large number of- subjects, 
to try to reply to many points that had 
been raised. That will become a very 
discursive argument and perhaps l o ( ^  
all point or substance. It will be 
better for me to C9nfine myself to dne 
or two major issues. Indeed the 
House itself has spent more time in 
discussing those major issues than the 
others. I therefore propose to say 
something generally about foreign 
policy and more particularly about our 
relations with Pakistan and the ques
tion of Kashmir. •

I am grateful for the wide support 
given to that foreign policy in this 
^puse on this occasion as on previous 
occasions. I am grateful for some
thing that I sensed that lay behind the 
words that we have said because even 
as such words carry much meaning 
behind them, but I had a sensie of the 
real and substantial support in the 
minds of hon. Members than even what 
their words conveyed and I ani 
grateful lor that. "
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My colleagues and I during these 
days have had to carry a very heavy 
burden and heavy responsibilities and 
though sometimes we may appear 
light-hearted about it, nevertheless the 
burden is heavy and we want as large 
a support as possible, not support mere
ly in kind words in phrases but intelli
gent support, understanding support, 
real support. I wanted that not only 

■from this House but perhaps even from 
a wider circle. I have during the past 
few days ventured to go out- into the 
market place and the field to see large 
numbers of the people of Delhi and 
roundabout, to tell them about these 
big questions that troubled us, the 
great burdens and great problems 
that we have to face and to ask for 
their support and wherever I have 
gone, it has heartened me tp see the 
support of those people whom we pre
sume to represent and whose ultimate 
■will must count and whose morale 
counts more than any resolution.

Now, I claim no virtue for  myself or 
for my Government or if I may say 
so  with all respect for my country.

[ M r . D EP U tY -SpEAK ER  in th^ Chair]

I suspect those persons who claim 
too much virtue for themselves or 
their group or even their country. 
We all ge’t into the habit of talking big 
about ourselves; but we know that the 
noblest words sometimes become cur
rency in the mouths of base men and 
lose their meaning. We talk about 
patriotism* and love of the country and 
the like and often enough in the name 
of patriotism indulge in actions that^ 
•are not good. Everybody in every ' 
tiountry does that. So it does not very 
much matter what fine language I 
might use or other hon. Members might 
use in this or any other connection. 
"Ultimately we are tested by action. It 
is in the hot fire of experience and 
trial. Many of us in this House in 
past years have had some kind of a 
test in our lives, and sometimes we 
liave faltered and sometimes we have 
stumbled. , Nevertheless we had that 
“test and we were the better for i t  
We were the better for it because in 
spite of all our weakness we had some 
glimmering of principle to hold on to, 
^ome light through which we were 
drawn and we went in our weak way 
towards it and were strengthened 
thereby, and we did not mind then If 
*sometimes instead of a garden we had 
to  go through a wilderness. In this 
"way many of my generations in India 
”have been nurtured. I repeat this 
not as a personal matter. I repeat it 
'because people even in this country and

people in other countries have short 
memories and forget this past which is 
not such an old past. They forget that 
we may be feeble^ we may be weak in. 
person or we may make mistakes but 
when we think that something is im
portant, something is a matter of 
principle, then we have not learnt yet 
in our lives to bow down to evil, what
ever it may be. We did not bow down 
to it when that was represented by a 
mighty force against us and we appear
ed feeble and unarmed. How then are 
we going to bow down today when we 
are stronger, at least in the normal 
ways of strength? Are we stronger in 
other ways, in our minds, in our hearts 
in the way we pull together or do not 
pull together? That is what gave us 
strengt^i in the days of old. Does It 
give us strength today? It is that pro
blem that has been troubling me in 
this and many other ways, because 
after all strength comes from that and 
not so much from 'our defence forces. 
I do not think that our defence forces 
without that basic strength of the 
people can go very far, if the time of 
trial comes. Listening to hon. Mem
bers here, I heard o f  many criticisms, 
of preparedness, of civil defence and 
the like and I heard of other things of 
somebody being totally unable to eat 
wheat or that they could only live on 
rice or something like that. It seemed 
to me that there is some hiatus, some 
gap when these petty things are 
brought up when big questions are at 
issue.

We may have to live oix wheat or some
thing else worse than wheat, if we are 
serious about it. There is no good of 
talking of rice or that we are not used 
to wheat. We will have to get used to 
many things that we are not used to. 
How many of us in this House had to 
live in jails which we were not used to 
previously in the last 10 or 20 years. 
Are we born all of us to live lives in 
the wilderness or prisons or the like? 
We did not complain. But if every
body wants the things to .which he is 
accustomed, rice or wheat, the demand 
must be met at the cost of someone 
else. Are you prepared to t>ay that 
cost? One part of India may have to 
pay the cost of another part. I nten- 
tion this merely just to beg of the 
House to consider these matters in 
proper perspective. Let us have all 
the rice we can and the wheat we can. 
I am not opposing that but let us re
member that first things come first and 
other ttiings come afterwards. •

Now referring to our larger policies 
we have* followed a foreign policy 
about which I have often addressed
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this House and this House has, if not 
unanimously, well, with a* very wide 
measure of support agreed with it. I 
have pointed out often enough, that 
that policy is not a negative, is not a 
neutral, is not a passive policy; it is a 
very active policy so far as I can see it.
I am not going into the details of that; 
but I do feel after giving daily and 
hourly thought to it that the policy we 
have pursued has been the right policy, 
is the right policy and is going to be 
the right policy. Therefore, so far as 
I am concerned, I am going to follow 
it. I know that that has not met with 
the goodwill, sometimes, of other people 
and other countries. I know that it 
has been criticised .by people. I 
know that sometimes an attempt 
has been made to bring some pressure 
to bear upon us in order to change it. 
Nevertheless, I am convinced that that 
is the right policy. Whether in the 
West or East, we do not wish to inter
fere with other countries. We do i^ t 
Wish to play a large part in the affairs 
of the world. We have troubles of our 
own. But, where our voice is sought, 
it will be given in accordance with our 
views and nobody else’s views, what
ever the pressure. Even if we have 
to sufffer for that, I hope we shall be 
prepared, to suffer rather than to give 
up our independence of judgment and 
independence of action.

What are our tests? What are our 
objectives? It is difficult to define 
them. But, broadly speaking, the last 
20, 30 or 40 years of experience have, 
I think, conclusively proved to any 
person whose mind is not quite closed, 
that no big problem is solved by a big 
war. Wars have come: big and small. 
We have seen m ^ y  of them. There 
have been great victories and great 
defeats. After a war is over, no pro
blem has been solved; but ia hundred 
new problems liave arisen apart from 
the terrible misery that ensued. 
Therefore, it seems to me that every 
intelligent person should seek to avoid 
war! Every intelligent person should 
realise that apart from the inhumanity 
and apart from the terrible destruction 
and horrors of war today, it ju§t does 
hot solve any problem and the very 
problem you think it is going to solve, 
it makes worse.

Nevertheless, no country can do away 
with the apparatus for war. At least no 
responsible Government dare take that 
step. Because we live in a harsh and 
cruel world, if we value our freedom, 
we cannot depend on other peoples 
good nature only. We have to depend 
on our own strength. - .It is a delicate 
balance, perhaps. Nevertheless, the 
emphasis should be dear. We try our

utmost to avoid war, world war or any 
other domestic war anywhere. Yet, 
we have to be prepared for it lest our 
freedom might be involved and sup
pressed. We have tried to follow that 
policy. In the counsels of the world, 
wherever we have been asked, whether 
it is in Korea or any othor parts of 
the Far East, when questions come up* 
our answer always is judged by this 
yardstick: does this increase tension: 
does it lead to war: or, does it lessen 
tension and perhaps lead to a settle
ment or peace.

Now, I find that more and more the 
test of statesmanship in western coun
tries is becoming what is called the 
militeiry test. My hon. friend Dr. 
Syama Prasad Mookerjee appealed for 
statesmanship in his speech. I shall 
come to that presently. I entirely 
agree with him. But, exactly what is 
statesmanship is not such a simple or 
cle?"- matter. But, then, as I said, 
gradually, the minds of men in great 
countries think of statesmanship more 
and more in military terms and military 
language. That is to say, they think 
more in terms of war or preparation 
for war.

Now, countries have to be prepared 
for war if war comes and it is not for 
me to say that they should not prepare. 
But, I do wish to say that if it is 
statesmanship to begin to think only 
or largely in military terms, then, he 
who does so has ceased to be a states
man. He may be a good soldier for 
aught I know, because, the soldier’s job 
is to defeat the enemy by any means. 
The soldier does not think too much o f 
what happens after be has gained his 
victory over the enemy. The soldier 
does not think too much of what the 
masses of men think or feel or how 
they act. He only thinks of miUtary 
objectives. When I see that more and 
more military objectives become the 
goals of statesmanship, frankly, I am a 
little nervous and I am a little afraid 
as to where the-worl4 is going. In our 
own feeble way. we try to put in the 
international assemblies some other 
points which we hope will lessen ten
sion. Our voice does not go very far. 
But, anyhow, it does give us some little 
«!9tisfaction that we have said what we 
feel is the right thing to do. .

Now, this approach has governed our 
actions in foreign policy and we have 
tried to govern our actions even in 
our relations to Pakistan more or less 
with that approach. Of course, very 
sp ec if considerations apply to our re
lations with Pakistan, because of our 
oast history, because o f  the conflicts 
betweei;! us. relations between us and »



hundred and one other things. Never
theless. that basic fact remains that a 
major conflict between India and 
Pakistan would be a disaster of the 
first magnitude for us as well as 
Pakistan. I say that and I shall re
peat it because, perhaps, many hon.
Members and many people outside do 
not wholly appreciate or realise that.
Because if it is suggested that a pro
blem is difficult and therefore we should 
£0  to war to solve it, whatever the 
result of the war, that problem will 
not be solved. Other problems will 
also arise. War is nqt a solution of 
problems. It is only a solution in the 
sense that it puts an end to a large 
number of human beings and property.
It is only a solution, if that is a solu- 

. tion. if you think of a ŵ ar in terms of 
extermination of a whole population.
That may be some kind of a solution.
But. that does not happen even in these 
days of atomic warfare. So, one must 
not imagine that war is a solution of 
any problem. War. nevertheless, may 
come for various reasons, among them 
being that somebody else is foolish 
enough to have war. Well, if some
body is foolish to have war. you cannot 
run away; you have to face it with all 
your strength and put an end to it.
Therefore, as we have envisaged k, we 
have always thought of war in India 
as a defensive war and not as an 
offensive and an aggressive war, not 
only vis-a-vis Pakistan, but anywhere 
In the world. I want to be . perfectly 
frank about it, because the House and 
all must realise it. If we wanted to 
reduce our army it was from that point 
of view. Many hon. Members did not 
like that and I can very well under
stand the reason why they did not like 
it. However, in the balance, we decid
ed to do that. Later we decided tn 
stop that process and it is stopped, and 
obviously till there is any graveTrisk or 

‘ danger, that process will remain stopp
ed. Pandit Kunzru asked me that , 
question. Well, this is my answer.
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. So. that is the basic approach and it 
is not. if I may say so, an approach of. 
shall I say piety or some kind of paci
fism, good or bad. It is an approach, 
based on hard facts, on a cool, cold
blooded ofciective realisation of facts, 
because there is always danger in such 
cases and in such matters of people 
being swept away by passion, by some 
notion, that by quick action or war, 
you can achieve your results. Well, 
you do not. Do not imagine that some 
k^d of police w'ork is war. That is a 
different thing entirely, whether the 
police functions on a small or big 
scale. When you think of war, you

come into another^ region. The quali
ties are different and the consequences 
are terribly different. .

Now. that being our main approach, 
we naturally have tried to avoid war. 
We offered Pakistan a no-war declara
tion -which Pakistan did not wholly 
accept or agree to. And even recently, 
a few days ago, this was repeated to 

' them, and they would only agree to it 
if we kept apart Kashmir from it. 
Now, when we consider this question 
of Indo-Pakistan relations, let us look 
not only at the broad picture including 
not only Kashmir on the one side, not 
only Bengal and Assam and East 
Bengal on the other side and the many . 
other problems that have arisen. Think 
tor a while of past history too, because 
what we see to-day has grown out o f 
the past. Now. I am not going into 
the story of the past; but I do wish 
you to bear that in mind, because it is 
important and relevant—not only the 
past four years, but the longer period 
of the previous twenty or thirty years.
It is out of that that all this has come 
out. In those years, in those early , 
years/som e twenty or thirty years ago, 
m ost'of us stood, as we stand to-day 
for inter-communal unity, for a peace
ful solution of our internal problans, 
for a joint effort to win our freedom, 
and then to live together in that free
dom. The predecessors of,‘ or rather 
those who brought Pakistan, had a 
different gospel, not of unity, but o f 
disunity, not of construction, but o f 
destruction, not of peace, but if not 
war, at any rate, discord. Now, I do 
not think that they or the p eop le 'o f 
Pakistan are any better or any worse 
than we or the i^ople of Iftdia are. I  
disclaim all specidl virtue. I want to  
mak^ this perfectly clear, and if any 
man talks of our being more virtuous 
than others, then I suspect his virtue, 
because I know we have failed and ' 
failed quite often enough, and the per
son who talks most of his own virtues , 
is the ieast virtuous. All the same, it 
does make a little difference what kind 
of ideals you put before yourself, and 
some groups or persons might functitHi 
differently if given a somewhat differ
ent direction to look at. Fortunately for 
us, we had a certain ideal placed be
fore us in this country during the last 
twenty to thirty years, and to some 
extent, naturally, it affected our think
ing and our action. And in spite o f 
everything, that continues to be our 
guiding star. That is the major 
difference between India’ s policies to
day and Pakistan’s policies which are 
naturally derived from the previous 
record of discord and hatred, 
deliberate propagation of hatred and 
disunity. It goes on, I am quite c o ^
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vinced that a country that follows 
such a policy will injure itself. If I 
am not convinced of that, then it would 
become my duty ancf yours to follow 
that policy. But I am quite convinced 
that it is bad for an individual and for 
a nation to follow that policy, and I 
do not want India to follow that policy, 
come What may. I say come what 
may, but it is really because of the 
close, reasoned approach to the pro
blem, and - to a realisation of the 
consequences of such a policy that I 
say so.

My friend talked about statesman- 
“ ship. Well, I do not quit^ know how 

to define statesmanship. There may be . 
many definitions. But if I may suggest 
a few, it is to think not only of your 
inmiediate urge, not only of the aption 
before you, but also of the consequen
ces of that action, to think not only of 
to-day, but of what tc>-morrow and the 
day after might bring. In other words, 
to have some perspective, some vision, 
some objective towards which we go 
and not to be driven about by the 
urges and the passions of the mopetit. 
Now, if you apply that test to many 
things that have been said here since 
yesterday, what do we find? Some 
p* jposals have been made in regard to 
East Bengal or Pakistan or Kashmir. 
Apply that test and see where it leads 
you toi It is not enough, just because 
you are angry with Pakistan, to say. 
“To Hell with Pakistan. Let us do 
this or that.” It is not enough to say, 
because you are angry with something 
that is happening, “ Let us ‘ do the 
same thing” . You have to think ot 
the morrow’s consequences. I am 
leaving out anythmg about, shall 
I sa j, star.daids of. morals? I am 
merely applying the pragmatic, oppor
tunist test of action. Becau«» 
any action you may indulge in has 
consequences and these consequences 
flow from that action as inevitably 
as any law of physics or chemistry. 
Therefore, think of those conse
quences afnd then adhere to your 
course of action. ,

Now, various proposals have been 
made. May I say that my hon. friend 
Dr. Mookerjee seemed to think that 
we have forgotten East Bengal or the 
people coming from East Bengal or 
who are still there. Allow me to 
assure him th ^  thAe have been very 
lew subjects or matters which have 
been of more anxious concern to us 
than this problem. We have not 
talked about it too often, for a variety 
o f reas<?ns. Talking would not do 
much good. But obviously this 
problem of East Bengal and any other 
problem like thaft of Kashmir or any- 
tiiing else, are all parts of a single

big problem, and that is Indo-Pakistan 
relation. You cannot separate th6m. 
And Indo-Pakistan relations' have 
their roots in aril manner of things 
in the past, not the last four years, 
but the past twenty or thirty years. 
When you talk about solving one 
problem, you may deal with it for 
the moment, you may better it or 
improve it but you cannot solve it 
until you solve the final problem.
5 P.M.

A year and ar half ago there was 
an agreement between the I'rime 
Minister of Pakistan and myself on 
the 8th April in regard to the 
situation in Bengal and Assam. That 
matter was discussed in the House 
and there wars a good deal of criticism 
of it then and later. I am often asked 
today by newspapers and elsewhere, 
what about your agreement : what 
has happened tp it? Now that ques
tion surprises me, because I think 
that that agreement is among the 
things in the course of the last few 
years that can be called one of the 
greatest successes that we have 
achieved, not because it solved the 
problem of East Bengal, of course it 
did not; nobody expected it to solve 
the problem of East Bengal. It was 
meafnt to solve the immediate diffl- 
cult3̂  and ease the situation, to bring 
relief to millions of people and open 
out the way for further improvement. 
Other things come in the way. If the 
Indo-Pakistan relationship deterio
rates somewhere else or something 
else happens, naturally that affects 
Eafst Bengal too. So far as that 
agreement is concerned I could say 
with great confidence to this House 
that the results it achieved w ere ' 
remarkable in the sense of the human 
misery it had stopped, how millions 
were given relief by it for a consi
derable time in a variety of ways, 
whether they csfme here or remained 
there.

Having said that, it is perffecfly 
true that it did not solve the problem 
of East Bengal and the problem of 
East Bengal cannot be solved till the 
major problem of Indo-Pakistan 
relations is not solved or is not nearer 
solution. That is a big thing. ' ,

Hon. Members asked me— though 
they did not put the exact question,— 
why have you not solved the Kashmir 
problem or why have you not solved 
this or that? I can name a few dozen 
major problems of the world which 
go on and on without solution. They 
go on and on in spite of the United 
Nations— t̂he great nations whether in 
the West or in the Fafr East. Any 
number of them, hwi. Members know, 
go on and on, in spite of the t̂ est 
efforts of people.
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I doubt if there are more than a 
handful of persons in the wide world 
who want war in any country. Never
theless, the fact refnains, as I pointed 
out, that the whole world or a large 
part Of it is becoming more and more 
militafry-minded and preparing hard. 
Why is that so? Everybody knows 
that if there is a big world war, it 
would be terrible, i t . would destroy 
the proud structure of European 
civilisation, apart from the enormous 
and widespread misery that ensues.

' Everybody knows that, everybody 
wants to avoid war - and yet they go 
on preparing for war as if driven by 
some elemental and uncontrollable 
urge. So these problems cannot be 
dealt with in this way. -

•Two or three suggestions were 
repeated on this occasion is  it was 
done previously also. One was about 
as^ng Pakistan to offer territory in 
proportion to the number of migrants 
who come over. The other reference 
was to some kind of c.Kchsmge of 
populations and that also presumably 
involves an exchange of territory. 
Let us be perfectly clear that such

• a demand means war.* I hope nobody 
here would say that by sending a 
registered communication this can be 
effected. It means war.and if it means 
war, let us not think of exchange of 
terriDory or population but of war. 
Let us not get confused. It is too 
easy to say these things and try to 
escape the consequences of what we 
say. Therefore let us be clear about

• it. All ^his business of exchange of 
population or exchange of territory 
on any other ways suggested hsrve 
absolutely no meaning at all and the 
only thing that it means is liiat by a 
process of war . you want to <?o what
ever you desire.

I have dealt with the question of 
war and tried to put before the House 
that if one thing is certain it is this 
that by war you will not get what 
you want, apart from victory or 
defeat. You will only get a 
generation of terrible misery, a 
generaftion of putting an end to every 
single thing that you have in m i^  
and the burden of terrible poverty 
all over. It does not matter how 
effectively you win the war.

So let us consider these problems 
a little more realistically and not just 
jump to the conclusion that by some 
kind, of strong action we can achieve 
our objective. Because of this we 
decided no effective result can be 
achieved through a big scale warfare.

I would like to add something else 
to that. So far as the problem of

East and West Bengal and Assam is 
concerned it is impossible for me to 
conceive that this process of 
squeezing out of lerrge numbers of 
people could continue as it has to 
some extent continued during the 
last ih months. I might say it is 
slightly less now than it was but that 
has no particular meaning. During the 
last year, for a year I would say, 
there was a reverse tendency. Only 
in the last two or three months it has 
again* turned this way. It is not 
w hol^ inconceivable that for the 
moment it may lessen but there is 
no duobt in my mind that the general 
conditions in East Bengal are such 
that there 'is some kind of a conti
nuous pressure there on the minority 
population. They may put up with 
that pressure and if it becomes a 
little too much they come cut. But 
there is no doubt that it is there and 
it is an abnormal situation which 
continually keeps tension going, not 
only there but all over the Indo- 
Pa^stan relationship. It is a thing 
which never will ^ o w  us to settle 
down unless the problem is settled.
I cannot find a magic remedy for it. 
It is one of those difficult problems 
which can only be settled by some 
kind of a basic improvement in the 
situation. We may provisionally deal 
with it in the best way possible 
locaUy. But ultimately it is the big 
question of Indo;Pakistan relationship. 
Personally I rule out war for the 
settlement of that, because I do not 
think that a war will settle or solve 
it. But I cannot rule out war inde-, 
pendently or unilaterally, if the other 
party brings it in and as the other 
party talks so much about it and 
shouts so much I have to be perfectly 
ready for it.

Now I shall say a few words about 
Kashmir. May I say that the House 
had the great advantage of hearing to
day the authentic voice of Kashmir 
speaking in this House? I am exceed
ingly glad that we had that ej^osition 
of Kashmir’s position from one who 
is perhaps more entitled than almost 
any other -person in Kashmir to give 
it because the hon. Member who 
spoke is the-General Secretary of the

- Kashmir National Conference,

Again, in considering the question 
of Kashmir we should not confine our
selves to the present. We should go 
back certainly four years, ’ when this 
trouble arose there, but we should go 
back really eighteen or nineteen years 
to understand it, when this movement 
in Kashmir began the movement 
against autocratic rule there, and 
gradually built ijtself up and challei^- 
ed the Maharaja’s rule. In the
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course of these eighteen or' nineteen 
years there were many ups and 
downs, people were imprisoned and 
shot down: the kind ,of things that
we had known in India happened in 
Kashmir. It is interesting to try to 
remember what exactly was the part 
that the ' leaders of Pakistan were 
p la ^ g  in those days when the people 
oi Kashmir were struggling for their 
f r ^ o m ;  not the people of Kashmir 
only but the people of all the States 
o f India. Because the House will 
remember that the Muslim League 
Mpported every autocratic rule in

• todia in every State—they did not 
mterfere, and privately they helped 
it. So also in Kashmir. It may 
have b ^ n  a Hindu Maharaja, but the 
odd thing is that the Muslim L ea ^ e  
was in some ways in alliance with or 
teing helped by the Hindu Maharaja’s 
Government in Kashmir against the 
national movement there. Not that 
toere was much love lost between 
them, but because the major mover 
ment was this great national move- 
tnent for freedom; every qdd group 
that could be brought to oppose tJiis 
major movement was helped, as is the 
custom of aU governments. So ' i n  
the past this great movement was 
built up which challenged the auto-" 
cratic rule there and there was . no 
rival to it theie; there were smalX 
groups and parties no doubt, but 
nothing very effective. , May I tell 
yt>u how in the course of those years 
and tiU recently—I say, just before 
tms mvasion of Kashmir took place—

. time and again efforts were made by 
the leaders of the Muslim League to 
woo Sheikh Mohammad Abdullah to • 
win him over to their side? All 
kinds of ways—by going to Kashmir, 
by inviting him even till the eve of 
partition and even, I think, just* after 
patition— and all kinds of efforts were 
tried to woo him. WeU, they did not 
succeed because they were two dia
metrically opposed viewpoints. You 
heard today the approach to these 
questions which the hon. Member 
from Kashmir gave you, an approach 
which was as diametrically opposed 
to a communal approach as anything 
could be, an approach which I wish 
some of us could equal ib clarhy be
cause we talk a great deal about a 
secular state, and my friend, Mr. 
Alva stretched himself to his full 
length of five feet seven and talked 
about a secular state.. I wish we 
were’ much more of a secular state 
than we are at present, I wish we 
would approach the ideal we have 
put down in our Constitution, be
cause we dc not. and. let us be xlear 
about it, because there are too many * 
people attackii^ that ideal, too many

people trying to undermine it; if they 
do not attack it, too many people 
acting a way which u ltim a t^  under
mines it—too m'anj^ communally- 
minded people in this country today. 
Let us be clear about it, let us there
fore not lose ourselves in words and 
phrases but look at things as they are 
happening. But in Kashmir. it was - 
a straight fight between communalism 
and this ideal that we hold, and it is 
a straight light there today and all 
the time. It is quite absurd to 
talk of India and Pakistan fighting 
for possession of Kashmir as if it was 
some booty to be seized hold of by 
the stronger person. In Kashmir the 
struggle has been for a basic ideal 
and the Kashmiri people have fought 
their struggle even more  ̂ than your 
armies. Do you remember that be
fore our armies went there, there were 
three days when there was no proper 
government, no proper police in the 
Valley of Kashmir because, I regret 
to say those who were in authority 
ran away taking their bag and 
baggage along with them. So there 
was nobody in authority there and 
there was the enemy raiding and 
pillaging, almost at the Valley’s door
step.

Now, what happened then in the 
Valley of Kashmir? Surely, if there 
had been any real sympathy for the 
Invader the whole Valley would have 
been offered on a silver platter to the 
invader. Even apart from sympathy, 
if there had not been a strong feeling 
of national unity and national con
sciousness the whole place wc^uld have 
gone to pieces, just disrupted, be
cause the governmental apparatus had 
gone, the police had gone, there was 
the enemy at the gate, the people 
would have run away and there 
would have been panic and all that. 
Instead of that during those three 
days with constant and instant 
danger threatening them, it was the 
people of the Valley who kept the 
peace; their volunteers without arms, 
volunteers of this National Conference 
and the leaders ol the National Con
ference, it was they, without arms, 
without anything, just because of their 
personal influence and their appeals 
and their day and night watches, who 
kept the peace and to the last day 
there was not a single shop that 
cloEcd in Srinagar even though the 
enemy was six miles away.

Now when people talk about a 
plebiscite and people talk of India 
imposing itself on Kashmir, they 
should keep this picture before them.
I have not a shadow of doubt in my 
mind as Maulana Masuodi said; that 
the result of a plebiscite in Kashmir 
can only be one result and that is In
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favour of the present Government 
there.

You know the subsequent, story 
about the invasion and what happen
ed and all that. It is a very remark
able thing that after all that has 
happened somehow^ or other some of 
our friends in foreign countries write 
and speak and behave in the manner 
they do. I can understand that 
their knowledge of events is limited, 
nevertheless, the assurance with 
which they try to lay down the law, 
sometimes the alfrontery with which 
they try to advise us, amazes me. 
When I ‘think of the story of Pakis- 

. tan and Kashmir, when ' I think of 
Pakistan’s case and the way they put 
it forward repeatedly, I am reminded 
of a story—the story of a young man 
who -murdered his father and mother— 
and when he was tried for this, he 
pleaded for' mercy and clemency on 
the ground that he was an orphan. 
It is really extraordinary tiow every
thing has been twisted out of recog
nition in the way Pakistan' puts 
forward its case. I have often 

' thought wherein perhaps we have 
erred in the last three or four years 
in regard to Kashm r. We may have 
committed many small errors here 
and there, but 1 just cannot find out 
in my mind any major step that we 
have taken which can be called a 
wrong step. It may be a slightly 
mistaken step. The .House will 
remember that a year and a half ago 
or more, there was a cease fire and 
after that or just about that time the 
UJJ. Commission passed a resolution. 
There wsrs one before that and we 
accepted that. Thus we accepted both 
of them. The first resolution that 
we accepted some time in 1948 
was not accepted by Pakistan. Later, 
another resolution came which we 
accepted after long parley with the 
Commission and after an exchange of 
letters because we wanted to be quite 
clear about it and we wanted no 
misunderstanding to be there. . So 
we cleared it up and those two or 
three matters were cleared up in 
letters exchanged between us and the 
members of the Commission. May I 
say regarding the letters that we ex
changed that before we sent our 
letters to each other we jointly

■ drafted them. Before I sent my 
letter to the Commission and after 
they approved of it, then I signed 
and sent it to them, so that it was a 
mutually arranged matter to clarify 
any difficulty. Tliis related to the 
disbandment and disarmament of the 
so-called Azad Kashmir Forces and to 
cCTtain Northern Areas. I mention 
these two matters because these two

very ihiportant matters came in the 
way of any progress later, because- 
Pakistan refused and said that it did 
not have anything to do with them. 
We insisted—^naturally. We said, 
‘^ e  stick to them. We have accept
ed that resolution, and this is part o t  
that resolution, so far as we are con
cerned aiid so far as die Commission 
is concerned and we are not going, to 
give it up.”

I shall not take the House into the 
intermediate stages. The  ̂ Commis
sion ultimately left it at that, that is 
to say, they could not reconcile our 
interpretation of those resolutions 
based on our correspondence and 
Pakistan’s being different, they could 
not reconcile the two and they w ^ t  
away. Later, other things happened. 
Sir Owen Dixon came, and others. 
But in the last resolution passed by the 
Security Council a strange sea-change 
came, that is to say, in this resolution 
they ignored largely ‘what had been 
agreed to previously between us and 
the Commission. Naturally, w e 
objected to this. ' We pointed this 
out to them. After aU, we can only 
be asked to do what we had agreed, 
to do, but those two or three m ajor 
points that we had raised with the 
Commission and to which the Com
mission. had agreed in writing are 
there Jar anybody to see. They were 
completely ignored in the last resolu
tion of the Security Council and 
further, the Security Council went-on: 
to say that in certain eventualities 
arbitration would take place about 
differences. We ventured to point 
out to the Security Council that this 
was something entirely different from? 
what had been agreed to previously 
and said that^we were just not going 
to give up the previous agreement in 
the face of any such new order o f  
the Security Council and we were not 
prepared in matters of tl;is kind where 
,the fate of millions of people were- 
involved to submit them to ah arbitr
ator. > That is why we voted against 
and rejected -that resolution in the- 
Security Council, and I greatly regret 
th$it when this resolution came up*> 
before- the Security Council two 
great countries, friends of ours, took 
up a line there which was exceedingly 

.unfriendly to us, which seemed to m e 
extremely illogical also, which seemed' 
to flow from a great deal of ignorance 
of the problem and what had been 
done before and which seemed to mê  
to be based on some entirely extrane
ous considerations which had nothing 
to do with this problem. However, 
it was a matter of great regret to me. 
Now, Pakistan goes on saying that we 
have spurned the United Nations anci' 
the Security Council. I deny, thatL
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AU that we have told the Security 

' Council is that we stand by our pre- 
-vious agreements and it is they who 
liave forgotten their agreements, and 
we are net prepared to accept any
thing which either forgets the basic 

"^lact of the previous assurances or 
which chaUenges our self-respect or 
^dependence or honour. That is 
.the basic difficulty; and now Pakis
tan lays the greatest stress—of 
-course taking advantage of this fact— 
that they agreed to the last resolution 
in  the Security Council and we did 
not. They have agreed to many 
^things later on because it so happened 
■that whatever was put forward by 
some others happened to be to their 
advantage and they quickly agreed to 
it That is the position in regard to 
Kashmir.

A  great deal of fuss was made in 
the Security Council and elsewhere 
because the Constituent. Assembly was 
calle<l to meet in Kashmir. Why was 
^his so, someone asked. What busi
ness is it of anybody to interfere with 
^ome internal arrangement which we 
had in Kashmir or anywhere else in 
India? We have told them and given 
them the assurance that this does not 
<ome in the way or the Security 
Council. How does the Security 
Council function in such matters? 
We- went to the Security Council with 
a  complaint, a simple complaint, of 
Pakistan’s aggression. It is odd that 
we have not had any decision of the • 
Security Council on that yet, although 
-three yeafs after that Sir Owen Dixon 

'  did say that Pakistan’s action was a 
breach’ Of international Jaw or some 
such thing. The House knows all 
these facts and I am sorry to take up 
■the time of the House in detailing 
these facts in this way, but I do wish 
hon. Members to remember some 
-things that are not the facts in the 
i>ooks, if I may say so.

In Kashmir there is a basic conflict
* between two ideals. And the real 

conflict is being fought not oy Indian 
troops or other troops, but by the 
people of Kashmir themselves. It 
is further a conflict between progress 
and uttermost reaction and bigotry.
I invite hon. Members to go to 
Kashmir and see for themselves the 
f)rogress that has been made in spite 
of all difficulties,—^governmental pro
gress, progress in economy of Kash
mir, all kinds of public works, supplies, 
^transport, in every sense, and parti- 
•cularly the very great land reform 
ithat they have brought about quickly. 
The w^ole face of the country is 
changed.

Go to the other side, as Maulana 
Saeed said, the Azad K ashm ir-^f 
course you cannot go there. But 
there the conditions are arpazingiy 
different. The fact of the matter is - 
that from the psychological, from 
the real basic point of view, the 
battle of Kashmir, has been won and 
this terrible shouting that is going on 
in Pakistan is the result of utcermost 
frustration, because they know they 
have lost it. They have lost it not 
because of our army or anybody s 
army, but because the contrast is so 
tremendous, because the ideal for 
which the National Conference and 
Shaikh Abdullah fought for these 
twenty years, for which tliey stand 
today and for which we stand here, 
that is the ideal of communal unity, 
of working together, not of the two 
nation theory and one community t ^ -  
ing to rule over another. That has 
been instilled in the mind of every 
Kashmiri and the results seem to 
have convinced him of the rightness 
of Shaikh Abdullah’s approach, quite 
apart from his personal popularity and 
that of other leaders. So it is this 
feeling that Kashmir has clipped out 
of their grasp that has com p let^  
upset the rulers of Pakistan ' On 
the other side, in the so-caLed Azad 
Kashmir area there are continiwus 
squabbles and quarrels. The whole 
place is some kind of occupied area 
by the Pakistan Army.

Now, there are some other matters 
between Pakistan and us. There is 
the evacuee property matter and 
canal waters. In regard to both , 
these we offered and we offer still 
judicial determination by properly 
constituted courts of Pakistan and 
India with provision made for final 
decision. We are perfectly prepared 
for that.

In this connection I want to make 
one point clear, because in fo re i^  
countries a great deal has been said 
in connection with Kashmir and its 
rivers, as if the rivers of Kashmir 
affect the destiny of Pakistan and ,ii 
Pakistan did not control Kashmir, 
well the rivers can be cut off or 
turned off somewhere and the whole 
of Punjab would go dry. Now, first 
of all please do not mix up the so- 
called canal water question with the 
Kashmir question because the canal 
water question does not deal with the 
rivers in Kashmir; it deals with the 
rivers in East and West Punjab, 
about which, as I said, we are pre
pared to have proper judicial deter
mination about our rights and their 
rights. So that, that issue has no 
relation to the Kashmir river issue.
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In regard to the, Kashmir nvers, M 
most hon. Members should know, 
rivers are the Indus, Jh^um ana 
Chenab. Now all that is necessary 
is for hon. members to look up the 
map of Kashmir and ]ust see what 
one can do with those rivers. It is 
fantastic to mix up the Kashm^
question with the canal water issue.
In England and America much 18
made of this.

So, here we are at this stage, at 
this critical stage, in our relations
svith Pakistan. I hope crisis w ^  
pass. I am convinced that the only 
thing that will ultimately settle our  ̂
various problems is fnendbness bet
ween India and Pakistan. I am 
quite convinced that that is bound to 
come, even though in the intervening 
period our relations may be bad, or 
may go even worse. Friendly relations 
between us are inevitable—m what
form they wiU come I do not know.
If so, why should we not try to get 
that sooner rather than later, after 
passing through aU kinds of disasters 
and troubles. So far as we are con
cerned, in spite of all the provocation 
that Pakistan has given, m spite oi 
the daily talk of jehad and the rest, 
we shaU always be ready to s o l^  
every problem peacefully to dev^  ̂
lop friendly relations with Pakistan. 
At the same time as ^^uags are tc^ay 
in Pakistan, on account of threats that 
are continually being raised, we have 
to take every precaution. I cannot 
detail to the House all the preca^ions 
we have taken in the mihtary sens^ 
except that fQr more than a month 
past when this situation developed m 

’ this way, we have given the most 
careful thought to it.

Now a good deal has been said 
About civil defence.' Many t o .  
Members have menti9ned i t  Tl^

. way Prof. Shah mentioned it seem ^ 
to me somewhat d^erent ^^om the 
other approaches. His idea 
defence appeared to me something 
in the nature of. conscription, hmjted 
or not. ^for all kinds of works. '^ a t  
is not exactly civil defence. It may 
be suggested on other grounds. For 
my part, I think it would be a very
good thing in this c o u n t r y — quite
Ip lrt  from, the Pakistan i s s u ^ i  
there were conscription in which 
every man rich or poor, was enlisted 
to do ordinary labour work. And so 
long as we do not make “ ke
ourselves take a spade and dig, i
do not think it wfll be good for ow
souls or for the soul of the country. 
We think we are very wise and clever 
because we sit in our office ^Jth 
fountain pens to onr hands. This
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conception that* a clerical Job is a» 
tetter one, will ultimately degrade.* 
the whole nation.

Leave that out—conscription. What, 
is the talk of civil defence? What 
exactly does it mean? I know some
thing about it. When people talk  ̂
to me about civil defence, I want' 
them to talk to me intelligently about 
it, not vaguely throw , the word at 
me. Do you mean what Pakistan is 
doing, or do you mean something else? 
Paksitan is digging trenches all over; 
Pakistan is having black-outs all over;, 
Pakistan is talking about fire brigades 
and the like. What do you mean 
by it? Let us consider it item by 
item as to exactly what we can do. I 
say and r  have definitely and if I 
may say so rather aggressively put 
down the idea of civil defence, and 
I will continue doing so. After the 
gravest and fullest thought given 
to it, I have called upon all our- 
State Government not to have it.
I have done it because I know my job,, 
not through ignorance— because I 
understand what I say and I under
stand what I have told them. I am: 
not going to allow our people ta 
waste their time in digging trenches 
and the like,* in getting excited and 
getting other people excited. It is 
true that everybody has realised that 
morale* counts. Well, I am a better 
builder up of morale than most f^ople- 
perhaps know and I am going to 
build up the morale of this country. 
And morale is not built by the stage* 
tricks of Pakistan. There are other 
ways of building up morale. When 
I see the duplication of the trickery 
staged tihere it does not affect me- 
powerfully at all.

I was talking about Kashmir and the 
wonderful way the people of Kashmir 
have risen to the occasion. I deeply . 
regret that some small sections of the' 
community there, in Jammu specially, 
have in rising to the occasion played 
a game which can only be of advantage 
to Pakistan. And those are some 
Hindus of Jammu. It amazes me how 
the spirit of communal fanaticism: 
blinds people ^ven tp their o^ti advan
tage. Today take this Constituent 
Assembly which is going to be elected- 
there next month. They are trying 
to put as many difficulties in the way 
as possible, creating as many difficulties 
in the way of the National Conference 
of the present Government m Kashmir, 
of Shaikh Addullah, and doing so m* 
the most vulgar language. That is- 
why I have often said that it is thte 
kind of immature mentality which 
produces communalism. It is not 
a grown-up man’s thought ^an
do it. It is immature, childish; or 
it may be that it is when a person
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lias outgrown his. own '^sdom . If 
today in India I am a little ^
about things, it is only one thing, 
^ d  that is the communal spirit m , 
India. I can deal with the commu
nal spirit of Pakistan. I 
deal properly with the commun^ 
snirit in India, the Ccmmunal spirit 
X  t o  Hindus and Sikhs, not s» 
much of the Mi^Ums—I 
with them too. I want this House 
to realise that if anything is going to 
come in our way, if war 
anything, it is this spirit that will 
?ome in our way and that will weaken 
us I do not think that anybody wiU
Iry deliberately to d9 that But it 
you spread that spirit, that idea, 
abroad, then in times of e^citemen^ 
-Deople misbehave. And if peopie 
misbehave, then your Y^akens
Viprause we have to meet this front 
fceSre that That has to be remem
bered. We cannot fight the 
if behind our backs mischief is done.

can fight w i*  b a »  be
ing upset by wrong actions, inere 
fore it is of the utmost 
that all this wild and vague ta ^ ^ ^  
communaUsm be put an end to at a ^  
time, more specially now. I attacn 
the greatest import^.ce to ttU.

5sr4 ,«‘
iy  ‘ . S J  “ .* ? = . ' 5  » 3
S ' S . —I want this House and this- 
^ u n try  to feel friendly to the people 
o f p S L ta h , because those poOT p e ^ e  
nf Pakistan are not much
r h ^ r : ; o u i d T ^ o r c } ^ T a " n 5  

»o“ i t i n L t  o f«and hear the radio and all the time be

IS opl^ n atu ra lly  I do blame those
■ is jJot for

tet ^  not Seate “a o^
for the common people there or fo 
the country as a whole, because the^ 
feelings of hatred a n d  violence some
how carry on and weaken us.

In the last fortnight or so hon. 
Members must have seen many lead
ing S i m s  in this country, many 
important Muslim
this country, coming out J^J^ticlsing 
Pakistan’s action in 
Kashmir or in these other matters 
and offering their full support^ to our 
Government and to us. And 
ouite sure— I do not always attach 
value to -these things, and some People 
r ^ y  do it just to gain favouT-but I

am quite sure that many of these 
things that have come to us represent 
the true feelings of those who ^ v e  
seiit them. That kind of t h i^  
represents more strength to us than 
an army corps or many army corps.
It represents strength in many ways, 
because it means that our nation is 
cohesive before a common danger.
It means strength to us because there
by we strike at the very root of what 
Pakistan stands for, that is, this two 
nation theory and all that. There
fore, that strengthens us and we 
should welcome it. We should work 
for it and we should make it quite 

, clear to all our minorities and ail 
' the others who may be at all afraid oi 

anything happening that it is our 
proud privilege to give the fullest 
protection and opportunity to the 
minorities in this country. I dislike 
this word ‘protection’ and I dislike 
‘minority’ too. But for the moment 
I use them. I want these words to 
cease to be.

Therefore it is the very worst 
approach for the minds and hearts 
of the people if you think in terms of 
civil defence. We can dig in tren
ches in twentyfour hours, take it 
from me. But you will not require 
them. Trenches are dug for people, 
if I may say so, who expect invasion. 
We are not going to be invaded, what
ever happens. Do you think if e v ^  
war comes we wait to be in v a d ^  
Is that your test of India s strength? 
We are not going to be invaded. And 
because of that we are not going to 
dig in trenches and have any black
outs. But whether you have a w  
Qutside black-outs or not I should like 
our people to put an end to the 
black-outs inside them and not to lose 
themselves in passion and fury aM  
anger and hatred but to think coolly 
and collectedly of the situation, not 
complacently—nothing could be 
more foolish than to be complacent— 
to be ready for every eventuality 
and to carry on our work normally.

Shri Sidhva (Madhya Pradesh):
' I have to make a personal explanation 

with your permission.
Several Hon. Members: No, no.
Sfari Sidhva: I have a right to

make a personal explanatDon. Y e ^ r -  
day I was referring while addressing 
this House to the question of the food 
problem (Interruption).

Mr. Dcputy-Speaker: AU that l^e
hon. Member wants to explain is 
He showed it to me in my Chamber 
It appears yesterday he stated that the 
staUstics that he has bw n Rivins aU 
along, whenever the food debate arose 
in the House, were not accepted by
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the Minister in charge, but they have 
been accepted by the Planning Com
mission—though they do not accept 
the conclusion. Tha" is all ,that the 
honr Member wanted to say.

Shri Sidhva; That is not all the 
point. Sir. A Member from the 
House challenged (Interruption).

Mr. Deputy-Speaker: Order, order.
The hon. Member must appreciate 
the mood of the House now at six 
o ’clock. .

Shri Sidhva: I will not yield.
Mr. Deputy-Speaker; The hon. Mem

- ber will kindly resume his seat. There 
is no aspersion against the hon. Mem
ber. If there is anything to be said 
today that may be made up day after 
tomorrow.- Now let me pfoceed with 
the motion in hand.

Shri Sidhva: It is a matter of record 
and under the rules, I have a right for 
a personal explanation. -

Mr. Deputy-Speaker: I think nobody 
wants to say anything on that. There 
are those amendments that have been 
tabled to the main resolution.

Shri Syamnandan Sahaya: I beg to 
withdraw my amendments 1 to 3.

The amendments were, by leave, 
withdrawn.

Mr. Deputy-Speaker: The question is:
the'motion addthe foUowmg:

“ but regret that disregarding the 
changed economic condition in the 
modern world and ignoring the 
mabihty of capitalism to distribute 

 ̂ the national wealth the Govern
ment have brought about mass un
employment and poverty in the 
midst of plenty and continue* 
methods which have taken away 
from the people the means for 
food, clothing and shelter and. 
have brought forth economic 
anarchy throughout and have no 
constructive planning for mould
ing a socialist State and have, 
failed in establishing a collective 
international peace S3̂ tem whidi '  
avoids war.**

The motion was negatived.
Mr. Deputy-Speaker: The question is:

.T hat at the end of the motion add 
i»e  following:

“but regret to note that Govern
ment have not taken adequate 
pleasures, civil as well as military,

. to deal firmly and effectively w i^  
TO aggressive designs of Pakistan

particularly as regards its inten
tions regarding Kashmir, East 
Bengal Hindils and evacuee pro
perty.”  -

The motion was negatived.

Mr. Deputy-Speaker: The question is:

That at the end of the motion add 
the following: ,

"but regret that no mention 
whatever has been made in . the 
address for plannihg economic, 
equality so essential for real

■ economic progress and bettering 
lives of milli£>ns o f our people who 
have suffered untold hardship for 
generations.”

The motion was negatived.

Mr. Deputy-Speaker: The question is:
That at the end of the motion add 

the foUowmg:
“but regret to note that Govern

ment have made no preparations 
worth the name to provide for 
adequate defence and protection 
of the civil population in times of 
war or international '  crisis, or 
effectively to prevent panic among 
such population in the event of 
such an emergency.”

The motion was negatived.,.

Mr. Deputy-Speatoer: The question is;

motion addthe followmg:
“ but regret to note that not- 

withstandmg the repeated and in- 
creasmg imports of food grains in 
the country from abroad, and 
mipendmg threat of another short
age of crops due to the failure or 
madequacy of the monsoon in* 
some parts of the country, Govern
ment have made no provision for 
ail adequate storing and conserva
tion -of sufficient quantities of food 
stuffs, despite the repeated asser
tion of Government’s policy to 
make this country self-sufficient in 
the matter of food before the end 
of the current financial year.”

The motion was negatived.
, Mr. Deputy-Speaker: The quesUonis:

That at the end of the motion add 
the following:

“ but regret to note that the 
Address has failed to assure the 
citizens that discontent of tb»
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[Mr. Deputy-Speaker] * 
public created by high prices of
food and cloth and scarce supply
will be removed.”

. The motion was negatived.
Mr. Deputy-Speaker: The question is:
That at the end of the motion add

the following:
“but regret to note that the

Addr^s makes no mention of
revaluation of currency to stop
inflationary _ rise in prices of

.necessaries of life.”

The motion was negatived.
Mr. Depnty-Speaker: The question is:

That at the end of the motion, add
the following: -

'‘but regret the statement that
Ihe Government hope to pass the
Hindu Code Bill during this 
session.”

The motion was negatived.

»Ir, Deputy-Speaker: The questioQis:
That at the end of the motion, add 

the following:
“ but regret to note that in spite

of all that is being done by the
Government food and cloth, have
become more costly, ^inemploy- 
ment is on the increase and the
general standard of living has
gone down.”  •

The motion was negatived.
Mr. Deputy-Speaker: The question Is:

“That the Members of Parlia
ment assembled in this Session
are deeply grateful to the Presi
dent for the Address which he has
been pleased to deliver to the
House.”

The motion was adopted. .
Now the House will stand adjourned

to 8-30 A.M. on Monday.
The Ho se then adjo rned till Half

Past Eight of the Clock on Monday, the
13th August, 1951.




